Letter No. SMCG/UD&HD/NGT/2019/17-.2 §
Govt. of Jharkhand j

Urban Development & Housing Department

From;

~ Vinay Kumar Choubey, 1AS
Secretary to Govt.

To,
Shri Rajeev Ranjan Mishra, IAS
Director General,
National Mission for Clean Ganga,
Major Dhyan Chand National Stadium,
First Floor, National Stadium,
India Gate, New Delhi-110002 .
Ranchi, Date .24/, f"i’gﬁ‘“
Sub.: Regarding Jharkhand Quarterly Progress Report in the matter of Hon’ble
NGT Case 0A no. 200/2014 - M.C. Mehta Vs. Union of India & Ors.
Ref: Hon'ble NGT Case OA No. 200/2014 matter of M.C. Mehta Versus Union of India
&Ors. order dated 18.12.2019.

Respected Sir,

As per the order uploaded on the website of the Tribunal on 18.12.2019 in
respect of 0.A. 200/2014 of M.C. Mehta Versus Union of India & Ors,, it is directed by the

Hon'ble Court to file the quarterly progress report of various ongoing/upcoming projects
related to abatement of pollution from river Ganga or its tributaries.

Accordingly, the Jharkhand Quarterly Progress Report is hereby enclosed
with this letter for your kind information and further action.
Enclosure:

* Jharkhand Quarterly Progress Report
* Order dated 18.12.2019 in the matter OA No. 200/2014.

Yours faithfully,

/\ \;// s

E_,/”AQ\"\%
(Vinay Kumar Choubey)
Secretary to Govt.

Memeo no. SMCG/UD&HD/NGT/2019/17 .24 Ranchi/Dated..E?:?i[z‘Ef:ﬁff‘%h

Copy to- Additional Chief Secretary, Forest, Environment & Climate Change Dept. Govt of
Jharkhand / Member Secretary, JSPCB, Ranchi for kind information,

N # F’.“J&
f"/ Q/é\v}

Secretary to Govt,
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Ph: 0326-2204933

_TREE SRETS oY Ygo =0T qug

. “‘i%f' Jharkhand State Pollution Control Board
e HIG-1, Housing Colony, Dhanbad-826001 M .
Letter No...L.151 & . Dated .. <72 % .ﬁ[ZOQO
I‘rom,
Regional Officer,
Dhanbad
To, '
The Member Secretary,
Jharkhand State Pollution Control Board,
H.E.C., Dhurwa, Ranchi.
Sub: Regarding information on status of compliance of River Ganga and its
Tributary River Damodar in light of direction issued by the Hon’ble
NGT in O.A. No.. 200/2014, dated 18.12.2019.
Sir,

With reference to above subject matter, information on status of compliance
related to river Ganga & it’s tributary river Damodar is as below :

1. There are no CETPs installed in the jurisdiction of Regional Office Dhanbad as
yet. List of ETP installed & functioning is enclosed as Annexure-I

2. Monitoring of river water quality is being done on monthly basis under NWMP
which is uploaded in EWQDES.

3. For restoration of damage to the environment recovery of Environmental
Compensation has been levied against polluters by H.Q., Ranchi as punitive action.
List 1s enclosed in Annexure-II.

4. No closure directions have been issued against non-complying units for damaging
river Damodar from this office.

Encl : A/a.

Your’s faithfully,

e

(Regional Officer)
Dhanbad



Annexure - [

List of ETP Installed & Functioning

S.N.

-' Name & Address of Industry

Status of ETP

Remarks

M/s. Bokaro Steel Plant, B.S. City,
Bokaro.

Installed & Functioning with
continous online monitoring system

Discharge into Garga River
& parameters found within

the limit
2 |M/s. Electrosteel Steels Ltd., At- Installed & Functioning with Zero liquid discharge
Siyaljori, PO- Chandankiyari, Dist- continous online monitoring system maintained

Bokaro

3 |M/s. Ankur Bio-Chem Pvt. Ltd., Installed & Functioning Zero liquid discharge
At- Dhubi, PO- Nirsa, Dist- Dhanbad maintained
4 |M/s. Bokaro Dairy, Bokaro Installed & Functioning Zero liquid discharge
maintained
5 |M/s. Maithan Power Ltd., 1. ETP Installed & Functioning Zero liquid discharge
At- Dombhui, PO- Barnendia, Dist- with continous online monitoring maintained
Dhanbad system
2. Ash settling pond provided with
recirculation system & functioning
6 |M/s. TTPS, Ash Settling Pond provided with Zero liquid discharge
At+PO- Lalpania, recirculation system & Functioning maintained
7 |M/s. CTPS,DVC Ash Settling Pond provided with Zero liquid discharge
At+PO- chandrapura recirculation system & Functioning maintained
8 |M/s. BTPS, DVC. Ash Settling Pond provided with Zero liquid discharge
PO- Bokaro thermal, recirculation system & Functioning maintained
9 |M/s. Bokaro Power Supply Co. Ltd. Ash settling pond provided with Zero liquid discharge
(Inside of premises of M/s. Bokaro Steel | recirculation system & functioning maintained

Plant, B.S. City, Bokaro.

10 |M/s. Imperial Fastner Ltd., Ash Settling Pond provided with Zero liquid discharge
At-Kathara, Dist- Bokaro recirculation system & Functioning maintained

11 {M/s. Moonidih Captive Power Plant, Ash Settling Pond available with Unit is closed
BCCL, Monidih, Dhanbad recirculation system

12 |M/s. Kathara Coal Washery, CCL, Slurry Settling Pond provided with Zero liquid discharge
Kathara Area, Kathara, Dist Bokaro recirculation system & Functioning maintained

13 |M/s. Swang Coal Washery, CCL, Slurry Settling Pond provided with Zero liquid discharge
Kathara Area, Kathara, Dist Bokaro recirculation system & Functioning maintained

14 |M/s. Kargali Coal Washery, CCL, B & | Slurry Settling Pond available with |  Unit is not in operation
K Area, Kargali, Bokaro recirculation system

15 | M/s. Dugda Coal Washery, BCCL, PO-| Slurry Settling Pond provided with Zero liquid discharge
Dugda, Dist- Bokaro. recirculation system & Functioning maintained

16 |M/s. Mahuda Coal Washery, BCCL, Slurry Settling Pond provided with Zero liquid discharge
Mahuda, Dhanbad. recirculation system & Functioning maintained

17 |M/s. Moonidih Coal Washery, BCCL, | Slurry Settling Pond provided with Zero liquid discharge
PO- Munidih, Dist- Dhanbad. recirculation system & Functioning maintained

18 | M/s. Sudamdih Coal Washery, BCCL, | Slurry Settling Pond provided with Zero liquid discharge
Dhanbad. , : recirculation system & Functioning maintained

19 |M/s. Dahibari Washery, BCCL, PO- Slurry Settling Pond provided with Zero liquid discharge
Chirkunda, Dist- Dhanbad. recirculation system & Functioning maintained
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Annexure - |

List of ETP Installed & Functioning

-

S.N. Name & Address of Industry Status of ETP Remarks

20 | M/s. 5.0 MTPA Patherdih NLW Slurry Settling Pond available with Zero liquid discharge
Washery, BCCL, PO- Patherdih recirculation system maintained
Dhanbad.

21 | M/s. Chasnalla Coal Washery, SAIL Slurry Settling Pond provided with Zero liquid discharge
(IISCO), Dhanbad. recirculation system & Functioning maintained

22 {M/s. Jamadoba Coal Washery, Tata Slurry Settling Pond provided with Zero liquid discharge
Steel Ltd., Jamadoba, Dhanbad. recirculation system & Functioning maintained

23 |M/s. Bhelatand Coal Washery, Tata Slurry Settling Pond provided with | ' Zero liquid discharge
Steel Ltd., Bhelatand, Dhanbad. recirculation system & Functioning maintained

24 |M/s. Madhuban Coal Washery, BCCL, | Slurry Settling Pond provided with Zero liquid discharge
Baghmara, Dhanbad. recirculation system & Functioning maintained

25 |M/s. Priya Rice Processors Pvt. Ltd., Installed & Functioning Zero liquid discharge
Tundi Road , PO-Govindpur, Dhanbad maintained

26 |M/s. Jai Hanuman Rice Mill, Installed & Functioning Zero liquid discharge
Khudandih, Katras, Rajganj Road, maintained
Dhanbad.

27 |M/s. Jagdamba Agro Food Pvt. Ltd., Installed & Functioning Zero liquid discharge
Panduki, Nagnagar, Barwadda, maintained
Dhanbad.

28 |M/s. Shrikalyani Agritech Private Installed & Functioning Zero liquid discharge
Limited, ’ maintained

Rangdih, Govindpur, Dhanbad

29

M/s. Shiv Shambhu Agrotech Private
Limited, Rangdih, Govindpur, Dhanbad

Installed & Functioning

Zero liquid discharge
maintained

30

M/s. LE.L., Gomia, PO- LE. Gomia,
Dist- Bokaro

Installed & Functioning

Zero liquid discharge
maintained

31 |Ms/. Jamadoba Colliery canteen, TATA Installed & Functioning After treatment water is used
Steel, Jharia Division, Jamadoba, Dhanbad in horty calture

32 |Ms/. Jamadoba Washery canteen, TATA Installed & Functioning After treatment water is used
Steel, Jharia Division, Jamadoba, Dhanbad in horty calture

33 |TATA Central Hospital, TATA Steel, Installed & Functioning After treatment water is used
Jharia Division, Jamadoba, Dhanbad in horty calture

34 [Cental Work Shop, TATA Steel, Jharia Installed & Functioning After treatment water is re-
Division, Jamadoba, Dhanbad used.

35 |Bhelatand Colliery Canteen, TATA Steel, Installed & Functioning After treatment water is used
Bhelatand, Dhanbad in horty calture

36 |[Sijua Colliery Canteen, TATA Steel, Sijua, Installed & Functioning After treatment water is used
Dhanbad in horty calture

37 |M/s. Shiv Shambhu Commercial Pvt. Ltd. After treatment water is re-

Unit-II, At- Tilabani, PO- Govindpur, Dist-
Dhanbad.

Installed & Functioning

used in process
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Annexure - I

List of ETP Installed & Functioning

»

S.N. Name & Address of Industry Status of ETP Remarks

38 [M/s. Mahadev Metal Industries, At- Installed & Functioning After treatment water is re-
Jangalpur Road, Deoli, PO- Govindpur, Dist used in process
Dhanbad.

39 |M/s. Mc.Nally Sayaji Eng. Ltd. (Umt-I) Installed & Functioning After treatment water is re-
Kumardhubi, Dhanbad. used in process

40 |M/s. Shree Dwarikesh Ecotex Private Installed & Functioning After treatment water is re-
Limited, Plot No. C-13, C-15 & C-16, used in process
Kandra Industrial Area, Govindpur, Dist-
Dhanbad

41 [M/s. Kamal Rice Mill, At- Panchrukhi, Installed & Functioning Zero liquid discharge
Govindpur, Dhanbad maintained

42 |M/s. Eastern Naphtha Chemical Pvt. Ltd., Installed & Functioning After treatment water is re-

Phase-11I/3B-3P, Bokaro Ind. Area, B.S.
City.

used in process
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Annexure - 11
List industries against whom Environmental Compensation has been levied for damaging river

Damodar, by H.Q. Ranchi.

S.N. [Name & Address of Industry Environmental
Compensation Amount
1 [M/s. CTPS,DVC At+PO- chandrapura, Bokaro Rs. 1,48,08,000/-

Vide JSPCB, H.Q. Ref. No. B-
680, dated 07.05.2020

2 |M/s. BTPS, DVC. PO- Bokaro thermal, Bokaro. Rs. 2,89,39,769/-
_ Vide JSPCB, H.Q. Ref. No. B-
’ 679, dated 07.05.2020




¥

Water Quality Data for the period from January, 2020 to June 2020 entered in EWQDES

STN- Sampling | Sampling | Name Of Monitoring Location [Temperature| Dissolved 02 pH BOD Total Chlorides CcOoD Total Caicium |Magnesiu|{ Total Total
Code ? Date , Time Alkalinity Hardness m Dissolved | Suspende
Solids d Solids
_ DAMODAR RIVER NEAR
3553 | 25-01-2020 | 10:25 AM TELMUGHO BRIDGE 17.5 7.4 7.5 2 98 60 84 84 14.4 11.71 518 92
_ GARGA RIVER NEAR
4000 | 25-01-2020 | 10:10 AM TELMUCHO BRIDGE 18 5.9 6.6 46 138 60 96 86 16 11.22 620 100
LOCO TALAB ) PUMPU
4740 |25-01-2020 | 9:15AM | TALAB), AT- BARMASIA, 17 5.2 7.4 15.1 118 52 100 248 416 35.13 580 90
DHANBAD
RANIBANDH TALAB NEAR
-01- : . 4
4741 |25-01-2020 | 8:30 AM \SM. DHANBAD 16 5.3 7.4 10.5 136 68 100 242 44 32.2 593 9
, DAMODAR U/S JAMADOBA
2383 | 26-01-2020 | 2:20 PM WATER WORKS 19 75 7.4 1.1 88 42 80 78 136 10.73 618 92
) DAMODAR AT DOMGARH
2384 [26-01-2020 | 250 PM |\ en h S e DRI 18 75 7.4 2.2 90 42 84 82 12.8 12.2 584 96
2391 |26-01-2020| 4:30 PM DAMODARDQLPANCHET 17 75 7.4 12 86 38 80 74 155 8.78 476 88
2392 | 26-01-2020 | 5:50 PM | BARAKAR AT MAITHAN DAM 16 76 75 1.3 99 42 72 88 14.4 12.68 510 90
' JAMUNIA RIVER NEAR '
4738 | 26-01-2020 | 11:10 AM LOHAPATTI BRIDGE, 19 7.4 7.3 23 104 50 84 66 13.6 7.8 522 96
MAHUDA, DHANB
KATRI RIVER, NEAR
4739 | 26-01-2020 | 12:05 PM BHATINDA FALL, AT- 20 7.1 7.2 4 138 60 88 290 68 29.28 530 10
TETENGABAD, M
2381 | 29-01-2020 | 12:55 PM BOKAROB’,‘JDZQEANGD'H 20 7.3 7.4 23 90 56 92 86 152 | 11.71 594 120
_ DAMODAR AT PHUSRO
2382 |29-01-2020 | 11:20 AM ROAD BRIDGE 18.5 7.4 75 1.9 9 40 84 64 136 7.32 454 84
2390 |29-01-2020 | 5:05 PM DAMODARS:J ENUGHAT 18 7.7 7.6 1 74 34 76 62 10.4 8.78 467 82
2304 |29-01-2020 | 8:45 AM TOP CHANCHI LAKE 17 75 75 1.3 82 40 68 72 12.8 9.76 444 70
KONAR RIVER NEAR
3554 |29-01-2020 | 2:30 PM | SWANG COAL WASHERY, 21 7.4 7.5 2 107 58 92 90 16 12.2 578 92
BOKARO
DAMODAR RIVER NEAR
3555 |29-01-2020 {12:45 PM|  ZARANGDIH BRIDGE, 19.5 75 7.6 15 90 40 80 82 136 11.71 572 78
BOKARO
CONFLUENCE OF BOKARO
3556 |29-01-2020 | 1:05 PM | & DAMODAR RIVER NEAR 20 7.5 7.5 2.1 98 49 88 84 14.4 11.71 580 90
ZARANGDI
DAMODAR RIVER NEAR
3557 |29-01-2020 | 12:05 PM | BERMO RAILWAY STATION, 19 7.4 75 1.6 88 38 80 60 128 6.83 576 60
BOKARO
‘ DAMODAR U/S JAMADOBA
2383 |28-02-2020 | 2:00 PM WATER WORKS 22 76 75 15 90 45 84 84 14.4 11.71 610 9
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Water Quality Data for the period from January, 2020 to June 2020 entered in EWQDES

STN Sampling | Sampling | Name Of Monitoring Location [Temperature| Dissolved 02 pH BOD Total | Chlorides coD Total Calcium |Magnesiu Total Total
Code Date Time Alkalinity Hardness m | Dissolved | Suspende
Solids o Solids
, DAMODAR AT DOMGARH
2384 | 28022020 | 2:40 PM || O O OO 23 7.6 7.4 2 88 40 80 88 15.2 12.2 580 30
2391 |28.02.2020 | 4:40 P | DAMODAR AT PANCHET 22 76 75 14 85 40 76 78 128 | 1122 | 478 84
2392 [28-02-2020 | 5:55 PM | BARAKAR AT MAITHAN DAM 19 75 7.4 16 119 50 88 82 136 | 11.71 597 100
‘ DAMODAR RIVER NEAR .
3553_| 28-02-2020 {1025 AM | DTHEPR VRS BEAR | 198 7.6 7.4 19 | 99 62 80 76 12 | 1122 | 530 90
, GARGA RIVER NEAR
4000 |28-02-2020 |10:15 AM | R 19 6 6.8 35 130 64 92 74 128 | 1024 | 620 110
JAMUNIA RIVER NEAR
4738 |28-02-2020 [11:15AM|  LOHAPATTI BRIDGE, 20 7.5 7.4 2.4 100 54 88 66 128 | 829 526 94
MAHUDA, DHANB
KATRI RIVER, NEAR
4739 (28022020 [12:15PM|  BHATINDA FALL, AT- 21 7.2 73 2.2 106 60 88 290 68 2028 | 520 100
TETENGABAD, M
LOCO TALAB ) PUMPU _ _
4740 [28-02-2020| 9:20AM | TALAB), AT- BARMASIA, 18 5.4 7.3 15 116 50 104 242 376 | 36.11 580 92
DHANBAD
, RANIBANDH TALAB NEAR
4741 |28-02-2020 | 6:50 AM SM. DHANBAD 17 5.4 7.2 12.4 142 74 104 236 40 3318 | 490 110
2381 |29-02-2020 | 12:45 PM BOKARQB’,\RTIDZQEANGD'H 205 7.3 7.4 2.8 116 62 100 84 144 | 11.71 620 120
‘ DAMODAR AT PHUSRO
2382 |29-02-2020 | 11:25 AM oD BRIDGE 18 7.4 7.5 2.4 9 42 80 66 128 | 829 605 95
2390 |29.02-2020 | 5:05 pm | DAMODAR AT TENUGHAT 17 77 756 1 80 40 80 68 128 | 878 | 484 9
2394 | 29-02-2020 | 8:40AM | __TOP CHANCHI LAKE 17 75 75 15 90 44 68 66 12 8.78 478 80
KONAR RIVER NEAR
3554 [29-02-2020 | 2:05 PM | SWANG COAL WASHERY, 20.5 75 7.4 1.9 110 60 88 92 16 1268 | 600 100
BOKARO
DAMODAR RIVER NEAR
3555 |29-02-2020 [12:35PM|  ZARANGDIH BRIDGE, 20 7.5 76 18 9% 50 84 80 136 | 1122 | 590 80
" BOKARO
CONFLUENCE OF BOKARO
3556 |29-02-2020 [ 12:55 PM | & DAMODAR RIVER NEAR 20 7.4 75 2 100 60 100 86 14.4 12.2 600 90
ZARANGDI
DAMODAR RIVER NEAR
3557 |29-02-2020 | 12:05 PM | BERMO RAILWAY STATION, 19 7.5 7.5 1.9 99 44 84 64 11.2 8.78 602 98
BOKARO
, DAMODAR U/S JAMADOBA
2383 |13-03-2020 | 2:50 PM o s 29 76 75 14 80 42 80 82 136 | 11.71 594 86
2384 | 13-03-2020 | 11:40 Am |  DAMODAR AT DOMGARH 23 75 7.3 18 78 38 76 86 14.4 12.2 532 92

WATER WORKS D/S SINDRI
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‘ Water Quality Data for the period from January, 2020 to June 2020 entered in EWQDES

STN Sampliﬁg Sampling | Name Of Monitoring Location [Temperature| Dissolved 02 pH BOD Total Chiorides coD Total Calcium [Magnesiu| Total Total
Code- Date Time Alkalinity Hardness m Dissolved | Suspende
» ’ . .
Solids d Solids
2391 | 13-03-2020 | 9:10 AM DAMODARDQLPANCHET 16 75 7.4 12 82 42 72 80 136 | 1122 495 76
2392 | 13-03-2020 | 8:20 AM | BARAKAR AT MAITHAN DAM 15 76 75 15 120 48 84 84 128 | 1268 584 98
GARGA RIVER NEAR
-03- : . 4
4000 | 13-03-2020 | 6:45 PM e GG B 16 6.2 6.9 18 104 58 84 80 136 | 1122 526 8
JAMUNIA RIVER NEAR
4738 | 13-03-2020 | 5:40 PM LOHAPATTI BRIDGE, 18 7.4 7.5 23 106 52 84 68 136 8.29 482 98
- MAHUDA, DHANB - - -
KATRI RIVER, NEAR
4739 | 13-03-2020 | 4:50 PM BHATINDA FALL, AT- 2 7 74 21 110 62 84 288 656 | 3025 495 %6
TETENGABAD, M
) LOCO TALAB ) PUMPU ) ) ‘
4740 |13-03-2020 | 8:15AM | TALAB), AT- BARMASIA, 15 56 7.2 14.8 114 48 100 244 384 | 36.11 540 90
DHANBAD
, RANIBANDH TALAB NEAR
4741 | 13-03-2020 | 7:10 PM M, DHANBD 14 6 73 12.2 130 69 100 250 456 | 3318 508 102
2381 | 16-03-2020 | 1:55 PM BOKAROBPI;{TIDZC’;‘EANGD'H 205 7.2 74 26 120 72 104 | 86 14 1244 | 600 140
) DAMODAR AT PHUSRO
2382 {16-03-2020 | 11:50 AM oA DD 175 73 75 2 100 48 84 64 12 8.29 604 96
2390 | 16-03-2020 | 5:10 PM DAMODARS‘;J ENUGHAT 17 7.7 7.6 14 86 42 72 70 12 9.76 478 82
2394 | 16-03-2020 | 8:30 AM TOP CHANCHI LAKE 15 74 75 14 88 22 60 70 128 927 268 72
KONAR RIVER NEAR
3554 |16-03-2020 | 3:00 PM | SWANG COAL WASHERY, 205 7.4 7.5 23 124 68 92 90 14 13.42 599 103
BOKARO
V DAMODAR RIVER NEAR | . A
3555 |16-03-2020 | 1:40 PM |  ZARANGDIH BRIDGE, 20 7.5 7.6 2 105 60 96 82 144 | 1122 592 88
BOKARO
CONFLUENCE OF BOKARO
3556 |16-03-2020 | 2:15PM | & DAMODAR RIVER NEAR 20 7.4 75 2.1 100 70 88 88 136 13.17 580 110
ZARANGDI :
DAMODAR RIVER NEAR
3557 |16-03-2020 [ 12:25 PM | BERMO RAILWAY STATION, 18 74 75 19 106 54 88 62 9.6 9.27 590 90
BOKARO
) DAMODAR U/S JAMADOBA
2383 | 13-04-2020 | 11:45 AM WATER WORKS 24 7.8 7.2 1 86 42 76 78 12.8 11.22 526 88
. DAMODAR AT DOMGARH ’ ‘
2384 |13:04-2020 | 1:00 PM | oo O oD 33 76 7.3 2 94 40 72 80 136 11.22 528 82
2391 | 13-04-2020 | 2:30 PM DAMODARDQLPANCHET 34 75 7.4 1 84 34 64 70 12 9.76 432 80
2392 |13-04-2020 | 3:45 PM | BARAKAR AT MAITHAN DAM 32 74 73 1.1 96 42 68 80 132 11.46 520 82
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Water Quality Data for the period from January, 2020 to June 2020 entered in EWQDES

STN Sampling | Sampling | Name Of Monitoring Location |Temperature| Dissoived 02 pH 80D Total | Chlorides coD Total Calcium |Magnesiu| Total Total
Code Date Time Alkalinity Hardness m - |Dissolved | Suspende
Solids d Solids
) DAMODAR RIVER NEAR
3553 |[13-04-2020 | 9:45 AM TELMUCHO BRIDGE 29 7.5 7.6 1.1 90 48 80 74 12 8.78 498 92
. GARGA RIVER NEAR
4000 {13-04-2020| 9:30 AM TELMUCHO BRIDGE 30 5.9 6.7 42 132 58 84 70 13.6 9.76 534 96
JAMUNIA RIVER NEAR
4738 | 13-04-2020 | 8:30 AM LOHAPATTI BRIDGE, 29 7.4 7.2 28 102 50 72 64 12 8.29 498 82
MAHUDA, DHANB
LOCO TALAB ) PUMPU
4740 |13-04-2020 | 5:00 PM TALAB), AT- BARMASIA, 31.5 54 7.6 52 118 52 - 88 230 36 34.16 422 - 88
DHANBAD
. RANIBANDH TALAB NEAR
4741 [13-04-2020 | 5:45 PM ISM, DHANBAD 30 56 7.1 14 132 60 104 204 40.6 25.01 534 92
2381 |24-04-2020 | 1:00 PM' BOKAROB/\RT[DZGAEANGDIH 29 7.3 7.5 2 110 68 100 84 12.8 12.68 570 130
. DAMODAR AT PHUSRO
2382 |[24-04-2020 | 11:20 AM ROAD BRIDGE 27 7.6 7.6 1.5 90 45 80 60 9.6 8.78 560 90
2390 |24-04-2020 | 5:20 PM DAMODARS ;MT ENUGHAT 22 7.8 7.7 1 80 38 68 68 11.2 9.76 450 70
2394 |24-04-2020 | 8:20 AM TOP CHANCHI LAKE 26 7.6 7.4 1 86 40 56 68 10.4 10.24 435 65
KONAR RIVER NEAR
3554 |24-04-2020 | 3:10 PM | SWANG COAL WASHERY, 31 7.5 7.6 1.4 120 66 88 88 136 13.17 590 90
BOKARO
DAMODAR RIVER NEAR
3555 {24-04-2020 | 12:50 PM ZARANGDIH BRIDGE, 30 7.7 7.8 1.8 102 58 88 80 13.6 11.22 580 80
BOKARO
CONFLUENCE OF BOKARO
3556 |24-04-2020| 1:10 PM | & DAMODAR RIVER NEAR 28 76 7.6 1.8 90 66 - 84 86 13.6 12.68 560 - 90
ZARANGDI
DAMODAR RIVER NEAR
3557 |24-04-2020 | 12:15 PM { BERMO RAILWAY STATION, 30 7.7 7.8 1.2 100 50 84 58 8.6 8.78 560 80
BOKARO
RANIBANDH TALAB NEAR
-05- . . 04
4741 |20-05-2020 | 9:00 AM ISM, DHANBAD 18 5.4 7.2 12.2 98 48 100 200 40 244 5 88
2392 |20-05-2020 | 10:05 AM | BARAKAR.AT MAITHAN DAM 19 7.5 7.4 0.9 92 40 64 78 12 11.71 508 80
2391 |20-05-2020 | 11:00 AM DAMODARDQLIPANCHET 20 7.6 7.5 0.8 90 38 64 68 10.4 10.24 494 78
. DAMODAR AT DOMGARH
2384 |20-05-2020)12:10 PM WATER WORKS D/S SINDRI 21 7.7 7.4 1 92 38 68 78 12.8 11.22 516 82
. DAMODAR U/S JAMADOBA .
2383 |20-05-2020 | 2:05 PM WATER WORKS 23 7.6 7.3 1 88 40 72 76 12 11.22 498 86
JAMUNIA RIVER NEAR
4738 |20-05-2020 | 3:10 PM LOHAPATTI BRIDGE, 22 7.5 7.3 2.6 96 48 72 60 10.4 8.29 482 88
MAHUDA, DHANB
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Water Quality Data for the period from January, 2020 to June 2020 entered in EWQDES

STN Sampliﬁg Sampling | Name Of Monitoring Location |Temperature| Dissolved 02 pH BOD Total |Chlorides| COD Total Calcium |Magnesiu| Total Total
Codey Date , Time Alkalinity Hardness m Dissolved | Suspende
o Solids | d Solids
] GARGA RIVER NEAR ’
4000 |20-05-2020| 4:00 PM TELMUCHO BRIDGE 21 6 6.8 4.1 102 56 80 68 12.8 8.78 498 92
] DAMODAR RIVER NEAR
3553 | 20-05-2020 | 4:30 PM TELMUCHO BRIDGE 20 7.6 75 1 88 46 76 72 11.2 10.73 482 88
LOCO TALAB ) PUMPU
4740 | 20-05-2020 | 5:45 PM TALAB), AT- BARMASIA, 19 5.6 7.5 5 110 48 84 220 352 32.2 414 86
DHANBAD
2394 |22-05-2020 | 8:45 AM TOP CHANCHI LAKE 33 7.6 7.5 0.9 84 38 60 66 11.2 9.27 418 62
- DAMODAR AT PHUSRO - - -
2382 |22-05-2020(11:05 AM ROAD BRIDGE . 35 7.5 7.6 1.3 86 42 80 58 8.8 8.78 496 84
DAMODAR RIVER NEAR
3557 |22-05-2020 | 12:10 PM | BERMO RAILWAY STATION, 36 7.4 7.6 1.1 o8 48 80 54 8 8.29 502 82
BOKARO
DAMODAR RIVER NEAR
3555 |22-05-2020 | 1:00 PM ZARANGDIH BRIDGE, 355 7.6 77 1 96 52 76 74 12 10.73 492 78
BOKARO
2381 |22-05-2020 | 1:20 PM BOKAROB';TDZQEANGDIH 36.5 7.3 7.4 1.9 104 60 96 78 12.8 11.22 504 108
CONFLUENCE OF BOKARO ' ’
3556 |22-05-2020| 1:30 PM | & DAMODAR RIVER NEAR 36 7.5 7.5 1.3 102 58 84 76 12.8 10.73 514 82
ZARANGDI
KONAR RIVER NEAR
3554 |22-05-2020 | 3:00 PM | SWANG COAL WASHERY, 35 7.4 7.5 1.2 108 60 84 80 12.8 11.71 504 88
BOKARO
2390 |22-05-2020| 5:10 PM DAMODARSIJENUGHAT 34 7.8 7.7 0.8 76 36 64 66 12 8.78 434 68
LOCO TALAB ) PUMPU
4740 | 17-06-2020 | 9:00 AM TALAB), AT- BARMASIA, 28 2.3 76 4.9 106 46 - 80 218 336 30.8 422 . 88
DHANBAD
2392 | 17-06-2020 | 10:05 AM | BARAKAR AT MAITHAN DAM 30 7.6 7.5 0.8 96 42 60 76 12 11.45 502 82
2391 |17-06-2020 | 11:55 AM DAMODARDQTMP ANCHET 34 7.7 76 0.7 94 40 68 66 9.6 7.89 512 80
) DAMODAR AT DOMGARH
2384 {17-06-2020 | 12:40 PM WATER WORKS D/S SINDRI 32 76 75 0.9 98 42 72 80 13.6 11.22 520 84
. DAMODAR U/S JAMADOBA
2383 | 17-06-2020{ 2:40 PM WATER WORKS 31 7.5 7.4 0.9 92 44 76 78 12.8 11.22 522 90
JAMUNIA RIVER NEAR
4738 | 17-06-2020| 3:50 PM LOHAPATT! BRIDGE, 29 7.6 7.4 2.7 102 50 80 66 11.2 9.27 510 92
MAHUDA, DHANB
. GARGA RIVER NEAR
4000 |17-06-2020 | 4:35 PM TELMUCHO BRIDGE 27 6.7 6.9 4.2 110 98 84 70 13.6 8.78 532 98
3553 | 17-06-2020 | 5:00 PM DAMODAR RIVER NEAR 26 7.5 7.6 1.1 106 48 80 74 12 10.73 516 94

TELMUCHO BRIDGE
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Water Quality Data for the period from January, 2020 to June 2020 entered in EWQDES

STN Sampling | Sampling | Name Of Monitoring Location [Temperature| Dissolved 02 pH BOD Total |Chlorides coD Total Calcium |Magnesiu |- Total Total
Code Date Time Alkalinity Hardness m Dissolved | Suspende
Solids { d Solids
. RANIBANDH TALAB NEAR
4741 | 17-06-2020 | 6:15 PM ISM, DHANBAD 20 2.6 7.3 12.4 114 52 104 210 41.6 25.86 524 96
2394 | 19-06-2020 | 8:30 AM TOP CHANCHI LAKE 30 7.4 7.5 1 96 40 64 68 12 9.27 426 64
. DAMODAR AT PHUSRO
2382 |19-06-2020 | 11:10 AM ROAD BRIDGE 31 7.6 7.5 1.4 90 44 84 60 9.2 9.02 512 86
DAMODAR RIVER NEAR
3557 |19-06-2020 | 11:45 AM | BERMO RAILWAY STATION, 33.5 7.5 7.5 1.2 104 50 84 56 8.8 8.29 516 84
BOKARO
DAMODAR RIVER NEAR - -
3555 | 19-06-2020 | 1:10 PM ZARANGDIH BRIDGE, 32 7.7 76 1.1 98 54 80 76 14.4 9.76 522 80
BOKARO
2381 | 19-06-2020 | 1:30 PM BOKAROB’;TIDZggANGD'H 33 75 7.4 2 112 62 100 82 16 1024 | 514 112
CONFLUENCE OF BOKARO
3556 | 19-06-2020 | 1:45PM | & DAMODAR RIVER NEAR 325 7.6 75 1.4 104 60 88 78 14 10.49 518 84
ZARANGDI
KONAR RIVER NEAR
3554 |19-06-2020 | 2:35 PM | SWANG COAL WASHERY, 32 7.5 7.5 1.3 110 - 62 88 82 13.6 11.71 514 90
BOKARO
2300 |19-06-2020 | 5:05 pm | PAMODAR AT TENUGHAT 30 78 76 0.9 86 38 68 68 136 | 829 | 440 70
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ses- Jharkhand State Pollution Control Board, Regional Office, Hazaribag.
W Physico chemical characteristics of river Damodar at different points.
For the month of April, 2020
Ref. . . Date & time Temp. BOD |COD T.S. TSS TDS
SI.No. No. Name of Sampling Points. Sampling Air/WatZr °C pPH | D.O. Mg/lt. | Mg/l | Mg/l. | Mg/l. | Mg/l
U/s Bhairi River 12.04.2020 32/31.5 7.4 78 |11 32 180 51 129
L 147 ) At Rajrappa. Ramgarh at 02.25 PM
D/s confluence of Damodar & 12.04.2020 32/31.5 7.4 7.7 |13 36 192 58 134
2. 148 | Bhairi River, at 02.45 PM
At- Rajrappa. Ramgarh
Damodar River, at Ramgarh 12.04.2020 32/29 7.4 78 |12 40 209 85 124
3. 149 | Near Ramgarh Road Bridge, at 11.20 AM
Ramgarh.
4 150 Nalkari Tributary , At Patratu 12.04.2020 32/30 7.3 76 |14 44 253 96 157
' Ramgarh. at 12.40 PM
5 145 B'ralfar River, At- Koderma Near | 11.04.2020 32/31 7.4 76 |13 44 196 68 118
' Tilaiya Dam. at 02.50 PM
Tilaiya Dam, At- Koderma Near | 11.04.2020 32/31 7.4 7.8 1.1 40 194 61 133
O | 145 | |ntake wall of DVC. at 03.25 PM
7 143 Konar River, At-Bhishnugarh’ 11.04.2020 30/28 7.4 7.8 1.3 40 171 62 109
' Hazaribag, (Near at Konar Dam) | at 11.40 AM
Konar Dam at Bishnugarh, 11.04.2020 30/28 7.4 79 |11 36 167 57 110
8. 144 | Hazaribag, Near Intak well of at 12.15 PM
DVC
. 12.04.2020 28/27.5 7.4 76 |12 36 158 45 113
9. 151 | Meetha Jheel, At-Hazaribag at 10.20 AM




ses- Jharkhand State Pollution Control Board, Regional Office, Hazaribag.
W Physico chemical characteristics of river Damodar at different points.
For the month of March, 2020
Standard Limits -- 6.5t08.5 4.0min. 3.0 - - 1500
Ref. . . Date & time Temp. BOD |COD T.S. TSS TDS
SI.No. No. Name of Sampling Points. Sampling Air/Water °C pPH | D.O. Mg/lt. | Mg/l | Mg/l. | Mg/l. | Mg/l
U/s Bhairi River 11.03.2020 31.5/29 7.4 76 |18 44 378 42 336
L 1411 At- Rajrappa. Ramgarh at 03.20 PM
D/s confluence of Damodar & 11.03.2020 31.5/29 7.3 74 |17 45 452 69 383
2. 142 | Bhairi River, at 03.35 PM
At- Rajrappa. Ramgarh
Damodar River, at Ramgarh 11.03.2020 31.5/27.5 7.4 72 |28 76 489 83 406
3. 140 | Near Ramgarh Road Bridge, at 02.35 PM
Ramgarh.
4 139 Nalkari Tributary , At Patratu 11.03.2020 30/27 7.3 42 |28 80 521 119 402
' Ramgarh. at 11.40 AM
5 134 Brakar River, At- Koderma Near | 10.03.2020 30/26 7.3 74 |19 52 286 48 238
' Tilaiya Dam. at 12.20 PM
6 135 Tilaiya Dam, At- Koderma Near | 10.03.2020 30/26 7.2 7.2 1.8 48 278 42 236
' Intake Wall of DVC. at 12.35PM
7 136 Konar River, At-Bhishnugarh’ 10.03.2020 31/28 7.3 7.4 1.7 52 358 61 297
' Hazaribag, (Near at Konar Dam) | at 03.00 PM
Konar Dam at Bishnugarh, 10.03.2020 31.5/28.5 7.4 72 |16 48 349 57 292
8. 137 | Hazaribag, Near Intak well of at 03.30 PM
DVC
. 10.03.2020 28/26 7.3 72 |18 48 316 61 255
9. 138 | Meetha Jheel, At-Hazaribag at 05.50 PM




ses- Jharkhand State Pollution Control Board, Regional Office, Hazaribag.
W Physico chemical characteristics of river Damodar at different points.
For the month of February, 2020
Standard Limits -- 6.5t085 4.0min. 3.0 - - 1500
Ref. . . Date & time Temp. BOD |COD T.S. TSS TDS
SI.No. No. Name of Sampling Points. Sampling Air/Water °C pPH | D.O. Mg/lt. | Mg/l | Mg/l. | Mg/l. | Mg/l
U/s Bhairi River 25.02.2020 27.5/25 74 |78 |14 44 |371 |40 331
L 181 | At- Rajrappa. Ramgarh at 03.30 PM
D/s confluence of Damodar & 25.02.2020 28/26.5 7.2 76 |17 52 413 61 352
2. 132 | Bhairi River, at 03.50 PM
At- Rajrappa. Ramgarh
Damodar River, at Ramgarh 25.02.2020 27/25 7.3 72 |24 64 486 82 404
3. 130 | Near Ramgarh Road Bridge, at 02.10 PM
Ramgarh.
4 129 Nalkari Tributary , At Patratu 25.02.2020 26/24.5 6.8 39 |27 80 546 115 431
' Ramgarh. at 11.50 AM
5 195 Brakar River, At- Koderma Near | 24.02.2020 25.5/24 7.4 7.6 1.8 56 296 85 211
' Tilaiya Dam. at 11.15 AM
6 126 Tilaiya Dam, At- Koderma Near | 24.02.2020 26/24 7.2 78 |19 52 286 81 205
' Intake Wall of DVC. at 11.35 AM
7 197 Konar River, At-Bhishnugarh’ 24.02.2020 27.5/26 7.4 1.7 1.7 52 349 48 301
' Hazaribag, (Near at Konar Dam) | at 03.00 PM
Konar Dam at Bishnugarh, 24.02.2020 27.5/26 7.3 7.6 1.8 56 363 49 314
8. 128 | Hazaribag, Near Intak well of at 03.25 PM
DVvC
. 24.02.2020 27.5/24 7.2 76 |18 52 318 62 254
9. 133 | Meetha Jheel, At-Hazaribag at 05.25 PM




ses- Jharkhand State Pollution Control Board, Regional Office, Hazaribag.
W Physico chemical characteristics of river Damodar at different points.

JSPCB

For the month of May, 2020

Ref. . . Date & time Temp. BOD |[COD T.S. TSS TDS
SI.No. No. Name of Sampling Points. Sampling Air/WatZr °C pPH | D.O. Mg/lt. | Mg/l | Mg/l. | Mg/l. | Mg/l
U/s Bhairi River 20.05.2020 36/33 7.8 8.2 1.0 28 139 41 98
L 157 At Rajrappa. Ramgarh at 02.45 PM
D/s confluence of Damodar & 20.05.2020 36/33 7.6 7.7 1.1 32 142 44 98
2. 158 | Bhairi River, at 03.05 PM
At- Rajrappa. Ramgarh
Damodar River, at Ramgarh 20.05.2020 35.32 7.7 80 |1.1 40 186 72 114
3. 159 | Near Ramgarh Road Bridge, at 11.55 PM
Ramgarh.
4 160 Nalkari Tributary , At Patratu 20.05.2020 36/33 7.6 78 |12 44 198 82 116
' Ramgarh. at 01.15 AM
5 154 B'ralfar River, At- Koderma Near | 19.05.2020 37/33 7.4 7.9 1.2 40 182 56 126
' Tilaiya Dam. At 02.35 PM
Tilaiya Dam, At- Koderma Near | 19.05.2020 37/33 7.6 8.1 1.1 36 178 52 126
6 | 1 | ntake wall of DVC. at 03.15 PM
7 152 Konar River, At-Bhishnugarh’ 19.05.2020 36.5/32.5 7.6 8.0 1.1 36 152 56 96
' Hazaribag, (Near at Konar Dam) | at 11.30 AM
Konar Dam at Bishnugarh, 19.05.2020 36.5/32.5 7.6 82 |[1.0 32 146 51 95
8. 153 | Hazaribag, Near Intak well of at 12.05 PM
DVvC
. 20.05.2020 33/29 7.6 7.7 1.1 32 142 39 103
9. 156 | Meetha Jheel, At-Hazaribag at 10.40 AM

Jharkhand State Pollution Control Board, Regional Office, Hazaribag.




—SIXETS

\ T
W Physico chemical characteristics of river Damodar at different points.
For the month of June, 2020
Ref. . . Date & time Temp. BOD |COD T.S. TSS TDS
SI.No. No. Name of Sampling Points. Sampling Air/WatZr °C pPH | D.O. Mg/lt. | Mg/l | Mg/l. | Mg/l. | Mg/l
U/s Bhairi River 20.06.2020 33/30 7.7 8.1 1.1 32 142 43 99
L 168 | At Rajrappa. Ramgarh at 03.15 PM
D/s confluence of Damodar & 20.06.2020 33/29.5 7.7 78 |12 40 146 45 101
2. 169 | Bhairi River, at 03.30 PM
At- Rajrappa. Ramgarh
Damodar River, at Ramgarh 20.06.2020 32/29 7.5 79 |12 44 188 76 112
3. 166 | Near Ramgarh Road Bridge, at 12.15 PM
Ramgarh.
4 167 Nalkari Tributary , At Patratu 20.06.2020 33/30 7.4 7.7 |13 48 199 82 117
' Ramgarh. at 01.30 PM
5 163 B'ralfar River, At- Koderma Near | 19.06.2020 32/29 7.6 78 |12 44 185 57 128
' Tilaiya Dam. at 02.50 PM
Tilaiya Dam, At- Koderma Near | 19.06.2020 32/29 7.6 8.0 1.0 40 181 52 129
0| 18% | |ntake wall of DVC. at 03.25PM
7 161 Konar River, At-Bhishnugarh’ 19.06.2020 32.5/28.5 7.4 7.9 1.2 40 158 59 99
' Hazaribag, (Near at Konar Dam) | at 11.45 AM
Konar Dam at Bishnugarh, 19.06.2020 32.5/29 7.4 80 |11 36 152 55 97
8. 162 | Hazaribag, Near Intak well of at 12.20 PM
DVC
. 20.06.2020 31/28 7.6 78 |12 40 146 41 105
9. 165 | Meetha Jheel, At-Hazaribag at 11.00 AM




ses- Jharkhand State Pollution Control Board, Regional Office, Hazaribag.
W Physico chemical characteristics of river Damodar at different points.
For the month of July, 2020
Ref. . . Date & time Temp. BOD |COD T.S. TSS TDS
SI.No. No. Name of Sampling Points. Sampling Air/WatZr °C pPH | D.O. Mg/lt. | Mg/l | Mg/l. | Mg/l. | Mg/l
U/s Bhairi River 23.07.2020 33/30.5 7.7 8.3 1.0 36 146 45 101
L 178 | At Rajrappa. Ramgarh at 02.50 PM
D/s confluence of Damodar & 23.07.2020 33/30 7.5 79 |12 44 152 57 95
2. 179 | Bhairi River, at 03.20 PM
At- Rajrappa. Ramgarh
Damodar River, at Ramgarh 23.07.2020 31/28.5 7.6 8.1 1.3 48 192 77 115
3. 176 | Near Ramgarh Road Bridge, at 11.45 AM
Ramgarh.
4 177 Nalkari Tributary , At Patratu 23.07.2020 33/30.5 7.6 80 |12 44 176 78 98
' Ramgarh. at 01.00 PM
5 173 Brakar River, At- Koderma Near | 22.07.2020 32/29 7.5 7.7 |13 48 191 61 130
' Tilaiya Dam. at 02.30 PM
Tilaiya Dam, At- Koderma Near | 22.07.2020 32/29 7.6 7.9 1.1 44 186 56 130
6 | 1 Tintake wall of DVC. at 03.05 PM
7 171 Konar River, At-Bhishnugarh’ 22.07.2020 30/27 7.4 8.0 1.3 44 161 61 100
' Hazaribag, (Near at Konar Dam) | at 11.30 AM
Konar Dam at Bishnugarh, 22.07.2020 30/27 7.4 82 |12 40 155 57 98
8. 172 | Hazaribag, Near Intak well of at 12.05 PM
DVC
. 23.07.2020 30/27.5 7.4 76 |13 44 151 45 106
9. 175 | Meetha Jheel, At-Hazaribag at 10.30 AM




Shvavs . . .
=~ = Jharkhand State Pollution Control Board, Regional Office, Hazaribag.
\ Physico chemical characteristics of river Damodar at different points.
For the month of August, 2020
SL
. Ref. Y . C Date & time Temp. BOD COoDn T.5. TSS DS
e Name of Sampling Points. Sampling Airwater'c PH DO Mglt. Mgl Mgh Mgl Mg/
| i 77]8" " Barakar river at Koderma. \car'i‘flai-yjz_i 7 20.08.2020 T3028 7376 il 52 " 198 66 T3
L. Dbam o C_a0215PM e .
" 183 Tilaiya Dam at Koderma. Near Intake 20.08.2020 30/28 7.4 7.8 1.2 48 190 39 131
28 galerpve. L LalODASPM g o :
31 180 Konar River. At-Bishnugarh. Hazaribag. 20.08.2020 29.5/27 72 18 1.4 48 175 69 106
{(Near ai Konar Dam ) fat 11.20 AM ‘
4 18] Konar [Jam, At Bishnugarh.. 20.08.2020 29.5/27 7.2 8.0 1.2 44 165 61 104
C(Near Intake well of DVC) - atl 1.50 AM L L B
. 1 22.08.2020 29.5/28 7.4 7.4 1.4 52 165 57 108
b B _181—’{ ] Mectha .lh(.c} al_iiﬁdrz.e.mbrag_. A 020AM - -
e 22.08.2020 31.28 7.5 7.8 1.3 48 179 81 98
6 186 7\’ " -1 ] '] ,
aikari Tributary at Patratu, Ramgarh at 01.05 PV
7 185 Damodar River Ramgarh ,Near - 22.08.2020 30/29 75 N 1.4 56 197 81 116
o ~ Ramparh Road Bridge. Ramparh _at 11.40 AM o o B
. oy . 22.08.2020 31/30 £ 7.6 8.1 1.2 18 158 51 107
8 187 L:/s Bhairvi River at Rajrappa, Ramgarh Al 02.55 PM |
9 ‘ 188 D/s Confluence of Damodar & Bhairvi 22.08.2020 31.53/.30 - 7.4 : 78 1.4 52 . 188 73 115
River at Rajrappa, Ramgarh tat 03.25 PM ‘ :
Standard Limits -- - 651085 4.0min. 3.0 - - - 1500
CRBoT7 gmwﬁ 0 1520 MW
(C.K. Yadav) (R .N. }m aan (AK. Yadav (R.N.Kashyap)
A 8.0. A S.0. -Cum- Lab. Incharge R.O. Board Analyst



_sm==_  Jharkhand State Pollution Control Board

OB Regional Office-Cum-Laboratory, Dumka

Rel. No. 7 B4 Dated--28/ 0Y[2020
From
Regional Officer
Dumka.
To,
The Board Analyst,
Jharkhand State Pollution Control Board,
Ranchi.
Sub:- Regarding analysis report for the month of April 2020(22.04.2020).
Sir,

Please find enclosed here with the analysis report of the following points of
Ganga river as per details:-

1. Ganga River, At.- Rajmahal, Sahibganj
2. Ganga River U/S Near LCT ghat, Sahibganj
3. Ganga River D/S Near Janta Ghat, Sahibganj
4. Ganga River Sahibgan] (Sangi Dalan) Sahibganj
5. Masanjore Dam, Dumka
6. Shiv Ganga Pond, Deoghar
This is for your information & necessary action.
Yours faithfully
.. -ﬁg} —
Encl :-A/a. __;?7’::0“
Regional Officer

Dumka
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11,

ety CONTROL BOARD
Riie o Dated.. 30|\ 2.02v
Name of sample Ganga River Sahip
vanj (S;
Sahibganj R (Sang} oatan)
Sample collected by 1, Sri R. D, Sahani S.T
. S.

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani Dumka

Name and designation of representative present af the time of sampling

--------

.........................................................
-------------
-----------

Parameter Analysed: Value
Date and time sampling 22,04.2020/5.20 P.M
Temperature (A/W) C: 34°c 119°C
pH : 7.0
D.O.mg/l: 10.5 mg/!l
BOD mg/l : 1.5 mg/
COD my/l : 10.5 mg/l
Tolal solids mg/1 : 190.0 mg/l
T.S.S.:- 51.0 mg/l
T.D.S.: 139.0 mg/
Turbidity : 12200800
335.0MHO

Conductivity :

Remarks: Parameters were found within acceptable limits.

S.S.A/LS.A Regional Officer / Board analyst

10146

Scanned by CamScanner



REF JUARKIAND STATE POLLUTION CONTROL BOARD

SRR
J . LabRell No .\].7..“.....,# Il "l,r,lﬁq \’) all )

Name of sample (Ginngn River LIS Newr 1O T Glhind

b

Sahihyoan|
R} Sample collected by 1 Sl 1D, Sahan) 5

1
4. Sample analysed al Regionnl Oiee com Fatmratory ‘Tower ¢ Tiowh, Didhant, Dby
s Nane and desigiition of representitive preaent of e thine af samphng

Parameter Annlysedi Vulue
l. Date and timwe sampling 2200 M2 1A
3. Temperature (AW € V' 21
X pil: 71
4. DO 104 my/
5. BOD me/l: 7Tl
0. COD mg/l: 1.5 o/l
7. Total solids mp/1 : M) O i)
8. T.S.S. - 520 g/l
9. T.D. S (REXITITY
10.  Turbidity : 120 MU
130 MI1IE)

11.  Conductivity :

Remarks: Parameters were found within neeeptnhle Himlis,

29
Ilculnnn? l?ll'luur! Nontd mnlyst

G =L
S.S.MW Il #

10144

Scanned with CamScanner

Scanned by CamScanner
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1‘29 JHARKHAND STATE POLLUTION CONTROL BOARD

I Loh Rel No ? AR, Dated 30\“\101_&
. Namc of cample Masanjore Dam
Dist.- Dumka
1 Sample collected by 1. Sl R. D, Sahani S.T
4, Sample analyzed ot Rr:ilmal Oflice cum Laboratory Tower Chawk. Dudhant. Dumka
& Name and designation of representative present at the time of sampling
Paramcter Analysed: Value

1. Date and time sampling 2304 202001030 AM
2. Temperature (A/W) C: 38°c 121°C
i pH : 7.0
4. D.0Omgl: 9.0 myl
5. BOD mgl: 1.8 mgl
6. COD mp: 105 mel
7. Total solids mg/1 : 230.0 mg'l

. T.5.5.: 70.0 my/l
9. T.D.S. 160.0 mg'l
10.  Turbidity : 150 NTU

312.0 MHO

11.  Conductivity :

Remarks: Parameters were found within acceptable limits.

e

N
S.S.A/S.A Regional Officer / Board analyst

2401

Scanned by CamScanner



\17)' JHARKHA\ID STATE POLLUTION CONTROL BOARD
Dated... 304|200

L LbRet No 336

Name of sample Ganga River At.- Rajmahal. Dist.- Sahibganj
Sahlbganj
3, Sample collected by 1. Sri R. D. Sahni S, T.

2"
Sample analysed at Regional Office cum Laboratory Tower Chowk. Dudhani, Pumka

2.

4.
5. Name and designation of representative present at the time of sampling . .......
Parameter Analysed: Value
l. Date and time sampling 22.04.2020°10.20 A M
2. Temperature (A/W) C: 35/ 21°C
3. pH: 7.0
4. D.0.mg/l: 10.5 mgl
5. BOD mg/l : 1.5 mel
6. COD mg/l: 2.5 mgl
(A Total solids mg/l : 180.0 mg‘1
8. T.S.S.:- 51.0 meil
9. T.D.S. 129.0 mg1
118.0 NTU

10.  Turbidity :

11.  Conductivity : 333.0 MHO

Remarks: Parameters were found within acceptable limits.

7o £
A Ty

S. .
S.A/LS.A Regional Officer / Board analyst

1059

Scanned by CamScanner
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V7> JHARKHAND STATE POLLUTION CONTROL BOARD
oy Dated.... DM 202LO

I LabRel No...Fp .../

2 Name of sample Shiv Ganga Pond,
Near Baba Mandir, Deophar

3. Sample collected by 1. Sri Ravi Kumar AS.O
2'
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value

I Date and time sampling 22,04.2020:04.10 P.M

36"C/20'C

2, Temperature (A/W) C:

3. pH: 7.1

4. D.0O.mg/: 8.8 mwl

5. BOD mg/l: 22 myl

6. COD mg/: 10.5 my/l

i Total solids mg/1 : 225.0 mg/l
8. T.S.S.:- 65.0 mg/1

9. T.D.S.: 160.0 my/l
10.  Turbidity : 152.0 NTU
Il.  Conductivity : 312.0 M11O

Remarks: Parameters were found within acceptable limits,

- ;
s.s.g.s.,{"o‘ q:\’:!""" Wﬁﬂ

Regional Officer / Board analyst

2393
i

Scanned by CamScanner
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JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No. .. B/ Pated.... A E\M | 3220

Name of sample Ganga River IV/S Janta Ghat
Dist.- Snhibgan]

Sample collected by 1. Srl R.D Sahni S.T

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present al the time of sampling . ... oo eeeens

Value

Parameter Annlysed:
. 22.04.2020/04.10 P.M

Date and time sampling

Temperature (A/W) C: 36"C 121'C
pH : 7.1
D.Omg/: 9.8 mgl
BOD mg/l: 1.6 mg/l
COD mg/l: 10.5 my/1
Total salids mg/1 : 195.0 me1
T.S.S.:- 55.0mg/l
T.D.S: 140.0 mg/1
Turbidity : 120 NTU
330.0 MHO

Conductivity :

Remarks: Parameters were found within acceptable limits.

QU £

SSAIJSA

2 4
RegionZ{ 6fﬁccr / Board analyst

10145

Scanned with CamScanner

Scanned by CamScanner



_HITESE, Jharkhand State Pollution Control Board

Nk s il
Regional Office-Cum-Laboratory, Dumka _
(0706] VOV
Ref. No. ‘%’ZI Dated LELE
From
Regional Officer
Dumka.
To,
The Board Analyst,
Jharkhand State Pollution Control Board,
Ranchi.
Sub:- Regarding analysis report for the month of May 2020 (25.05.2020).
Sir,

Please find enclosed here with the analysis report of the following points of Ganga
river as per details:-

Ganga River, At.- Rajmahal, Sahibganj

Ganga River U/S Near LCT ghat, Sahibganj
Ganga River D/S Near Janta Ghat, Sahibganj
Ganga River Sahibganj (Sangi Dalan) Sahibganj
Masanjore Dam, Dumka

Shiv Ganga Pond, Deoghar

(od b =

oo

This is for your information & necessary action.

Yo ur_s_.f;a‘é.li;fui ly

s T b

e 5[2°°
Regional Officer
Dumka

DAAAQR & Water Sampling 201 3Vorw It for AAQR,SMR 30



\‘V JHARKHAND STATE POLLUTION CONTROL BOARD
JSECE
1. Lab.Ref. No. ..oovvivinnnn.n. / Dated......coovveeeeean... i

2 Name of sample Shiv Ganga Pond,
Near Baba Mandir, Deoghar

3. Sample collected by 1. Sri R. D. Sahni S. T
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ... .....
Parameter Analysed: Value
1. Date and time sampling 25.05.2020/12.45 P.M
2. Temperature (A/W) C: 36°C /22°C
3. pH: 7.0
- D.O.mg/l : 8.9 mg/l
S BOD mg/l : ; 2.1 mg/l
6 COD mg/l : 10.5 mg/l
7. Total solids mg/I : 230.0 mg/l
8 T.S.S.:- 65.0 mg/l
9 T 1 8 165.0 mg/l
10. Turbidity : 155 NTU
11.  Conductivity : 310 MHO

Remarks: Parameters were found within acceptable limits.

/]
> 0 - 7= %I_?/DZU
S.S.A/JS.A Regi%a_l ) ficer / Board analyst
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10.
11.

JHARKHAND STATE POLLUTION CONTROL BOARD

Lab.Ref, NO, ...iiamsmmmeress /

Name of sample Ganga River At.- Rajmahal, Dist.- Sahibganj
Sahibganj

Sample collected by 1. Sri Nirala Baskey
2.

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Con. Ex.

Parameter Analysed:

Date and time sampling

Value

25.05.2020/10.30 A.M

Temperature (A/W) C: 34°C /21°C
pH: 7.0
D.O.mg/l : 10.5 mg/l
BOD mg/l : 1.6 mg/l
COD mg/! : 9.6 mg/l
Total solids mg/1 : 205.0 mg/l
T.8.8.:- 55.0 mg/l
T. DL Ba 150.0 mg/l
Turbidity 120 NTU
Conductivity : 330 MHO

Remarks: Parameters were found within acceptable limits.

C

S.S.A/JS.A

N A
=L rel

—f “"'D
Regi%a ’E)}t%cer / Board analyst

1059
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N> JHARKHAND STATE POLLUTION CONTROL BOARD
1. Lab.Ret. Mo sswsm sovenmess / 5 5 1 OO /
2 Name of sample Masanjore Dam
Dist.- Dumka
i Sample collected by 1. Sri R. D. Sahni S. T
4. Sample analysed at Rezg.ional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value
1. Date and time sampling 25.05.2020/10.25 AM
g Temperature (A/W) C: 30°C /21°C
g, pH : 7.2
4. D.O.mg/l : 9.0 mg/l
5. BOD mg/l : 1.8 mg/l
0. COD mg/l : 10.6 mg/l
7. Total solids mg/l : 220.0 mg/l
8. T.S.8.:- 70.0 mg/1
8. T. D. 8. 150.0 mg/!
10. Turbidity : 150 NTU
11. Conductivity : 314 MHO

Remarks: Parameters were found within acceptable limits.

B-\P ,«-1517

f
f

- 1
%aS\ = To b2V
SISt
S.S.A/TS.A Regional Officer / Board analyst

2401
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W JHARKHAND STATE POLLUTION CONTROL BOARD
JSEEE
1. Lab.Ref. No. ....covvnnen.. / Dated...coooovvvvvvvnnnnn. /

2. Name of sample Ganga River U/S Near LCT Ghat

Sahibganj
1, Sample collected by 1. Nirala Baskey Con. Ex.
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value
l. Date and time sampling 25.05.2020 /02.25 P.M
2. Temperature (A/W) C: 36%¢ F21°%C
3. pH : Pl
4. D.O.mg/l : 10.3 mg/l
5. BOD mg/l : 1.7 mg/l
6. COD mg/l : 10.5 mg/l
7. Total solids mg/I : 210.0 mg/l
8. T.S.S.:- 60.0 mg/1
9. T.D.S.: 150.0 mg/l
10. Turbidity : 120 NTU
1. Conductivity : 330 MHO

Remarks: Parameters were found within acceptable limits.

P /

+ — _
@%@6\ jﬁlg 20
S.S.A/LSA Regi‘t}lgfo.ﬁcer / Board analyst

10144
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<&@ || \RKHAND STATE POLLUTION CONTROL BOARD
RISEEB
1. LabRef No. .ovevviiinnnnnnn. / Dated. ..o, /

2. Name of sample Ganga River Sahibganj (Sangi Dalan)

Sahibganj
3. Sample collected by 1. Sri Nirala Baskey Con. Ex.
2
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value
L. Date and time sampling 25.05.2020/5.30 P.M
2, Temperature (A/W) C: 33°C /19°C
3. pH : Tl
4. D.O.mg/l : 10.4 mg/l
5. BOD mg/l : 1.6 mg/l
6. COD mg/l : 10.5 mg/l
L Total solids mg/1 : 205.0 mg/l
8. T.8.8.1- 60.0 mg/l
9. T Sa 145.0 mg/l
10.  Turbidity : 125.0 NTU
11. Conductivity : 334.0 MHO

Remarks: Parameters were found within acceptable limits.

S 5
,.\?c\ ap 020
S.S.A/JTS.A Regional Officer / Board analyst

10146
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JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No. ................ / Dated..................... /
Name of sample Ganga River D/S Janta Ghat

Dist.- Sahibganj
Sample collected by 1. Sri Nirala Baskey Con. Ex.

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling ..............

Parameter Analysed:

Date and time sampling

Value

25.05.2020/04.15 P.M

Temperature (A/W) C: 36°C / 20°C
pH : 7.1
D.O.mg/l : 9.8 mg/l
BOD mg/l : 1.8 mg/l
COD mg/l : 10.6 mg/l
Total solids mg/I : 210.0 mg/l
T. 8.8 1= 60.0 mg/l
T D 8a 150.0 mg/l
Turbidity : 120 NTU
Conductivity : 330 MHO

Remarks: Parameters were found within acceptable limits.

N "’Tﬁ?‘
S.S.A/JS.A° RegionalJ tficer / Board analyst

|

10145



Jharkhand State Pollution Control Board

Regional Office-Cum-Laboratory, Dumka 202
Ref. No. /OI O Dated-l_jl_qz
From

Regional Officer

Dumka.
To,

The Board Analyst,

Jharkhand State Pollution Control Board,

Ranchi.
Sub:- Regarding analysis report for the month of Jun 2020 (08.06.2020).
Sir,

Please find enclosed here with the analysis report of the following points of Ganga
river as per details:-

Ganga River, At.- Rajmahal, Sahibganj

Ganga River U/S Near LCT ghat, Sahibganj
Ganga River D/S Near Janta Ghat, Sahibganj
Ganga River Sahibganj (Sangi Dalan) Sahibgan;j
Masanjore Dam, Dumka

Shiv Ganga Pond, Deoghar

P S g B B

This is for your information & necessary action.

Yours faithfully

2 é&" 9020

f
Jumka

DAAAQR & Water Sampling 2013\forw 1t for AAQR,SMR 30
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Lab.Ref. No. ..ooovveinennen / Dated....coeaienarieens /
Name of sample Ganga River Sahibganj (Sangi Dalan)

Sahibganj
Sample collected by 1. Sri Nirala Baskey Con. Ex.

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling . ......-

Parameter Analysed: Value
Date and time sampling 08.06.2020/5.20 P.M
Temperature (A/W) C: 32°C /20°C
pH : 7.2
D.O.mg/l: 10.5 mg/l
BOD mg/l : 1.6 mg/l
COD mg/l : 10.6 mg/l
Total solids mg/1 : 215.0 mg/l
T.5. 5. 60.0 mg/l

T. 0. 8. 155.0 mg/l
Turbidity : 135.0 NTU
Conductivity : 330.0 MHO

Remarks: Parameters were found within acceptable limits.

_ b\\,ﬁ -
S.S.A/J.@.A N Regl

p2V
fficer / Board analyst

10146
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JHARKHAND STATE POLLUTION CONTROL BOARD

Lab.Ref. No. ..ooveiviinninnn / |37 (= TE——— /
Name of sample Ganga River D/S Janta Ghat

Dist.- Sahibganj
Sample collected by 1. Sri Nirala Baskey Con. Ex.

2
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling ..............

Parameter Analysed:

Date and time sampling

Temperature (A/W) C:

Value

08.06.2020/04.15 P.M
39% 19°C

pH : 7.2
D.O.mg/l: 9.5 mg/l
BOD mg/l : 1.6 mg/l
COD mg/l : 10.5 mg/l
Total solids mg/l : 210.0 mg/l
T8 B: - 55.0 mg/l
1.1 83 155.0 mg/i
Turbidity : 140 NTU
Conductivity : 320 MHO

Remarks: Parameters were found within acceptable limits.

/ —
@ £
S.S.A/JSAN Regio@hl Officer / Board analyst

10145
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JHARKHAND STATE POLLUTION CONTROL BOARD

Lab.Ref. No. ......cevvennnnn / Dlgete . consnwoms s wws /
Name of sample Ganga River U/S Near LCT Ghat

Sahibganj
Sample collected by 1. Nirala Baskey Con. Ex.

2

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed: Value
Date and time sampling 08.06.2020 /02.20 P.M
Temperature (A/W) C: 34°C /21°C
pH : 7.0
D.O.mg/l: 10.2 mg/l
BOD mg/l : 1.7 mg/l
COD mg/l : 10.6 mg/l
Total solids mg/l : 220.0 mg/l
T.S. 8. :- 55.0 mg/l
T.D. 8.: 165.0 mg/l
Turbidity : ' 125 NTU
Conductivity : 315 MHO

Remarks: Parameters were found within acceptable limits.

\}J\D %
{S?X% N 2.0
S.S.A/J .A\\SO y

: P
Reg:orfa%/gﬁﬁcer/’ Board analyst

10144
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N> JHARKHAND STATE POLLUTION CONTROL BOARD
1. Lab.Rel, Na. ... mamns / B 7231 (R ——— /
2 Name of sample Masanjore Dam
Dist.- Dumka
3. Sample collected by 1. Sri R. D. Sahni S. T
2,
4, Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling . ccu o0
Parameter Analysed: Value
1. Date and time sampling 08.06.2020/10.20 AM
2. Temperature (A/W) C: ¢/ 21%e
3 pH : 7.1
4 D.O.mg/l : 8.5 mg/l
5 BOD mg/! : 1.6 mg/I
0. COD mg/l : 11.6 mg/l
T Total solids mg/l : 235.0 mg/l
8 T.S.8S.:- 70.0 mg/1
9 T.D. 8 165.0 mg/1
10.  Turbidity : 150 NTU
11. Conductivity : 314 MHO

Remarks: Parameters were found within acceptable limits.

R Eow
S.S.A/NSAN Regiqgrgf ficer / Board analyst
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=2~ JHARKHAND STATE POLLUTION CONTROL BOARD
1. Lab.Ref. No. ................. / Dated.......veveeei.. /

2 Name of sample Shiv Ganga Pond,
Near Baba Mandir, Deoghar

3 Sample collected by 1. Sri R. D. Sahni S. T
2
4, Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value
1. Date and time sampling 08.06.2020/2.45 PM
2, Temperature (A/W) C: 36°C /1 22°C
3. pH : 7.1
4, D.O.mg/l : 8.8 mg/l
3 BOD mg/l : 2.2 mg/l
6. COD mg/l : 10.5 mg/1
T Total solids mg/1 : 240.0 mg/1
8. T 8. 8.4 65.0 mg/
9. To 128z 175.0 mg/l
10.  Turbidity : 150 NTU

11.  Conductivity : 312 MHO

Remarks: Parameters were found within acceptable limits.

P A

S.SATSAN icer / Board analyst
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JHARKHAND STATE POLLUTION CONTROL BOARD

LabRel Mo comwan s s / (1,177 NN — /
Name of sample Ganga River At.- Rajmahal, Dist.- Sahibganj

Sahibganj
Sample collected by 1. Sri Nirala Baskey Con. Ex.

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed: Value
Date and time sampling 08.06.2020/10.20 A.M
Temperature (A/W) C: 3370 21%
pH : 7.0

D.O.mg/l : 9.5 mg/l
BOD mg/l : 1.8 mg/l
COD mg/l : 10.5 mg/l
Total solids mg/1 : _ 210.0 mg/l
T.8.8. :- 55.0 mg/i
T.D.S.: 155.0 mg/l
Turbidity : 125 NTU
Conductivity : 320 MHO

Remarks: Parameters were found within acceptable limits.
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S.S.A/JS.A Regib%‘éf%cer / Board analyst
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S Jharkhand State Pollution Control Board

—
1\ 4
Regional Office-Cum-Laboratory, Dumka |
; e
Ref. No. | £511 Dateaiﬁ[ﬁfé/ Bte
From
Regional Officer
Dumka.
To,
The Board Analyst,
Jharkhand State Pollution Control Board,
Ranchi.
Sub:- Regarding analysis report for the month of Jun, 2020.
Sir,

Please find enclosed here with the analysis report of the following points of Ganga
river as per details:-

1. Holy Pond of Shivganga, AtPo- Jarmundi, Basukinath, Deoghar
2. Kurwa Dumka Water Intake Point, Dumka

This is for your information & necessary action.

Yours _fgi_t}lftl!ly

__:‘4? ?:m, ]

Regipfral Officer
I Dumka

DYAAOR & Water Sampling 201 3\forw It for AAQR.SMR 34
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“wp»” JHARKHAND STATE POLLUTION CONTROL BOARD
Y SPEB '
1. Lab.Ref. No. .......cooone / Dated............oeennn. /
2 Name of sample Kurwa Dumka Water Intake Point, Dumka (Water intake Point)
Dumka
3. Sample collected by 1. Sri R. D. Sahni S. T
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value
1. Date and time sampling 08.06.2020/11.10 A.M
2. Temperature (A/W) C: 28°C /21°C
3. ph : 72
4. D.O.mg/1 : 8.5 mg/l
5; BOD mg/l : 2.1 mg/l
6. COD mg/l : 11.5 mg/l
7. Total solids mg/1 : 230.0 mg/1
8. T. 8. 8. - 70.0 mg/1
9. T 1 B 160.0 mg/l
10. Turbidity 150.0 NTU
11. Conductivity : 310.0 MHO

Remarks: Parameters were found within acceptable limits.

S.S‘A@&W :Eo%?w

Regioh%f icer / Board analyst
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JHARKHAND STATE POLLUTION CONTROL BOARD
Lab Rel N, sczue v s / Dated....cccvvvvvnevennn. /

Name of sample Holy Pond of Shivganga At.+Po- Jarmundi, Basukinath, Dumka
Dumka

Sample collected by 1. Sri R. D. Sahni, S. T.
2.

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed: Value
Date and time sampling 08.06.2020/04.00 P.M
Temperature (A/W) C: 35°C /21°C
pH : 8.5

D.O.mg/l : 8.5 mg/l
BOD mg/l : 2.1 mg/l
COD mg/l : 11.4 mg/l
Total solids mg/l : 235.0 mg/l

T. 8.8, &= 65.0 mg/l

T. Du 84 170.0 mg/1
Turbidity : 150 NTU
Conductivity : 310 MHO

Remarks: Parameters were found within acceptable limits.

Wﬁpﬁ >~ D
o 55 o
S.S.A/FS.A Region}l B%E%er/Board analyst
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s Jharkhand State Pollution Control Board
= 7
Regional Office-Cum-Laboratory, Dumka
O
Ref. No. 285 Dated-alle?/l e
From
Regional Officer
Dumka.
To.
The Board Analyst.
Jharkhand State Pollution Control Board.
Ranchi.
Sub:- Regarding analysis report for the month of July 2020 (23.07.2020).
Sir.
Please find enclosed here with the analysis report ol the following points of Gangi
river as per details:-
I. Ganga River, At.- Rajmahal, Sahibganj
2. Ganga River U/S Near L.CT ghat, Sahibganj
3. Ganga River D/S Near Janta Ghat, Sahibganj
4. Ganga River Sahibganj (Sangi Dalan) Sahibganj
5. Masanjore Dam, Dumka
6. Shiv Ganga Pond, Deoghar
This is for your information & necessary action.
Yours L
Regional/Ofthcer
Dumku
D AAQR & Water Sampling 201 3\forw It for AAQR SMR 30
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> JHARKHAND STATE POLLUTION CONTROL BOARD
1. Lab.Ref. No. ................. / Dated..................... /
2. Name of sample Ganga River At.- Rajmahal, Dist.- Sahibganj
Sahibganj
3. Sample collected by 1. Sri R. D. Sahni S. T
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ........
Parameter Analysed: Value
1. Date and time sampling 23/07/2020/10.00 A.M
2. Temperature (A/W) C: 36°C /30"C
3. pH : 7.2
4. D.O.mg/l : 8.2 mg/l
5. BOD mg/l : 1.8 my/l
6 COD mg/l : 12.4 my/l
7. Total solids mg/1 : 290.0 mg/I
8 T.S.S.:- 80.0 mg/I
9. T.D.S.: 210.0 mg/I
10. Turbidity : 210.0NTU
1. Conductivity : 310.0 MHO

Remarks: Parameters were found within acceptable limits.

o
| @%’f\ A5 7020
S.S.AJSA Rem

cer / Board analyst
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l. LabRef:No.................. / Dated....................
2. Name of sample Masanjore Dam,
Dist.- Dumka
3. Sample collected by 1. Sri R. D. Sahani S.T
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling .. ... . ..
Parameter Analysed: Value
1. Date and time sampling 23/07/2020/11.30 AM
2. Temperature (A/W) C: 36°C /31°C
3. pH : 7.8
4. D.O.mg/l : 8.4 mg/l
5. BOD mg/l : 2.6 my/I
6 COD mg/l : 16.2 mg/l
7. Total solids mg/I : 420.0 mg/I
8 T.S.S. - 90.0 mg/I
9. T.D.S. 330.0 mg/l
10. Turbidity : 216 NTU
1. Conductivity : 306.0 MHO

Remarks: Parameters were found within acceptable limits.

.bo\’e\ ?ZEDW
S.S.A/TSA Regionaf}z’ ficer / Board analyst
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N JHARKHAND STATE POLLUTION CONTROL BOARD

l. Lab.Ref. No. ................ / Dated

2. Name of sample Shiv Ganga Pond,
Near Baba Mandir, Deoghar

3. Sample collected by 1. Sri R. D. Sahni S. T.
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
S Name and designation of representative present at the time of sampling ... .. . ..
Parameter Analysed: Value
1. Date and time sampling 23/07/2020/12.50 P.M
2. Temperature (A/W) C: 34°C 1 29°C
3. pH: 8.4
4. D.O.mg/l : 8.6 my/l
5. BOD mg/l : 2.6 my/l
6. COD mg/l : 18.6 mg/I
7. Total solids mg/| : 446.0 mg/I
8. T.S.S. - 96.0 mg/I
9. T.D.S.: 350.0 mg/I
10. Turbidity : 212.0 NTU
11. Conductivity : 314.0 MHO

Remarks: Parameters were found within acceptable limits,

W
@%\ 2020
S.S.A/LSA Regloﬁ;@r / Board analyst
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p» JHARKHAND STATE POLLUTION CONTROL BOARD
1. Lab.Ref. No. ................. / Dated.....................
2. Name of sample Ganga River U/S Near LCT Ghat
Sahibganj
3. Sample collected by 1. Sri R. D. Sahni S.T.
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
S Name and designation of representative present at the time of sampling ... .. ..
Parameter Analysed: Value
1. Date and time sampling 23/07/2020 /2.30 P.M
2. Temperature (A/W) C: 37°C /31'C
3. pH : 8.4
4. D.O.mg/l : 8.4 my/l
5. BOD mg/l : 2.4 mg/l
6 COD mg/l : 16.2 mg/l
7. Total solids mg/l : 416.0 mg/I
8 T.S5.S.:- 90.0 mg/1
9. T.D.S. 326.0 mg/l
10. Turbidity : 206 NTU
I Conductivity : 312 MHO

Remarks: Parameters were found within acceptable limits,
gg&y ,_}0)/0
S.S.A/R .Aq)o\x\ Regiofia cg/r/ Board analyst

10144



HIEvE

na
. L
1

2.

-
)

(9, FEN o8} 9

9.
10.

JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No. ................. / Dated.....................
Name of sample Ganga River D/S Janta Ghat

Dist.- Sahibganj
Sample collected by 1. Sri R. D. Sahni S. T
2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling ... ..... . ..

Parameter Analysed: Value
Date and time sampling 23/07/2020/4.20 P.M
Temperature (A/W) C: 36°C /30"C
pH: 7.5

D.O.mg/l : 8.2 myl
BOD mg/l : 2.6 mg/I
COD mg/l1 : 16.0 mg/I
Total solids mg/I : 406.0 mg/I
1.S.S. - 94.0 mg/I
T.D.S. 310.0 mg/l
Turbidity : 210 NTU
Conductivity : 310.0 MHO

Remarks: Parameters were found within acceptable limits.
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D 00
S.S.A/FSA Regio% ?ﬁfcer / Board analyst
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1. Lab.Ref. No. ................ / Dated.................. ..
2. Name of sample Ganga River Sahibganj (Sangi Dalan)
Sahibganj
3. Sample collected by 1. Sri R.D. Sahni S. T
2.
4, Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ... ... ..
Parameter Analysed: Value
1. Date and time sampling 23/07/2020/5.15 P.M
2, Temperature (A/W) C: 36"C /29°C
3. pH : 8.2
4. D.O.mg/l : 8.2 my/l
3. BOD mg/1 : 2.4 mg/l
6. COD mg/l : 18.4 mg/I
7. Total solids mg/1 : 420.0 mg/I
8. T.S.S. - 90.0 my/!
9. T.D.S.: 330.0 mg/I
10.  Turbidity : 210.0 NTU
1. Conductivity : ‘ 316.0 MHO

Remarks: Parameters were found within acceptable limits.
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S.S.A/LS.A Regiof%l cer / Board analyst
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e Jharkhand State Pollution Control Board

N U W
Regional Office-Cum-Laboratory, Dumka
Ref. No. [2.9 5 patea 31 7/ 2o 20
From
Regional Officer
Dumka.
lo.
The Board Analyst.
Jharkhand State Pollution Control Board.
Ranchi.
Sub:- Regarding analysis report for the month of July 2020.
Sir.

Please find enclosed here with the analysis report of the following points of Ganga
river as per details:-

Hand Pump Near Garbage Dump, Rakshibandh, Dumka

Holy Pond of Shivganga, AtPo- Jarmundi, Basukinath, Deoghar
Kurwa Dumka Water Intake Point, Dumka

At.- Sikatia, Dist.- Deoghar

w N =

b

This is for your information & necessary action.

Regionalf Ofticer
Dumka

1 AAQR & Water Sampling 201 Worw It for AAQR SMR RRS
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®¥¥ JHARKHAND STATE POLLUTION CONTROL BOARD
1. Lab.Ref. No. ................. / Dated..................... /

2. Name of sample At.- Sikatia, Dist.- Deoghar (Canal)
Ps.- Sarath, Dist.- Deoghar

3. Sample collected by 1. Sri R. D. Sahni S.T.
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ... .. ...
Parameter Analysed: Value
1. Date and time sampling 24.07.2020/04.30 P.M
2. Temperature (A/W) C: 40°C /35°C
3. pH : 7.6
4 D.O.mg/l : 8.6 myg/l
5 BOD mg/l : 2.6 mg/l
0. COD mg/l: 14.6 mg/l
7 Total solids mg/1 : 350.0 mg/l
8 T.S.S. - 70.0 mg/1
9. T.D.S.: 280.0 mg/1
10. Turbidity : 220 NTU
1. Conductivity : 280.0 MHO

Remarks: Parameters were found within acceptable limits.

xSl

S.S.A/ILSA Region%l

fficer / Board analyst
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1. Lab.Ref. No. ................. / Dated..................... /
2. Name of sample Hand Pump Near Garbage Dump, Rakshibandh, Dumka
Dumka
3. Sample collected by 1. Sri R. D. Sahni S. T.
2.
4, Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5 Name and designation of representative present at the time of sampling ... .....
Parameter Analysed: Value
1. Date and time sampling 24.07.2020/01.00 P.Mm
2. Temperature (A/W) C: 12°C736"C
3. pH: 7.5
4. D.O.mg/l : 8.7 mg/l
5. BOD myg/l : 1.8 my/l
0. COD mg/l . 12.2 mg/l
7. Total solids mg/I : 306.0 mg/I
8. T.S.8.:- 76.0 mg/I
9. T.D.S.: 230.0 mg/I
10. Turbidity : 160 NTU
1. Conductivity : 260.0 MHO

Remarks: Parameters were found within acceptable limits.

Sl
S.S.AITSA Regional

207"

fficer / Board analyst
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Lab.Ref. No. ................ / Dated..................... /-

Name of sample Kurwa Dumka Water Intake Point, Dumka (Water intake Point)
Dumka

Sample collected by 1. Sri R. D. Sahani S.T
2.

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed: Value
Date and time sampling 24/07/2020/10.00 A.M
Temperature (A/W) C: 40°C /34C
pH : 7.6

D.O.mg/l : 8.5 mg/l
BOD mg/l : 2.4 myg/I
COD mg/l - 14.6 mg/l
Total solids mg/l : 380.0 mg/i
T.S8.S. - . 50.0 mg/l
T.D. S 330.0 mg/l
Turbidity - 190 NTU
Conductivity : 260.0 MHO

Remarks: Parameters were found within acceptable limits.

N

il 722"
SS.ATSA Regio:%l fficer / Board analyst

4490



ELRSE NS

—
S\ 1T 4

a1 /4
1.

2.

-
D

:1; },) [N

O

ARD
JHARKHAND STATE POLLUTION CONTROL BO
............ /
Lab.Ref. NO. +vvoveeveo / Dated........
Name of sample Holy Pond of Shivganga At.+Po- Jarmundi, Basukinath, Dumka
Dumka .
Sample collected by 1. Sri R. D. Sahani ST
2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
Name and designation of representative present at the time of sampling ..... ...
Parameter Analysed: Value
Date and time sampling 24/07/2020/11.00 AM
Temperature (A/W) C: 41°c /33
pH : 8.2
D.O.mg/l : 4.6 mg/l
BOD myg/i : 2.4 mg/l
COD mg/l ; 18.4 my/l
Total solids mg/I 340.0 mg/I
T.S.8S. - 80.0 mg/I
T.D.S.: 260.0 mg/l
Turbidity : 220 NTU
Conductivity : 300.0 MHO

Remarks: Parameters were found within acceptable limits.

N f
© ' Do v
S.S.A/Ll;.A ﬂ/ ”

Regiona ftider / Board analyst
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_wmErs Jharkhand State Pollution Control Board
Seas
Regional Office-Cum-Laboratory, Dumka >
3_*1,108/) YOL=
Ref. No. |208 Dated---
From
Regional Officer
Dumka.
To.
The Board Analyst,
Jharkhand State Pollution Control Board,
Ranchi.
Sub:- Regarding analysis report for the month of Aug 2020 (07.08.2020).
Sir.

Please find enclosed here with the analysis report of the following points of Ganga
river as per details:-

Ganga River, At.- Rajmahal, Sahibganj

Ganga River U/S Near LCT ghat, Sahibganj
Ganga River D/S Near Janta Ghat, Sahibganj
Ganga River Sahibganj (Sangi Dalan) Sahibganj
Masanjore Dam, Dumka

Shiv Ganga Pond, Deoghar

:Jl-l-k'wJN:—-

&

This is for your information & necessary action.

Yours faithtully

VoL 15179

Regional Ofticer
Dumka

D AANQR & Water Sampling 2013 forw It for AAQR SMR 30
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JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No................. / Dated................ ... /
Name of sample Ganga River At.- Rajmahal, Dist.- Sahibganj

Sahibganj
Sample collected by 1. Sri R. D. Sahni S.T
2.

Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling

Parameter Analysed: Value
Date and time sampling 07/08/2020/10.20 A.M
Temperature (A/W) C: 37°C /31°C
pH : 7.3

D.O.mg/l : 8.1 mg/l
BOD mg/l : 1.6 my/l
COD mg/l : 12.6 mg/I
Total solids mg/l : 300.0 mg/I
1T.8.S. - 85.0 m/l
T.D.S.: 2150 mg/!
Turbidity : 216.0NTU
Conductivity : 316.0 MHO

Remarks: Parameters were found within acceptable limits.

,)/Iﬂ/D
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S.S.A/TS. A
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Regional Officer / Board analyst

1039



HTEE

7 4
|
)

2.

‘d

1o

(99)

N

JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No. ................. / Dated..................... /
Name of sample Masanjore Dam,
Dist.- Dumka
Sample collected by 1. Sri R. D. Sahani S.T

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed:

Date and time sampling

Temperature (A/W) C:

Value

07/08/2020/11.40 PM
38'C /31

pH : 7.7
D.O.mg/l : 8.2 mg/l
BOD myg/l : 2.8 my/l
COD mg/l 16.4 my/I

Total solids mg/I : 436.0 mg/I

T.8.S.:- 96.0 mg/l
T.D.S. 340.0 mg/l
Turbidity 220 NTU
Conductivity : 308.0 MHO

Remarks: Parameters were found within acceptable limits.

w‘”’&{\vé e

W \
Regional Officer / Board analyst
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JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No. ................. / Dated..................... /
Name of sample Shiv Ganga Pond,
Near Baba Mandir, Deoghar
Sample collected by 1. Sri R. D. Sahni S.T.

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed:

Date and time sampling

Temperature (A/W) C:

Value

07/08/2020/12.50 P.M
35°C /29°C

pH: 8.6

D.O.mg/! : 8.8 my/l
BOD mg/l: 2.4 mg/l
COD mg/l : 18.4 mg/l

Total solids mg/l : 450.0 my/I

T.S.S.:- 98.0 mg/I
T.D.S. 352.0 mg/l
Turbidity 216.0NTU
Conductivity : 316.0 MHO

Remarks: Parameters were found within acceptable limits.
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Regional Officer / Board analyst
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JHARKHAND STATE POLLUTION CONTROL BOARD
Lab.Ref. No. ................. / Dated.....................
Name of sample Ganga River U/S Near LCT Ghat
Sahibganj
Sample collected by 1. Sri R. D. Sahni S. T

2.
Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Parameter Analysed:

Date and time sampling

Value

07/08/2020 /03.00 P.M

Temperature (A/W) C: 38°C /32°C
pH : 8.2
D.O.mg/l : 8.6 mg/l
BOD mg/l : 2.6 mg/l
COD mg/l : 16.8 mg/I

Total solids mg/l : 410.0 my/1

T.S.S. - 92.0 myg/l
T.D.S.: 318.0 mg/l
Turbidity : 210 NTU
Conductivity : 314 MHO

Remarks: Parameters were found within acceptable limits.

QU coigioa ™
S.A

Regional Officer / Board analyst
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1. Lab.Ref. No. ................. / Dated..................... /

2. Name of sample Ganga River D/S Janta Ghat
Dist.- Sahibganj

3. Sample collected by 1. Sri R. D Sahni S. T

2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5. Name and designation of representative present at the time of sampling ........ ...

Parameter Analysed:

Date and time sampling

Value

07/08/2020/04.30 P.M

2. Temperature (A/W) C: 36°C /30°C
3. pH : 7.6

4. D.O.my/l: 8.4 my/l

5. BOD mg/l : 2.4 mg/l

0. COD mg/l : 16.8 mg/l

7. Total solids mg/I : 410.0 mg/I
8. T.8.S. - 92.0 mg/l
9. T.D.S.: 318.0 my/I
10. Turbidity : 208 NTU
11. Conductivity : 312.0 MHO

Remarks: Parameters were found within acceptable limits.
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Regional Officer / Board analyst

10145



———

EURSERE)

7 7
W JHARKHAND STATE POLLUTION CONTROL BOARD
I Lab.Ref. No. ................ / Dated.................... /
2. Name of sample Ganga River Sahibganj (Sangi Dalan)
Sahibganj
3. Sample collected by 1. Sri R. D Sahni S. T
2.
4. Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
5. Name and designation of representative present at the time of sampling . ... . . .
Parameter Analysed: Value
l. Date and time sampling 07/08/2020/5.30 P.M
2. Temperature (A/W) C: 35%C /29°C
3. pH : 8.0
4. D.O.my/l : 8.4 mg/l
5. BOD mg/l : 2.6 mg/l
6. COD mg/l ; 18.6 mg/I
7. Total solids mg/I : 426.0 mg/
8. T.8.S. .- 92.0 mg/l
9. T.D.S.: 334.0 my/I
10. Turbidity : 212.0NTU
1. Conductivity 314.0 MHO

Remarks: Parameters were found within acceptable limits.

@lé%\é\";/o ww”‘x/)(\vcé\w

S.S.A/LS.A Regional Ofﬂcer\/ Board analyst
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JHARKHAND STATE POLLUTION CONTROL BOARD

HIIE"S
- | TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
“:’ Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/240013

\‘ /
YSREB |
Y Y I S
Ref. No.:-..‘i.’l....l.:g.j.’..?r Ranchi, Dated: - U‘/ ! lj(?‘L[)
From,
Rajeev Lochan Bakshi,
Member Secretary.
To,

The Director,

State Urban Development Authority,

Urban Development & Housing Department.
Govt. of Jharkhand.

Sub- Information on status of compliance of River Ganga and its tributaries in the light of
the direction issued by Hon’ble NGT in O.A. No. 200/2014, dated 18.12.2019 — Regarding.

Sir,

With regard to the subject stated above, the required information on status of compliance of
River Ganga and its tributaries in the light of the direction issued by Hon’ble NGT in O.A.
No. 200/2014, dated 18.12.2019 has been prepared and the copy of the report is enclosed
herewith for your kind reference and further action.

Thanking you.
Encl.:- A/a

Yours sincerely,
]
\o\
(Rajeey an Bakshi)
Member Secretary



Annexure -2



From;

To,

Sub:

Ref:
Sir,

cccccccc

Govt. of Jharkhand
Urban Development & Housing Department

Ajoy Kumar Singh, TAS
Secretary to Govt.

Smt. Divya Sinha,

DH-UPC-I,

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,

New Delhi-110032 Ranchi/Date..Z.é.éi.ti..%3.

In the matter OA No. 148/2016 (MA no. 686/2017) titled Mahesh Chandra
Saxena Versus South Delhi Municipal Corporation & Ors. in the Hon’ble
NGT Court Regarding “Utilization of treated waste water from the STPs”.

CPCB letter no. A-14011/1/2019 dated 07.10.2019

With reference to the above-mentioned subject, in the matter 04 No. 148/2016

(MA no. 686/2017) on the Hon’ble NGT Court regarding “Utilization of treated waste
water from the STPs”. The State has submitted the Action Plan to CPCB on dated
13.08.2019 in which your valuable comments have been received on dated 07.10.2019,

The Compliance report on the comments received and the revised Action Plan for

Utilization of Treated Waste Water from STPs is hereby enclosed with this letter for your
kind reference and further action.
Enclosure: A/A

Yours faithfully,

-

(Ajoy Kumar Smgh)
Secretary to Govt.

Memo no. SMCG/UD&HD/NGT/REUSE/2019/16— 313 Ranchi/Dated.26.14119.
Copy to- Additional Chief Secretary, Department of Forest, Environment & Climate Change
/ Member Secretary, JSPCB, Ranchi for kind information.
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JHARKHAND COMPLIANCE REPORT

identified bulk user
users of water

Sl.No. ACTION POINT REMARKS COMMENTS COMPLIANCE
1. Estimate Present and | Ranchi, Adityapur, | Present sewage | « Treatment Capacity Details of
Projected Sewage Sahibgani nagar generation  Projected Ranchi, Adityapur, Sahibganj
Generation and and Rajmahal sewage generation & Rajmahal are incorporated
Treatment Capacity. .| Treatment capacity is under Point no. 10 of the
Nagar have their o '
missing and need to be Action Plan.
present and provided.
projected  sewage
generation
2. identify bulk users of | Proposed to use in ¢ Under Point no. 10.3.2 of the
Water: Industrial | Industrial Units, Action Plan, for Ranchi:
Clusters, Metro Rail | construction PVUNL has been identified as
Indian Rallways, activities Agriculture, the bulk user who is intend to
Infrastructure Projects, Metro rail etc. utilize complete 37 MLD of
Agriculture, Bus treated waste water from STP
Depots and PWD. for which it is designed for its
upcoming Thermal Power
Plant at Patratu.
Explore mare * Under Point no. 10.4.2 of the
possibility to reuse Action Plan, for Adityapur:
wastewater by bulk Necessary  Direction  to
and other detalls as per organize the meeting with
point no 2, 3,4, and 5 Industries under Adityapur
Industrial Cluster to aware
them for the usage of treated
waste water and to get the
demand are given to the
Executing Agency (JUIDCO) by
UD&HD.
¢ Under Point ne. 10.5.2 and
10.6.2 of the Action Plan, for
Sahibganj and Rajmahal: No
major industrial unit is
currently operational in the
area.
3, Quantify their | Missing data yet to ¢ identified bulk user of treated
potential Water | be added- waste water from the under
demand of above construction STP of Ranchi s

PVYUNL, who intend to use
complete 37 MLD of treated
waste water for which the STP

is designed.

To get the demand from the
bulk user for Adityapur:
Necessary Direction to

organize the meeting with




Development of Dead
Water Aquatic
Sources {Lakes, Pond,
etc.)

Lakes/rivers
rejuvenation,
Ground water
recharge

industries under Adityapur
Industrial Cluster to aware
them for the usage of treated
waste water and to get the
demand are given to the
Executing Agency {(JUIDCO) by
UD&HD. The same may be
referred under Point no.
10.4.2 of the Action Plan.

The water demand of the
identified bulk user for
Sahibganj and Rajmahal will
be determined from its city
leve!l action plan that will be
prepared within three months
from the date of final
commissioning of STP.

Time line for

establishing such
infrastructure
{Treatment
Conveyance and

Utilization of Treated
Sewage)

2024 {intermediate
year) to 2047
(ultimate year)

Water Bodies at Adityapur,
Raimahal and Sahiganj has
been identified and already
provided in Annexure -8 of the
Action Plan.

Further, the final City Leve!
Action Plan for utilization of
treated water of the
respective ULB will be
prepared within three months
from the date of final
commissioning of STP,

To promote use of
treated waste water
for various usages.

Landscaping, Public
Parks Cooling water
for Power, Plants and
oil refineries
Processing water

for mills plants,

The time line for completion
of ongoing Sewerage/Septage
projects may be referred from
point no. 10.1 & 10.2 of the
Action Plan,

The further timeline for
establishing such
infrastructure will be finalized
in the final City Level Action
Plan of the respective ULB,
that will be prepared within
three months from the date of
final commissioning of STP,

L

Various usages like
Landscaping, Public Parks,
Cooling water for Power Plants,
and oil refineries, Processing
water for mills plants, Toilet
flushing, Dust control,




Toilet flushing, Dust
control,
Construction

activities, concrete
mixing, car, Cloth &
Floor washing,
Garden and
irrigation using a

hose spray or drip
irrigation etc.

To promote supply of
treated sewage into
industrial cluster.

Super Thermal
Power Plant (STPP)
at Patratu is one
of the potential
users of treated
effluent from 37
MLD STP Plant.

Construction activities,
concrete mixing, car, Cloth &
Floor washing, Garden and
irrigation using a hose spray
or drip irrigation etc. is
proposed in the Action Plan as
per the Jharkhand Waste
Water Policy 2017 attached as
Annexure -1,

Necessary Direction to
organize the meeting with
Industries under Adityapur
Industrial Cluster to aware
them for the usage of treated
waste water and to get the
demand are given to
Executing Agency (JUIDCO} by
UD&HD. The same may be
referred under point no.
10.4.2 of the Action Plan,

Industrial clusters can

set  up treatment
facility to meet their
raw water

requirement  instead
of drawing ground
water.

Missing data yet to
be added

To explore possibility as
per suggestion at point
ho. 8

Request letter to Secretary,
Department of Industries,
Government of Jharkhand to
explore the possibility on
setting up of treatment facility
by the Industries to meet their
raw water requirement
instead of drawing ground
water has been given.
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Action Plan for Utilization of Treated Waste Water from
Sewage Treatment Plants (STPs)

Urban Development & Housing Department,
Government of Jharkhand
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1. Introduction

Urbanization in Fharkhand has picked up pace since its formation in year 2000,
due to migration and associated economic activities in the urban areas. As seen in other
growing economics, the state has experienced a corresponding increase in urbanization,
While the 2001 census recorded an urban population of 5.9 million, corresponding to
22.24 percent of the total state population of 26.9 million; the 2011 census recorded an
urban population of 7.9 million, corresponding to 24.05 percent of the total population
of 32.9 million. Considering these projections, urbanization in the state can be
expected Lo continue, and increasingly contribute to the state’s GSDP.

Due to the rapid economic growth, urbanization and population growth,
Tharkhand, like other states of India, faces serious environmental issues. These include
pollution in urban and industrial areas and resource constraints with respect to water,
land, forests and energy. Growing water scarcity and water pollution are the most
severe environmental problems in the country. In addition to these, inadequate rainfalil
due to climate change has had a compounding effect on these resources. Erratic and
unfavourable monsoon conditions have led to over-exploitation of ground water
resources. Less than normal precipitation has resulted in less accumulation of fresh
water. The low level of water inflow coupled with increased exploitation has resulted
in depleting water levels in reservoirs and rivers.

Wastewater generation has increased along with the increase in water
consumption and the quantity of untreated wastewater discharged into local water
bodies have resulted in their becoming polluted and unattractive for most beneficial
uses. The State has several rivers and river basins and the increased pollution has
turned most of the rivers into a ‘dead’ waterway with high BOD concentrations (about
100 mg/L) and no dissolved oxygen.

Despite polluted conditions; farmers and communities in the downstream
continue to use the River water as raw water source [or various purposes such as
agricultural, irrigation and for drinking as well. The strain on water resources has led
to the excessive pumping of groundwater and groundwater levels are dropping fast.
The ever-increasing urban population coupled with poor sanitation facilities has put a
severe strain on India’s freshwater resources, such as rivers, lakes and aquifers.

Industrialization and economic growth has increased the demand for fresh
water while inadequate management and treatment of industrial and domestic
wastewater has polluted such water sources. The combined effect of these has not only
resulted in scarce and dwindling resources but has also made it difficult for cities to
meet their increasing water needs. As a result, cities are adopting unsustainable
practices, such as bringing water from distant places thereby increasing pumping



stages (which increase the cost of landed water) and over-exploitation of groundwater
resources.

2. Background

Water recycling is reusing treated wastewater for beneficial purposes such as
agricultural and landscape irrigation, industrial processes, toilet flushing, and
replenishing a ground water basin (referred to as ground water recharge). Water
recycling offers resource and financial savings. Wastewater treatment can be tailored
to meet the water quality requirements of a planned reuse. Recycled water for
landscape irrigation required less treatment than recycled water for drinking water. A
common type of recycled water is water that has been reclaimed from municipal
wastewater, or sewage. The term water recycling is generally used synonymously with
water reclamation and water reuse. Gray water is reusable waste water for residential,
commercial and industrial bathroom sinks, bath tub shower drains, and clothes

washing equipment drains. Gray water is reused onsite, typically for landscape
irrigation.

Through the natural water cycle, the earth has recycled and recused water for
millions of years. Water recycling though, generally refers to projects that use

technology to speed up these natural processes. Water recycling is often characterized
as “unplanned” or “Planned”.

3. Why Water Recycling

Recycled water can satisfy most water demands, as long as it is adequately
treated to ensure water quality appropriate for the use.

4. Uses for Recycled Water

The recycled water can be used in various ways, the major among them are
listed below. The recycled water can also be used for drinking purposes.

a. Landscaping
b. Public parks

¢. Cooling water for power plants and oil refineries

d. Processing water for mills, plants




e. Toilet flushing

f. Dust control

g. Construction activities
h. Concrete mixing

i. Artificial lakes

j. Car, Cloth & floor washing

k. Garden and irrigation using a hose spray or drip irrigation.

Although most water recycling projects have been developed to meet non-potable
water demands, a number of projects use recycled water indirectly for potable
purposes. These projects include recharging ground water aquifers and augmenting
surface water reservoirs with recycled water. In ground water recharge projects,
recycled water can be spread or injected into ground water aquifers to augment ground
water supplies, and to prevent saltwater intrusion.

5. Environmental Benefits of Watex Recycling

In addition to providing a dependable, locally controlled water supply, water
recycling provides tremendous environmental benefits. By providing an additional
source of water, water recycling can help us find ways to decrease the diversion of
water from sensitive ecosystems. Other benefits include decreasing wastewater
discharges and reducing and preventing pollution. Recycled water can also be used to
create or enhance wetlands and riparian habitats.

Recycling Water Can Save Energy

As the demand for water grows, more water is extracted, treated, and
transported sometimes over great distances which can require a lot of energy. If the
local source of water is ground water, the level of ground water becomes lower as
mote water is removed, and this increases the energy required to pump the water to
the surface. Recycling water on site or nearby reduces the energy needed to move
water longer distances or pump water from deep within an aquifer. Tailoring water
quality to a specific water use also reduces the energy needed to treat water. The
water quality required to flush a toilet is less stringent than the water quality needed
for drinking water and requires less energy to achieve, Using recycled water that is of
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lower quality for uses that don't require high quality water saves energy and money by
reducing treatment requirements. '

6. Jharkhand Waste Water Policy, 2017

The main purpose of the work is to strengthen/ promote reuse of wastewater in
the wake of increase in demand for water from increased urbanization, climate change

among others. The sector needs to be guided and regulated effectively so that it can
meet the overall objective.

Accordingly, Urban Development & Housing Department, Government of
Jharkhand has framed ‘JHARKHAND WASTE WATER POLICY, 2017
Attached hereto as Annexure-1.

The Vision of ‘Jharkhand Waster Water Policy 2017’ is “All Jharkhand
cities and towns achieve the water recycling capability from STPs, household,
commercial and industrial areas in a sustainable manner and reduce the fresh
water demand to a sizeable extent”.

7. Goal of the Jharkhand Waste Water Policy, 2017

This policy is to ensure increase use of recycled water for other purposes apart from

drinking, through the provision of appropriate technologies for water recycling and
protection of environment.

The policy specifically will endorse the following core principles:
e To protect the environment and the ULB/City water resources.

e To promote proper functioning of network based sewerage systems and ensure
connections of household so as to prevent dry weather flow in drains & streets.

e Treatment of sewage, sludge and grey water and recycle it for other uses.

» Promoting recycle & reuse of household, commercial and industrial grey water.
e To make waste water project economical and environmentally sustainable.

e Inclusive and participatory decision making in waste water recycling.

e Transparent decision making processes to achieve socio-environmental as well
as economic financial objectives.

« Capacity building for enhanced institutional ability to govern the sector
effectively.

» Ensuring, protecting and optimizing investments.
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Public Private Partnership (PPP) in the most appropriate manner.
Public outreach for environmental and health related outcomes.

Establishment of an efficient, effective, affordable and accountable system for
managing the water recycling form urban sewerage and Septage management.

Obijectives of the Jharkhand Waste Water Policy, 2017

The objective of making this policy is to overcome the shortage of water by

recycling and using it for different purposes so that the use of potable water should
mostly be for drinking purposes. The re-use of water in a sizeable quantity up to a
certain quality after proper treatment of water for non-drinking purpose and for
scientific disposal of the remaining wastewater is the main object behind formulating
this policy.

To ensure 100 percent wastewater recycling in cities /towns.

To improve wastewater supply setvice focusing on customer satisfaction,
coverage, frequency and reliability.

Supply of potable water that incurs large amount of money to be reduced and
waste water to be used in non-drinking purposes.

Promoting and augmenting waste water used for ensuring environmental
sustainability by reducing burden on already stressed basin and aquifers and
preventing their depletion.

Promoting wastewater reuse from sewage discharge leading to reduction in
environmental costs and health hazards.

Wastewater reuse by ensuring resources conservation & preservation of
sensitive eco-system and reducing pollutant loading.

All cities and towns of Jharkhand become totally sanitized, healthy and ensure
sustain good public health and environmental outcomes for all their citizens
with a special focus on hygienic and affordable sewerage facilities for the
urban poor and women. All urban dwellers will have access to and use safe and
hygienic sewerage or sludge facilities and arrangements.

Wastewater Reuse and Opportunities

Urban Reuse

While there are several major categories of water reuse, urban water
reuse is only now emerging in India. Some important components of the
reclaimed water portfolio of many emerging urban reuse plans are:



e Landscape irrigation
» Fire protection and toilet flushing
» Recreational opportunities without human contact

Urban reuse is often divided into the following categories:

v" Unrestricted: The use of reclaimed water for non-potable applications in
municipal settings where public access is not restricted.

v" Restricted: The use of reclaimed water for non-potable applications in
municipal settings where public access is controlled or restricted by
physical or institutional barriers, such as fences or timings of application of
the reuse water or temporal access restriction.

When treated, wastewater is used to irrigate residential areas, public
parks and related sports etc. or is used for toilet flushing and washing, it has to
receive significant treatment and high-level disinfection so as to be not
considered a threat to public healih.

Agricultural Reuse

Use of wastewater in agriculture has a long history and currently
represents a significant percentage of use worldwide, especially in emerging
economies such as India. With increasing population and sanitation, more
treated wastewater is available. The cost of {reating wastewater to secondary
(and sometimes even higher) standards is generally lower than the cost of
pumping potable water from distant sources or for producing it from
unconventional water sources (e.g., desalination).

The option of allocating treated wastewater to irrigation is often the
preferred and least expensive alternative for municipalities. Irrigation of crops
(both food and non-food) with untreated wastewater is widely practiced in
many parts of the developing world with accompanying adverse public health
outcomes. Nonetheless, this practice represents an economic necessity for
many farming communities and for the rapidly expanding population at large,
much of which is dependent on locally grown crops.

The WHO guidelines (WHO, 2006) for irrigation with treated

wastewater have been successfully applied to irrigation reuse applications
throughout the world.

Environmental/Recreational Reuse

Environmental reuse primarily includes the use of treated wastewater to
support wetlands and to supplement stream and river flows. Aquifer recharge
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also may be considered environmental reuse, but because this practice is
integral to management of many complex issues it is recommended as an arca
of future study.

Industrial Reuse

The industrial use of treated wastewater has grown in a variety of
industries ranging from electronics to process industries, food processing, as
well as a broader adoption by the power-generation industry. Over the past few
years, these industries have embraced the use of such water for purposes
ranging from process water, boiler feed water, and cooling tower, Since
industry can control water quality within their processes, specific standards for
industrial use are not being provided here.

Reuse by Construction Industry

The construction industry is the newest entrant to the industrial category

and many urban utilities are now supplying treated wastewater for construction
activities.

Ground Water Recharge

Groundwater recharge to aquifers not used for potable water, has been
practiced for many years but has often been viewed as a disposal method for
treated wastewater effluent. In addition to providing a method of treated
offluent disposal, groundwater recharge of treated wastewater can provide a
number of other benefits, including the following:

» Recovery of treated water for subsequent reuse or discharge
e Recharge of adjacent surface streams

e Seasonal storage of treated water beneath the site with seasonal recovery for
agriculture.

In many cases, groundwater can be recharged in a manner that also
utilizes the soil or aquifer system where such water is applied as an additional
treatment step to improve the quality.

10. Actions taken/To be taken by the State of Jharkhand

Urban Development and Housing Department, Government of
Jharkhand, considering the substantial need to bridge the gap of demand and
supply of fresh water and resource conservation & preservation of sensitive eco-
system, plans to re-use the wastewater by setting up treatment plants across the
ULBs of the State. Government of Jharkhand is committed to ensure 100 percent




waste water recycling in cities / towns. Currently 4 Municipal Waste Water
Projects and 4 Municipal Septage Management Projects are under implementation
in the State and city wise re-use of the treated water of these towns will be planned
based on the Jharkhand Waste Water Policy, 2017 and the best suited option for
the town will be implemented.

10.1 Time line of various on-going Municipal Sewerage Project in different

ULBs of Jharkhand.
Sr. | Name of Unit | Total STP | Stage (Under Scheme Target date
No. | Project Capacity | Construction/ |under of
(MLD) Completed) which Completion
STPs are
proposed
1 Sewerage 1 37 Under State 31.12.2021
scheme for Construction
Zone I, Ranchi
under Ranchi
Municipal
Corporation
2. | Sewerage 4 36 Under AMRUT |20.05.2021
scheme for Construction
Adityapur under
Adityapur
Municipal
Corporation
3. Scwerage 2 12 Construction Namami Completed
scheme for completed under | Gange
Sahibganj under trial stage.
Sahibganj Nagar
Parishad ‘
4, Sewerage | 3.5 Under Namami 30.06.2020
scheme for Construction Gange
Rajmahal under
Rajmahal Nagar
Panchayat
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10.2 Time line of various on-going Municipal Septage Management Project in
different ULBs of Jharkhand.

Sr. | Name of Project | Septage Design Stage (Under | Scheme Target date
No. Treatment | year of Construction | under of
Plant SeTP / Completed) | which Completion
Capacity SeTP are
(SeTP) proposed
(KLD)
1 Septage 89 2032 Under AMRUT | March,2021
Management Construction
Scheme for Chas
Municipal
Corporation
2. | Septage 101 2032 Under AMRUT | December,
Management Construction 2020
Scheme for
Deoghar
Municipal
Corporation
3. | Septage 64 2032 Under AMRUT | January,
Management Construction 2021
Scheme for
Hazaribagh
Municipal
Corporation
4. | Septage 52 2032 Under AMRUT | March,2021
Management Construction
Scheme for
Giridih Municipal
Corporation

10.3 Sewerage scheme for Ranchi under Ranchi Municipal Corporation

Ranchi is the capital of the State of Jharkhand and one of the largest cities of
the State. Ranchi has been divided into 4 zones for implementation of the sewerage
project. Ranchi Sewerage project (Zone I) was awarded in the estimated cost of INR
359 crores but due to the poor performance of the Executing Agency, the agreement
with the agency has been terminated by Ranchi Municipal Corporation on dated
14.10.2019. Further, the target date of completion of remaining work will be

December 2021.
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The Ranchi Sewerage Project (Zone Ty covers the total sewerage network of

192 Kms and one unit of Sewerage treatment plant with capacity of 37 MLD. The
project is funded under State Budget.

10.3.1 Present & Projected Sewage Generation and Treatment Capacity of
all Four Zones of Ranchi City '

* The total sewage generation and Treatment Capacity from the Zone -I of the
Ranchi city is as follow:

Sr. Year* Total Wastewater Treatment Capacity
No. generation (MLD)* (MLD)
1 2009 (Base year) 25.16 * At Present, No
2 12024 (Intermediate 42.97 Treatment Plant is
year) operational in Zone -1,
3 | 2039 (Ultimate Year) 71.83 Ranchi.

* 42% of the STP work
has been completed and
the remaining work will
be completed by
December 2021.

*As per the DPR of Ranchi Sewerage System Scheme prepared by Meinhardt
considering base year 2009.

* The total sewage generation and Treatment Capacity from the Zone -II of the
Ranchi city is as follow:

Sr. Year* Total Wastewater Treatment Capacity
No. generation (MLD)* (MLD)
1 2009 (Base year) 82.74 ¢ At Present, No
2 | 2024 (Intermediate 141.32 Treatment Plant is
year) operational in Zone -II,
3 | 2039 (Ultimate Year) 236.23 Ranchi,

*As per the DPR of Ranchi Sewerage System Scheme prepared by Meinhardt
considering base year 2009.
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e The total sewage generation and Treatment Capacity from the Zone -1 of the
Ranchi city is as follow:
[ Sr. Year* Total Wastewater Treatment Capacity
No. generation (MLD)* (MLD)
1 ] 2009 (Base year) 24.97 o At Present, No
2 12024 (Intermediate 42.65 Treatment Plant is
year) operational in Zone -111,
3 | 2039 (Ultimate Year) 71.29 Ranchi.
]

I
*As per the DPR of Ranchi Sewerage System Scheme prepared by Meinhardt

considering base year 2009.

o The total sewage generation and Treatment C

Ranchi city is as follow:

apacity from the Zone IV of the

Sr. Year* Total Wastewater | Treatment Capacity ]
No. generation (MLD)
(MLD)*
1 |2009 (Base year) 24,73 e At Present, No
2 | 2024 (Intermediate 4224 Treatment Plant is
year) operational in Zone -
3 | 2039 (Ultimate 70.61 TV, Ranchi.
Year)

*As per the DPR of Ranch

considering base year 2009.

10.3.2 Poténtial Usage of Treated wastewater for Ranchi City.

i Sewerage System Scheme prepared by Meinhardt

Sr.
No.

Potential
Options
available for
reuse of treated

waste water

Remarks

1 Industrial
processes

2 Metro-Rail

3 Indian Railways

4 Infrastructure
Projects

« Ranchi Municipal Corporation (RMC) has
identified an upcoming Super Thermal Power Plant
(STPP) at Patratu i.e. within the 50 km distance from
the STP plant as one of the potential user of treated
water water from the upcoming 37 MLD STP plant.

o Patratu Vidyut Utpadan Nogam Ltd. (PVUNL)

(A subsidiary of NTPC in JV with JBVNL) intend to
use entire 37 MLD treated sewage water from the
upcoming STP at Bargai, Ranchi for its under-
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5 Agriculture construction Power Plant at Patratu for Non-potable
water applications.

6 Bus Depots * PVUNL agree to bear all the cost (both Capex
& Opex) of creating necessary infrastructure (like
7 Horticulture laying of pipeline from STP to STPP, Installation of
Tertiary treatment Plant at STPP) for taking the

8 Lake/River secondary treated water from the STP.,
Rejuvenation * Onthe meeting dated 18.07.2019.in this regard

under the Chairman ship of Secretary, UD&ID,
Gol, PVUNL will submit the draft agreement format
and after taking approval form the Competent
Authority, the further process of agreement signing
will take place.

* The Correspondence in this matter is attached
hereto as Annexure -2,

* No Metro Rail is currently operational in
Ranchi City.

* At present there is no Sewage Treatment Plant
is operational under RMC. o

* City level Action Plan for utilization of treated
waste water from the STP is under preparation and
that will be prepared within three months from the
date of final commissioning of STP.

10.4 Sewerage scheme for Adityapur under Adityapur Municipal
Corporation. (AMC)

The Ministry of Urban Development, Government of India has launched Atal
Mission for Rejuvenation and Urban Transformation (AMRUT) Scheme with an
objective to provide basic services (e.g. water supply, sewerage, parks) to households
and build amenities in cities that will directly improve the quality of life, especially
the poor. Under the AMRUT project Sewage Treatment Plants (STPs) are being
constructed in various ULBs to treat the sewage water. The Adityapur sewerage
scheme has been selected under the AMRUT funding. The scheme was awarded in
Nov 2017 with project components ranging from building a total of 4 units of
treatment plants with a total capacity of 36 MLD and covering entire town with the

total sewerage network of 134 Kms. The project is expected to be completed by May
2021. '
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10.4.1 Present & Projected Sewerage Generation and Treatment Capacity

e The total amount of waste water generated from the Adityapur Municipal
Corporation area and Treatment Capacity are as follows:

| Sr. Year* Total Wastewater Treatment Capacity
No. Generation
(MLD)*
1 2017 (Base year) 27.33 o At Present, No
I I Ty Treatment Plant is
2 | Year 2027 35.63 Qperational under
2032 (intermediate 4027 Adityapur Municipal
year) Corporation Area.
4 | 2047 (Ultimate 56.15 o STP of total 37 MLD
year) Capacity is under
Construction.
L il

*Ag per the DPR of Adityapur Sewerage System Scheme prepared by TCE,
March 2017

e Considering the Sewerage generation for the intermediate year (i.e. year 2032) 4
units of STPs of capacity 4 MLD in Zone-1, 20 MLD in Zone-2, 10 MLD in
Zone-3 and 2 MLD in Zone-4 respectively, are under construction and expected
to be completed by May 2021.

10.4.2 Potential Usage of Treated wastewater for Adityapur City.

Sr. | Potential Remarks T
No. |Options
available for
reuse of treated
waste water
1 Industrial e At present there is no Sewage Treatment Plant
Processes operational under AMC.
2 Metro Rail J e No Metro Rail is currently operational in
3 Indian Railways Adityapur City.
4 Infrastructure e Proposed Strategy for reuse of treated waste
Projects water in AMC is attached hereto as Annexure-3.
5 Agriculture
6 Bus Depots o
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7 Horticulture » Letter to the executing agency (JUIDCO) to

8 Lake/River organize meeting with Industries under Adityapur
Rejuvenation industrial Cluster to aware them on utilization of
treated waste water for its industrial purposes has
been given and the same is attached hereto as
Annexure-4,

* City level Action Plan for utilization of treated
waste water from the STP is under preparation and
that will be prepared within three months from the
date of final commissioning of STP.

10.5 Sewerage scheme for Sahibganj under Sahibganj Nagar Parishad

The Sahibganj town was selected for the Municipal Wastewater Project under
the National Mission for Clean Ganga (NMCG) programme (Namami Gange) with
the objective of effective abatement of pollution, through which we can achieve the
aim of conservation and rejuvenation of the National River Ganga.

The Project was awarded at INR 132.59 Cr. in April 2016 and its
completed. Two (2) Sewerage Treatment plant with capacities of S MLD and 7 MLD
respectively have been constructed as part of the Project. The Project have a total of
53 Kms of sewerage network and household service connections will be provided.

10.5.1 Present & Projected Sewerage Generation and Treatment Capacity

» The total amount of waste water generated from the Sahibganj Nagar
Parishad area and Treatment Capacity are as follows:

Sr. Year* Total Wastewater Treatment Capacity
No. Generation
(MLD) *
| 2015 (Base year) 10 e STP oftotal 12 MLLD
Capacity has been

2 Year 2025 11.50 completed.
3 2030 12

(intermediate

year)
4 2045 (Ultimate 14

year)
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*As per the DPR of Sahibganj Sewerage System Scheme prepared by Wapcos,
December 2013.

» Considering the Sewerage generation for the intermediate year (l.e. year 2030), 2
units of STP of capacity 5 MLD in Zone-1 and 7 MLD in Zone-2 is constructed
and currently under trial stage.

10.5.2 Potential Usage of Treated wastewater for Sahibganj Town.

Sr. | Potential Remarks
No. | Options
available for
reuse of treated
waste water

1 Industrial * The Construction of Sewage Treatment Plant
processes of total 12 MLD capacity has been completed and
under trial stage.
2 Metro Rail * Proposal for giving treated water to Power
Plant to Kahalgaon (55 km away from Sahibganj)
3 Indian Railways has been explored but doesn’t find feasible.
* No Metro Rail is currently operational in
4 Infrastructure Sahibganj town.
Projects * As Sahibganj is situated on the bank of river
Ganga, therefore, the land is highly fertile, so
5 Agriculture strategy for reuse of treated waste water in
. Agriculture, Environmental/Recreation,  avenue
6 Bus Depots | plantation, Construction, Dual Water supply system
in houses/offices/Business Establishments,
7 Horticulture Lake/pond rejuvenation purposes are explored by
= Sahibganj Nagar Parishad.
8 Lake/River » Proposed Strategy for reuse of treated waste
Rejuvenation water in Sahibganj NP is attached hereto as

Annexure-5S,

* Accordingly, City level Action Plan for
utilization of treated waste water from the STP is
under preparation and that will be prepared within
three months from the date of final commissioning of
STP.

* Letter to the Executing Agency (JUIDCO) to
prepare the City Level Action Plan for Sahibganj has
been issued and the same is attached hereto as
Annexure-6.
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10.6 Sewerage scheme for Rajmahal under Rajmahal Nagar Panchayat

The Rajmahal town was selected for the Municipal Waste Water Project under
the National Mission for Clean Ganga (NMCG) programme (Namami Gange) with
the twin objective of effective abatement of pollution, conservation and rejuvenation
of National River Ganga.

The project was awarded at INR 52.97 Cr. in August 2018 and is expected to
be completed by June 2020. One Sewerage Treatment Plant with capacity of 3.5 MIL.D
will be constructed under the project. The project will have a total of 34.21 Kms of
sewerage network and household service connections will be provided.

10.6.1 Present & Projected Sewerage Generation and Treatment Capacity

e The total amount of waste water generated from the Rajmahal Nagar
Panchayat area and Treatment Capacity are as follows:

Sr. Year® Total Wastewater | Treatment Capacity
No. Generation (MLD)*

1 2011 (Base year) 2.4 e At Present, No
Treatment Plant is

2 Year 2017 2.7 Operational under

2032 (intermediate 34 Rajmahal Nagar
year) Panchayat Area.

4 2047 (Ultimate year) 4.0 e STPof total.3.5.
MLD capacity is
under
Construction.

*As per the DPR of Rajmahal Sewerage System Scheme prepared by Wapcos,
April 2016

« Considering the Sewerage generation for the intermediate year (i.e. year 2032),

STP of capacity 3.5 MLD is under construction and expected to be completed by
June 2020.
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10.6.2 Potential Usage of Treated wastewater for Rajmahal Town.

Sr. | Potential Remarks
No. | Options
available for
reuse of treated
waste water
1 Industrial » At present there is no Sewage Treatment Plant
processes operational under Rajmahal Nagar Panchayat.
2 Metro Rail e As Rajmahal is situated on the bank of river
3 Indian Railways Ganga, therefore, the land is highly fertile, so
4 Infrastructure strategy for reuse of ftreated waste water in
Projects Agriculture, Environmental/Recreation, avenue
5 Agriculture plantation, Lake/pond rejuvenation purposes ate
6 Bus Depots explored by Rajhamal Nagar Panchayat.
7 Horticulture e Proposed Strategy for reuse of treated waste
8 Lake/River water in Rajmahal NP is attached hereto as
Rejuvenation Annexure-7.

o Accordingly, City level Action Plan for
utilization of treated waste water from the STP is
under preparation and that will be prepared within
three months from the date of final commissioning of
STP.

10.7 Potential Usage of Treated wastewater from their upcoming Septage
Treatment Plant for Chas, Deoghar, Hazaribagh, & Giridih towns.

Sr. | Potential Remarks
No. | Options
available for
reuse of treated
waste water
! Industrial e At present there is no Septage/Sewerage
processes Treatiment Plant operational under these four
towns,
2 Metro Rail e Due to small quantity of treated waste water
from the upcoming Septage Treatment Plant of
3 Indian Railways capacity 89 KLD, 101 KL.D, 64 KLD & 52 KLD at
Chas, Deoghar, Hazaribagh & Giridih respectively,
4 Infrastructure the proposal for reuse of Water for industrial,
Projects
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Railways, Infrastructure, Agriculture are not found
Agriculture feasible.
* TFeasible options for reuse of treated waste
Bus Depots water in these four towns are toilet flushing,
gardening, landscape irrigation, washing of vehicles,
Horticulture road washing, and horticulture.
» City level Action Plan for utilization of treated
Lake/River waste water from the SeTP is under preparation and
Rejuvenation that will be prepared within three months from the
date of final commissioning of SeTP in the
respective Urban Local Bodies.

11. Wayv Forward

Urban Development & Housing Department plans to take up the below
initiatives going ahead:

* Detailed Project Report (DPR) for Sewerage Scheme of 3 cities of Jharkhand
namely (Mango, Jugsalai, Jamshedpur) is under preparation.

* DPR for Interception & Diversion (I&D) of drains to STP scheme, for
Dhanbad and Phusro town is prepared and sent to National Mission for Clean
Ganga (NMCG} for its approval. Consultant for preparation of DPR of I&D of
drains to STP scheme, for Ramgath town has been selected and DPR
preparation is in progress, ,

¢ DPR for Septage Management Scheme for 3 towns (namely Medininagar,
Chaibasa, & Dumka) is under preparation,

¢ DPR for Fecal Sludge Management Scheme for 26 towns of Jharkhand is under
Preparation.

» City level action plans will be prepared for reuse of the treated wastewater
within three months form the date of final commissioning of STPs/SeTPs in the
towns.

* Water Bodies at Adityapur, Rajmahal and Sahibganj have been identified for
restoration and rejuvenation, The details are attached hereto as Annexure-8.

» Water Bodies at all the ULBs of Jharkhand will be identified for restoration
and rejuvenation.

* Institutional Development and Capacity Building Initiatives for reuse of treated
waste water.,
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12, Monitoring the Mechanism of UD&HD with ULBs

12.1 At the state level, State Urban Development Agency (SUDA)/Jharkhand
Urban Infrastructure Development Corporation (JUIDCO) will adopt San-
Benchmark framework for revised service level benchmark for sanitation that

assess performance of citywide waste water recycling and sewage water
treatment.

12.2 SUDA/JUIDCO will develop a Monitoring & Evaluation (M&E) framework
to measure cities performance, and also devise data collection and reporting
systems using indicator framework developed for San-Benchmark. This will
be aligned with the 14" Finance Commission condition of publishing the
service level benchmark to avail performance grant. ULBs will develop
robust reporting format to track compliance of the various stakeholders with
outcomes and process standards,

12.3 A cell will be created inside JUIDCO for monitoring and evaluation of the
waste water management operation. The cell will be created by funds from
external agency funding or from the funds of 14" Finance commission or

through the State Budget. Proposed Organogram of the cell is attached hereto
as Annexure-9,

12.4 A Management Information System (MIS) will be developed accordingly to
monitor the progress.
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Details

Sr. No. | Annexure Number

1 Annexure-1 Jharkhand Waster Water Policy 2017

2 Annexure-2 Correspondence between PVUNL, RMC and
UD&HD regarding utilization of treated waste
water from the under Construction STP of
RMC.

3 Annexure-3 Strategy for reuse of treated waste water by
Adityapur Municipal Corporation.

4 Annexure-4 Letter to the executing agency (JUIDCO) to
organize meeting with Industries under
Adityapur industrial Cluster.

5 Annexure-5 Strategy for reuse of treated waste water by
Sahibganj Nagar Parishad.

6 Annexure-6 Letter to the Executing Agency (JUIDCO) to
prepare the City Level Action Plan for
Sahibganj Nagar Parishad.

7 Annexure-7 Strategy for reuse of treated waste water by
Rajmahal Nagar Panchayat.

8 Annexure-8 Details of Water bodies identified at Adityapur,
Rajmahal and Sahibganj.

9 Annexure-9

Proposed Organogram for Monitoring &
Evaluation of the waste water management
operation Cell,
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Govers 1
Urban Developmen
»; 2

No.- SUDA/AMRUT/Whastewater Policy/38/2017/2899 Ranchi, Dated 27/4/17

i Subject:- Jharkhand Waste Water Policy, 2017

1L BACKGROUND

Water recycling is reusing treated wastewater for beneficial purposes such as agricultural and landscape

irrigation, industrial processes, toilet flushing, and replenishing a ground water basin {referred to as

ground water recharge). Water recycling offers resource and financial savings, Wastewater treatment
lanned reuse, Recycled water for landscape

can be tailored to meet the water quality requirements of a p
irrigation requires less treatment than recycled water for drinking water. A common type of recycled
"The term water recycling is

water is water that has been reclaimed from municipal wastewater, or sewWage.
ater reuse. Gray water is reusable wastewater

generally used synonymously with water reclamation and w
bath tub shower drains, and clothes washing

from residential, commercial and industrial bathroom sinks,
equipment drains. Gray water is reused onsite, typically for landscape irrigation.

Through the natural water cycle, the earth has recycled and reused water for millions of years. Water
recycling, though, generally refers to projects that use technology to speed up these natural processes.

Water recycling is often characterized as "unplanned” or "planned.”

2. WHY WATER RECYCLING

Recycled water can satisfy most water demands, as long as it is adequately treated to ensure water quality
appropriate for the use. Recycled water can satisfy most water demands, as long as it is adequately treated

to ensure water quality appropriate for the use.

2,1 Uses for Recycled Water
2.1.1 Landscaping
2.1.2 Public parks
2.1.3 Cooling water for power plants and oil refineries
2.1.4 Processing water for mills, plants
2.1.5 Toilet flushing
2.1.6 Dust control
2.1.7 Construction activities
2.1.8 Concrete mixing
2.1.9 Artificial lakes
2.1.10 Car, Cloth & floor washing
2.1.11 Garden and irrigation using a hose spray or drip irrigation.
2.1.12 Construction.
2.1.13 Artificial lakes
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3.

2.2

2.3

Although most water recycling projects have been developed to meet nonpotable water defmnf;’
a humber of projects use recycled water indirectly for potable purposes. These projects e
recharging ground water aquifers and augmenting surface water reservoirs with recycled wat:erl-.
In ground water recharge projects, recycled water can be spread or injected into g:ound wa
aquifers to augment ground water supplies, and to prevent salt water intrusion.

:
H

- P

‘What are the Environmental Benefits of Water Recycling?

: ides
In addition to providing a dependable, locally-controlled water supply, water recyclltﬂf f:::lcilng
tremendous environmental benefits. By providing an additional source of water, wgt;erbeneﬁts
can help us find ways to decrease the diversion of water from sensitive ecos}ist‘ems-Reched water
include decreasing wastewater discharges and reducing and preventing pollution.

can also be used to create or enhance wetlands and riparian habitats.

Recycling Water Can Save Energy red sometimes
orted s

. and transp
As the demand for water grows, more water is extracted, treated, d water,

over great distances which can require a lot of energy. If the local source Of-w-at:.; Sg;’:’z?e energy
the level of ground water becomes lower as more water is remov.ed and thx; m_ o the cnergy
required to pump the water to the surface. Recycling water on site or 1'1ea.r VAL o aloring
needed to move water longer distances or pump water from deep within an aqui "'[he water
water quality to a specific water use also reduces the energy needed to treat Watjrj king water
quality required to flush a toilet is less stringent than the water quality needP:d for drin hgt dor't
and requires less energy to achieve. Using recycled water that is of lower qualxty. foruses that don
reqﬁire high quality water saves energy and money by reducing treatment requirements.

TITLE

This policy shall be called as Jharkhand Waste WaterPolicy, 2017

GOAL

Jharkhand Waste Water Policy,
from drinking,
environment,

2017 is to ensure increase use of recycled water for other purposes apart
through the provision of appropriate technologies for water recycling and protection of

The policy speciﬁclally endorses the following core principles:

S.1
52

53
54
5.5
5.6

To protect the environment and the State’s water resources
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5.7 Transparent decision makin

financial objectives,

. ; ; 10mic
g processes to achieve socio-environmental as well as econo

58  Capacity building for enh

59 Ensuting,
5.10

5.11
5.12

anced institutional ability to govern the sector effectively.
protecting and optimizing investments,
Public Private Partnership (PPP) in the most

appropriate manner,

Public outreach for environmental and health related outcomes.

Establishment of an efficient, effective, affordable and accountable system for managing the water
recycling form urban sewerag,

e and septage management
OBJECTIVES

To overcome the shortage of water by recycling it and putting them for different purpose, so that the use
of potable water should mostly be for drinking purposes. The re-use of water in a sizeable quantity up
to a certain quality after proper treatment of water for non-drinking purpose and last but not the least
scientifically disposal of the remaining waste is the object behind formulating this policy.

6.1  'To ensure 100 percent wastewater recycling in cities/towns

6.2 Toimprove waste water supply service focusing on customer satistaction, coverage, frequency and
reliability

6.3 Supply of potable water that incucs large amount of mmoney to be reduced and waste water to be
used in non-drinking purposes.

64 Promoting and augmenting wastewater reuse for ensuring environmenta} sustainability by
reducing burden on already stressed basin and aquifers and preventing their depletion,

6.5  Promoting wastewater reuse from sewage discharge leading to reduction in environmental costs
and health hazards,

6.6

Wastewater reuse by ensuring resource conservation & preservation of sensitive eco-system and
reducing pollutant loading.

All cities and towns of Jharkhand become totally sanitized, healthy and livesble and ensure sustain good
public health and environmental outcomes for all their citizens

with a special focus on hygienic and
affordable sewerage facilities for the urban poor and women, All urb

an dwellers will haye access to and
use safe and hygienic sewerage or sludge facilities and arrangements,

COMPOSITION OF GREYWATER
7. Greywater from Bathroom

Water used in hand washing and bathing generates around 50 60% of total
considered to be the least contaminated type of greywater, Cq

greywater and js
include seap, shampoo, hair dye, toothpaste and cie:_ming product

mmon chemical contaminants
5.
7.2 Greywater from Cloth Washing Water

It is used in cloth washing generates around 25 - 359 of total Sreywater, Wastewater o the
cloth washing varies in quality from wash water to rinse Water to second rinse water., Greywater
generated due to cloth washing can have faecal contaminat

o lon with the associated Pathagens and
. h as bacteria. 7
parasites suc
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Greywater from Kitchen

Kitchen greywater contributes about 10% of the total greywater volume. It is contaminated
with food particles, oils, fats and other wastes. Tt readily promotes and supports the growth of
microorganisms. Kitchen greywater also contains chemical pollutants such as detergents and
cleaning agents which are alkaline in nature and contain various chemicals. Therefore kitchen

wastewater may not be well suited for reuse in all types of greywater systems.

LEGISLATION AND GUIDANCE DOCUMENTS

The Waste water Policy should be read in accordance with the most current versions of the following:

Legislation and document

31 Environmental (Protection) Act, 1986

82 The Enviconment (Protection) rules,1986

83  The water (Prevention and Control of Pollution) Act, 1974

8.4 Thewater (Prevention and Control of Pollution) cess, Act, 1974

8.5 ‘The water (Prevention and Control of Pollution) Amended rules, 2011

8.6  The water (Prevention and Control of Pollution) Cess rules, 1978

87 'The water (Prevention and Control of Pollution) Rules, 1975

8.8 National Urban sanitation Policy 2008

89  National Water Policy 2012

8.10 Quality standards suggested by Central Pollution Control Board and Jharkhand State Pollution
Control Board. ‘

8.11 Standards set by Bureau of Indian Standards (BIS)

WHAT NEEDS TO BE DONE

9.1 A Separate System: STPs water reuse and grey water reuse to encourage. )

92 Water rec]amatioﬁ centers to reclaim water after treatment of domestic sewage and greywater,

9.3

9.4

9.5
9.6
9.7
9.8
9.9

9.10

9.11

Where water Reclamation centers are situated in the midst of residential area, these can be built
under ground o avoid the problem odour and parks can be maintained on the roof of treatment
facility.

One of the Scheme of treatment may be Grit chamber, Primary sedimentation tank, Reaction
Tank, Secondary sedimentation tank, Chlorination Tank followed by sand filtration.

Reverse osmosis filtration may be used for tertiary treatment.

¢/ < -
100% households, commexcial area and industrial arca to be covered for wastewater recycling

Sewerage and water supply activity should be coordinated,
W : +
ater tariff should be such as to discourage the people from wasteful use of water.

Provision of ade ,
quate wastewater collection and treatment facilities for all the cities and towns in

Jhackhand,

Protection of the environment and

bli i
especially, surface water and gmundpu ic health in the areas affected by the proposed systems,

water.,

Consideration of tr :
eated efllucnts as a source for reuse (irrigation/ industrial)
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16. THEPOLICY

10.1  On Resource Development

Wastewater is a perennial water source and shall form an integral part of renewable watelr reslo Zr;(e)f.
and the State water budget. Bach local body will consider it as a resource and maife the pla o
reuse as per the site conditions with the help of experts. All local bodies will make: city wastewate
reuse plan (CWP) for a period of 20 years considering future development and city development
in line with city Master plan to avoid any conflicts in developing the city in the future.

Existing levels of wastewater services shall be maintained and upgraded where necessary to enhanc'e
public health and the environment and separate plan is to be prepared by local body as per th"flr
requirement, Treatment of wastewater shall be targeted towards producing an effuent fit for .reuse in
irrigation in accordance with WHO guidelines as a minimum. Reuse of treated wastewater 1r'1 other
purposes shall be subject to appropriate specifications. Coordination shall be maintained with th.e
official bodies in charge of urban development to account for the treatment and disposal of their
liquid wastes. Central treatment plants shall be built to serve semi-urban areas, and collection of
wastewater can be made initially through trucking until collection systems are justified. Specifications
and minimum standards as stipulated by CPHEEOQ shall be applicable for the use of septic tanks in
urban areas. Particular attention shall be paid to the protection of underlying aquifers.

10.2 On Resource Management

It is highly imperative that Urban Local Body shall develop and manage wastewater systems as well
as the treatment and reuse of the effluent.

A basin management approach shall be adopted where possible, The use of treated wastewater from
sewerage, households, commercial and from industrial application shall be given the highest priority
and shall be pursued with care. Efluent quality standards shall be defined based on the best attainable
treatment technologies, and calibrated to support or improve ambient receiving conditions, and to
meet public health standards for end users. Key factors will include the location of the discharge, its
proximity to wells, the type of receiving water, and the nature and extent of end uses. Industries shall
be encouraged to recycle part of its wastewater and to treat the remainder to meet standards set for
ultimate wastewater reuse or to meet the regulations set for its disposal through the collection systems
and/or into the receiving environment, Wastewater from industries with significant pollution should
be treated separately to standards allowing its reuse for purposes identified by the city or to allow its
safe disposal or water recharging, Consideration shall be given to isolating treated wastewater from
surface and ground waters used for drinking purposes, and to the blending of treated effluent with
relatively fresher water for suitable reuse. Urban Local Bodies can engage Experts from Government
Engineering Colleges of Jharkhand NITs/ Engineering colleges,

10.3 On Wastewater Collection and Treatment
10.3.1  City Plan : A proper and updated city plan is an essent;

igital city maps sho ild cles i
feature over ground and underground including all utifigi)es G;ogri;;rii};;l;z;v o :lty
. ; ormation

System (GIS), Ground Penetrating Raday (GPR), Totq] Station etc. toos N
preparation of city map. The cily maps shoy)d be updated for eve ' . may be used for
and comprehensive GIS based data bage and Man 'Y o years, An effective

mapping the assets, user base and statug of Operatio
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1032  Design Period: Every city has to prepare a City Wastewater Recycling Plan (CWP) for
next 20 years along with § year short term plan. The CWP for the city should take into
account the likely changes in the city in next 20 years and plan for them and will be
according to city Master plan. The Detailed Project Report (DPR) for recycling should
be in accordance to CWP, The design of the sewers and planning of space should be for
the 30 year projection requirements and for recycling from households and commercial
establishments. However, the units which can be developed in modules {e.g. Sewage
Treatment Facility, sewerage Pumping machinery, on site treatment facilities, etc.) can
be designed for appropriate shorter periad. Earmark of land for Sewage Pumping Station
(SPS) and Sewage Treatment Plant (STP) should be done for all Urban Local Bodies
(ULBs) and appropriate land allotment shall be done by Development Authority/Urban
Improvement Trust/State Govt. on priority.

10.4 On Reuse of Treated Effluent and Sludge

10.4.1 'Treated wastewater effluent is considered a water resource and is added to the water
stock for reuse.

10.4.2  Blending of treated wastewater with fresh water shall be made to improve quality where
possible.

104.3 Crop nutrient requirements shall be determined taking into consideration the prevailing
effluent quality. Overuse of nutrients shall be avoided.

1044 Accumulation of heavy metals and salinity shall be monitored, managed and mitigated.
Leaching of soils shall be advocated by the irrigation authorities.

10.4.5 Treated effluent quality should be monitored and users alerted to any emergency causing
_deterioration of the quality so that they will not use such water unless corrective measures
are taken.

10.4.6  Studies should be conducted and projects designed and implemented to store the excess
treated wastewater in surface reservoirs but artificial recharge is not permitted, Due attention
shall be given to the quality of treated and groundwater and the characteristics of the strata.

10.5 Industry:

Industrial reuse of reclaimed wastewater represents major reuse next only to irrigation in both
developed and developing countries. Reclaimed wastewater is ideal for many industrial purposes.
. Where effluent is to be used in the industrial processes, it should be the responsibility of the

industry to treat it to the quality standards required. Wastewater is to achieve adequate quality for
reuse as coo]ing water.

The me ;
e Itmbrla‘;mlﬁltr'atu?n system can remove all suspended solids, faecalcoli forms, and giardia
ysts. it could also significantly reduce human enteric viruses such as reovirusand enterovirus

10,6 Industrial uses for reclaimed water include:

10.6.1  Evaporative cooling water:

10.6.1.1  once-Through cooling system
10.6.1.2 Re—circulating cooling system
10.6.1.3

cooling water quality requirements
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10.62 Boiler ~Feed water- "The use of rechimed water differs little from use of conventional
public supplies for boiler-feed wateras both require extensive additional treatment
quality requirement for boiler feed make up water are dependent upon pressure at which
boiler is operated,

1063  Industrial process water- Suitability of recl

aimed water for use in industrial process
depends upon particular use like-

10.6.3.1 Pulp and paper
10.63.2  chemical industry
10,633  Textile industry
10.6.3.4  Petroleum and coal

10.7 Re-use Options:

The following options or re~use of effluent have been identified: In general, public health concern
is the majorissue in any type of reuse ofwastewater,

beitfor irrigation or non-itrigation utilization,
especially long term impact of reuse practices. It is difficult to delineate acceptable health risks and
is a matter that is stil] hotly debated. Potential reuse of wastewater depends on the hydraulic and
biochemical characteristics of wastewater,

which determine the methods and degree of treatment
required. While agricultural irrigation reuses, in general, require lower quality levels of treatment,
domestic reuse options (direct or indirect potable and non-potable) reuses need the highest

treatment level. Level of treatment for other reuse options lie between these two extremes, The
reuse options may be (artificial recharge of aquifers is not permitted):

10.7. lrrigation

10.7.1.1 Agriculture and forestry
10.7.1.2 Landscaping
10.7.2 Fish - farming

10.7.3 Industry

10.7.4 Non-potable Domestic Reuse:

The detailed project report should clearly define the best reuse option particular to town and
strategy to obtain it. Action plan with clarity should be tlye part of Detailed Project Report (DPR),
while preparing sewerage Projects, Before deciding the reuse of treated waste water authority must
full il the water quality norms and its legal implications,

Governing local body can sell the treated waste water and digesteq sludge to generate the revenye

11.  GREYWATER TREATMENT OPTIONS

Greywaterreuse methods can range from low cost metheds such a5
from theoutlet of bathroom, to primary treatment methods thatca

the mana] bucketing of greywater
from the greywater before other uses,

' arsely screen ails, greases
to mote expensive second

. pens Aty treatment systemsg tha
disinfect the greywater to a high standard before using it further, The choice of system wil} 4
number of factors including whether a new system is being installed o 4 disused wastewat
being converted because the household is connected to Sewer,

and solidg
t treat and
epend on a
er system is
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Treatment Options

11.1

A | Aerobic_
Septic
Upflow |{Anaerobic||Septic || Anaerobic tani
anaerobic {|Filter = || Tank [|Ponds o+
sluage Oxidation
blanket pond
reactor :
' ' Filters ~Oxidation
" - 'ponds

Components of Greywater Treatment Systems

A number of technologies have been applied for greywater treatment worldwide varyingin both
complexity and performance. The following in general greywater systems considered :-

11.1.1 Primary treatment pre-treatment to secondary treatment:

11.

11

111 Screening

1.1.2 Equalization

11.1.2 Secondary treatment -1

11.1.2.1 Gravel filtration
11.1.2.2 Sand filtration
11.1.2.3 Chlorination

Al

Primary Settling
tank
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11.1.3 Secondary treatment -11,

Broken brick, Charcoal, Chlorination, Treated greywater

Advancod greywator trentmont

Planter bed

To Groundwater

flow

L pit o D
Treatment Units and Functions

Anaerobit to aerobic treatment

Pump pit
Three-stage septic tank Sand filter discharge
M

-L' 1 4 -

= ;

Pea gravel

Geo textile cloth

Course Drain gravel

Pra-treatment

Dispetsion

Soil-box planter

Irrigation

11.2 Household level Greywater Treatment and Reuse System

In water scarce areas, with specific treatment the greywatercan be cleaned and reused not only for
gardening but for other use also.
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Technological'processGreywater treatment process at the househioid ho o - ~volves
screening (grease and silt removal), soap froth removal, equalization and filtrazi

4 i dlagram
of hcusehold based greywater treatment system is shown below

Gravel |
«filtration.

‘edualization -

Greywater treatment for reuse in household

Advantages:

11.2.1 Reduces fresh water requirement

112.2  Prevents greywater stagnation

112.3  Prevents vector breeding

1124 Use in flushing toilets to make toilets functional
11.2.5  Use of greywater in gardening

11.2.6

Minimal risk to users of greywater as it incorporates principles of water safety.

11.3 Constructed wetlands:

Constructed wetlands have been used successfully in the past for the treatment of wastewaters.
Physical, chemical, and biological processes combine in wetlands to remove contaminants from
wastewater, Greywater treatment is achieved by soil filtration in reed-bed systems which reduces
the organic load of the greywater éonsiderably, in addition to decreasing the concentrations of

faecal bacteria. If properly designed, these systems would produce 2 clear and odourless effluent,
which can be stored for several days without the fieed for disinfection.

Drinking
. water
e Sedimen. Constructed wetland §
tation (vertical-flow soil filter) H
2 L 4
N - - UV-Disin- Sto
] Sedimen- Multi-stage Sedimeu- . [ t,ﬁf ¢
tation REC tation fection i
s Modular muli- / oo . :
Sieve / filter (asrated },ﬁ}f’bg:d?BR toflet Aushing,
.“Mb“ irrigation
RIS embrane bio-renct o i
..........m...............?.“...?E.__"m; house cleaning
landiy
Sludge from
treatnweat T Sewer
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ON PRICING FINANCING AND INVESTMENT

12.1

12.2
12.3

i2.4

12.5

In view of increasing marginal cost of wastewater collection and treatment, wastewater charges,

connection fees, sewerage taxes and treatment fees shall be set to cover at least the operation and
maintenance costs. It is also highly desirable that part of the capital cost of the

services shall be
recovered. The ultimate aim is for a full cost recovery,

Appropriate criteria in order to apply the “polluter pays” principle shall be established.

Different charges for different areas maybe applied. This shall be assessed for cach geographicalareaas

a function of end uses and efftuent quality and will be subject to economic and social considerations.

Because of the limited financial resources available to Government of Jharkhand, se

ttinginvestment
priorities in wastewater will be compatible with government iny

estment plans.

Criteria for prioritizing investments in the wastewater sector

shall take into account the current
and future needs of the state, needs to expand wastewater systems in urb

wastewater systems to smaller towns and villages,

an areas and to provide
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{ ©12.6 Priorities of wastewater projects shall not be disconnected from water supply projecis and g
urbanization in general. Decisions will be made concerning them to attain optinmum solutions to

the need for services, availability of finance and availability of trained manpower.

Treated effluent shall be priced and sold to end users at a price covering at least the operation and
maintenance costs of delivery.

12.8 Itis the intention of the Government, through private sector participation, to transfer management
ofinfrastructure and services from the public to the private sector, in orderto improve performance
and upgrade the level of service.

12.9

The role of the private sector will expand with management contracts, concessions and other
forms of private sector participation in wastewater management.

12.10 The concepts of Built Operate Own/Built Operate Transfer shall be entertained, and the impact of
such concepts on the consumers shall be continually addressed and negative impacts mitigated.

12.11 The private sector role in reuse of treated effluent shall be encouraged and expanded.

12.11.1 The costs will depend on the system/technology adopted for collection of sewerage and
treatment and the administration costs. It is important that the full cost of the service is

assessed for each urban area instead of adopting a typical cost assessment. The full cost
shall cover the following:

12.11.1.1 Institutional aspect of the sanitation service e.g. the management information

systems, accountancy and finance management, billing and collection,

customer services, etc. and oversight activities.
12.11.1.2 Operating, maintaining (on a planned maintenance basis), repairing replacing

and extending sanitation service physical infrastructure.
12.11.1.3 Keeping updated infrastructure and customer data on a GIS base.
12.11.1.4 Managers, staff, vehicles, equipment and consumables associated with above.
12.11.1.5 Consumable like chemicals etc.
12.11.1.6 Power charges.
12.11.1.7 Spare Parts.

12.11.1.8 Any other O&M contract amount

12,112 'The urban local bodies are proposed to have following sources funds for O&M :-

12.11.2.1 The O&M cost will be met from the Government grants and contribution of
the beneficiaries.

12.11.2.2 Revenue from sale of treated waste water.

The government in town policy shall include the provision of the recovery of full capital cost oflying
sewerage system and prorate cost of STP for new colonies. It shall be mandatory for the ULBs to
adhere to minimum 20% reuse and recycling of treated waste water. The treated waste water may be
sold at a rate as decided by adopting transparent procedure as decided by State Government.

12.12 Public Private Partnership (PPP)/Engineering Procure Construct (EPC) and Operational
&Maintenance (O&M) Contract

¥

S
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13.

14.

Astherejs budget constraint from the Central and the state side the option of the Sewerage Project
through Public Private Partnership (PPP) will be explored. In case the PPP mechanism is not
workable then the EPC mechanism will be explored and long term Q&M Contract will be done.

ON STANDARDS, REGULATIONS AND QUALITY ASSURANCE

13.1

13.2

13.3

134

13.5

13.6

13.7

13.8

139

Particular attention shall be focused on adopting and enforcing effluent and sludge standards
for municipal and industrial wastewater treatment plants and for discharges from industrics,
laboratories, hospitals, slaughterhouses and other businesses.

Extensive and comprehensive monitoring programs shall be developed. Influent to and effluent from
the plants and throughout watercourses shall be measured and monitored against all appropriate
parameters to ensure that public health objectives and treatment efficiency goals are attained.

Observation wells shall be installed near the treatment plants to monitor groundwater quality
where necessary, and to mitigate adverse impacts where and when needed.

Data collected from the monitoring process shall be entered and stored, processed and analyzed
through computer software, and results published periodically.

Roofand storm water connections to public sewers shall be prohibited. Collection of storm water
shall be done separtately and will be the subject of water harvesting.

Effluent and sludge standards for the disposal of hazardous liquid wastes shall be defined to ensure
the safe disposal of such wastes,

State Pollution Control Board/ Central Pollution Control Board regulations for disposal norms
shall be mandatory. '

Industrial waste water is not allowed to disposed off in the sewer line. ULB can issue notification
for penalties to be imposed on the such industrial units.

Laboratories shall be maintained and properly equipped to provide services and reliable data
needed to ensure enforcement of and adherence to standards and regulations,

ON LEGISLATION AND INSTITUTIONAL ARRANGEMENTS

14.1

14.2

4.3

Legislation and institutional arrangements for the development and management of wastewater
shall be periodically reviewed. Gaps shall be filled, and updating of the institutional arrangements
with parallel legislation shall be made periodically to cope with varying circumstances and for this
government shall notify an agency giving full power to take necessary action in this matter.

The role of the Government shall be fine-tuned and its involvernent reduced to be regulatory and
supervisory. Involvement of the stakeholders in wastewater management and support shall be
introduced and expanded.

On Public Awareness

14.3.1  The public shall be educated throngh various means about the risks associated with the
exposure to untreated wastewater and the value of treated effluents for the different end uses,

1432  Programs on public awareness shall be designed and conducted to promote the reuse of
treated wastewater,

143.3  Public awareness campaigns shall also be waged to educate the public on the importance
of domestic hygiene, wastewater collection, treatment and disposal.
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that the system is dependent on the appreciation of the benclictaries to the
m to them and thereby working together towards

s vital for following areas:

1434 Itisobserved
advantages and importance of the syste

making it successful. The co-operation i

14.34.1 Protecting the system from getting choked due to entry of extraneous materia-]

in the sewer system. A vigilant public will help prevent this.

14.3.4.2 The sewerage system yield full benefits or disease protection when there is

100% connectivity.

14343 Itis important that the beneficiaries appreciate the benefits and pay for their
upkeep. The systems require proper upkeep and the cost associated with
maintenance and upkeep should at least be recovered from the beneficiaries.
The principal of the polluter pays will be adopted only by an enlightened and
participating public.

143.5 A conscious campaign has to precede the planning and implementation of the sewerage
Systems. ULB, Non Government Organizations and local neighborhood committees

could give the process a thrust.

143.6 A public participation process will not only aid in identifying potential consumers but
also serve as a public education program. Potential users will be mainly concerned with
the quality of reclaimed water and reliability of its delivery and the constraints in using
reclimed water. Also, connection costs or additional sewerage treatment cost might
affect their ability to use the product, Consultations with various stake holders will aid
in structuring of tariff and discounts for adopting reuse technologies, awareness on dual
piping system, water conservation and safety issues.

14.3.7 Municipal Bodies should decide and pass resolution regarding sewer connection charges,
The provision should be widely publicized

14.3.8  Series of ‘Sewer connection camps’ may be organized. The time and venue should be

publicized widely to inform residents. The days, time and venue should be to suit the
convenience of public.

14.3,.9 Ensure that all Government offices and schools are connected,
144  Onthe Human Resoutces Development & On Research and Development:

1441 Capabilities of human resources in the management of wastewater shall be enhanced
through training and continuous education. Work environment shall be improved and

incentives provided.
14.4.2 Estla}?lishment of State Water & Waste water Training Center at state level. It will helpin
tramlng of human resources in thlS sector.
1443 H | il be c
Cauml:? resources performance will be continually appraised in order to upgrade
; Sa td ities, Sustain excellence and provide job security and incentives to qualified
individuals with excellent performance. : e
14.4.4

water treatment tecl i
wastewater treatin . ent techinologies, low cost
' ent technologies, reduction of ener. co ) gles,
receive adequate support, gY consumption and others will
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15.

14.4.5  Cooperation with specialized centers in the country and abroad shall be advanced, an
raising of funds for this purpose shall be supported.

1446 Transfer of appropriate technology suited for local conditions will be a primary target for
the development activities and for adaptive research.

14.5  On Selected Priority Issues

14.5.1  To the extent that design capacities of wastewater treatment plants permit, priority of
collection and house connections shall be accorded to expansion of urban areas served
by treatment facilities. Users-wiliing to contribute to the cost of the services in addition
to fees and charges set by laws and regulations shall also be given priority.

14.5.2  Where design capacities of treatment facilities and of conveyance systems are approached
or exceeded, priority shall be given to the expansion of such capacities.

14.5.3  Priority shallbe accorded to situations and locations where waste-water disposal practices
threaten the environmental integrity of freshwater resources, and where performance of
cesspools and percolation pits pollute underground water aquifers.

More awareness campaigns will help to spread the work. The civic body should make it
mandatory for new constructions to have a separate system to collect grey water,

OPERATION AND MAINTENANCE

There are several important factors that need to be considered when planning wastewater plants and
options which will have a direct impact on O&M and monitoring. Since O&M aspects are impértant
for the overall long-term success of the programme, O&M planning, including the financial provision of
funds, should be included in the terms of references for the design of each plant. Furthermore, the O&M
plan should be reviewed and approved alongwith engineering designs and specifications, including the
operation and maintenance cost:

15.1 location of the wastewater treatment plants and its proximity to residential areas;
152 volumes and schedules of wastewater collection;
15.3 degree of mechanisation of technologies; and

154 final enduse or disposal of reuse

15,5 running it on PPP mechanism and charging the different users

STATE-LEVEL IMPLEMENTATION STRATEGY

16.1 State Urban Development Agency will develop and issue a Wastewater Implementation Strategy
and Plan Guidelines. These Guidelines will provide an overall state-level framework, objectives,
timelines and implementation plans to the ULBs. The Implementation Strategy will cover aspects
such as implementation targets, framework for engagement of the private sector, training and
capacity building, behavior change and social communication, M&E framework, specific roles
and responsibilities of various entities, guidelines to develop ULB-level plans, and funding
mechanisms.

162 ULB-specific Wastewater Strategy and Action Plan conforming .to the State Policy will be

* developed by each ULB based on the State Faecal Sludge & Septage Management Implementation
Strategy and Plan Guidelines. -
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. e -vach will be designed
163 How the policy will be executed in the in the cities/towns. Three phase approac 5

to implement the policy. i

. i ; 1.
163.1  In the financial year 2017-18 it will be implemented in all the notified Nagar Nigan

. 1 p i d d:
16.3.2 - In the financial year 2018-19 it will be implemented in all the notified Nagar Parisa
16.3.3  Inthe financial year 2019-20 it will be implemented ininali the notified Nagar Panchayat.

All efforts will be done to follow the execution method outlined above for ti.“.z cities tc'n?ms,
however, depending upon the centre/state programme and budget availablhty. the cxtles/l
towns might be chosen from any category in any financial year. Due to envitonmenta
factors the cities/towns may also be chosen out of these to implement the plan.

17.  MONITORING & EVALUATION

18.

19.

17.1 At the state level, State Urban Development Agency (SUDA)/ Jharkhand Urban Infrastructl.lre
Development Corporation (JUIDCQ) will adopt San-Benchmark framework for rewsed.serwce
level benchmark for sanitation that assess performance of citywide waste water recycling and
sewage water treatment. -

17.2 State Urban Development Agency (SUDA) / or JUIDCO will develop an M&E framework
to measure cities’ performance, and also devise data collection and reporting systems using
indicator framework developed for San-Benchmark. This will be aligned with the 14th Finance
Commission condition of publishing the service level benchmark to avail performance grant.

ULBs will develop robust reporting format to track compliance of the various stakeholders with
outcomes and process standards.

17.3

17.4 A Management Information System (MIS) will be developed accordingly to monitor the progress.

TAX INCENTIVE

The tax incentive will apply in following conditions:

18.1  All the Individual Households of RWAs will treat their waste water in a decentralised manner and
reuse it inside their colonies as permissible will get arebate of 10% in the property tax.
182 All the new apartments which will be constructed and com

waste water in their apartment, will get a 10% rebate of 10%0
2,00,000/- (Two lakhs) whichever is less.

18.3  All the new malls, big hotels, industries, clubs, colleges, universities,
which will be constructed will compulsory treat and re
get a rebate of 10 % of the construction permit fee,

pulsory treat and reuse the treated
fthe construction permit fee, or Rs.

hospitals, sports stadiums etc.

use the treated water, In doing so they will

or Rs. 2,00,000/- (Two lakhs) whichever is less,

18.4 A separate head of the tax namely called ‘Waste Water Tax’ wil] be created whi
the property tax for the operation and maintenance of the sepatge.

POLICY EVALUATION:

ch may be levied in

necessary.
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19.2 This policy shall come into force from the date of issue of this resolution.

20. POWEROF THE STATE GOVERNMENT

20.1 Notwithstanding anything contained in the foregoing paragraphs of the Jharkhand Waste Water
Policy, 2017 the State Government by issuance of notification in the official gazette may amend or
withdraw any of the provisions and / or the schemes mentioned herein above.

20.2 Interpretation - Should any doubt arise as to the interpretation of any of the provisions of these
Raules, the matter shall be referred to the Urban Development and Housing Department, whose
decision thereon shall be final,

Order: It is hereby ordered that the copy of this resolution be published in the Special Gazette and wide
publicity be given and circulated among all Department/ Head of the Department.

By the order of the Governor of Jharkhand,

Principal Secretary to Government

Memo No-Suda/Amrut/ Waste Water-Policy/38/ 2017/9\371 Ranchi, Dateda:’a?,/“f{//7

Copy to : Copy of the resolution forwarded to the Superintendent, Government Press, Jharkhand,
Ranchi for publication in the forthcoming issue of Government Gazette/Nodal officer, E-Gazette, Urban
Development and Housing Department, Government of Jharkhand for information and necessary action,

Y.
Principal Segr, aily to Government

4

Memo No-Suda/Amrut/ Waste Water-Policy/38/ 2017/&5‘” Ranchj, Datedo&?,/’?{/l7

Copyto: P.S to Minister, Urban Developmentand Housing Department/ All Additional Chief Secretary/
Principal Secretary/Secretary, Govt of Jharkhand/All Divisional Commissioners, Jharkhand/ Diractor, SUDA
/ Director DMA/All Deputy Commissioners, Jharkhand / All Officers, UD&HD/ Municipal Commissioners,/
Executive Officers/ Special Officers, urban local bodies for information and necessary action.

Principal S& chary to Government

¥
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RANCHI MUNICIPAL CORPORATION, RANCHI

{ENGINEERING SECTION}
KUTCHERY ROAD, RANCHI, PIN — 834001

e-mail ;- support@ranchimunicipal.cont

LETTER No- 250 (L SAD) DATED - 01/9%/19

From,
Municipal Commissioner
Ranchi Municipal Corporation,

Ranchi.
To,
Secretary to Government
Urban Development & Housing Department.
Sub:- Regarding Submission of the action plan for utilization of treated sewage water
from: the under construction STP ander RMC.
Ref:- VYour Letter No- 237 date-25-07-2019
Str,

This has the reference of the said letter No- 237 date- 25-07-2019 through which
we have been ditected to submit the action plan for utilization of treated sewage water from
upcoming 37 MLD Capacity STP under zone-[

The following is the status and proposed action plan for the treated sewage water from 37 MLD
STP under construction.
(a) Status of Present construction of STP
including SPS & Sewer lines - 45% C ompleted
(b) Expected date of completion - March 2020
(¢) Reparding utilisation of treated scwage waler, several round of meetings with NTPC
Patratu has been held.
NTPC has requested for getting the entire 37 MLD treated water for theix
project at NTPC site pateatu.
(d) On last meeting with them on 18-07-2019 following action plan was decided.
(e} NTPC will request JUIDCO for carrying deposit work in laying pmpe fine lrom, existing
STP site to their plant site,
(f) NTPC will appoint a consultant of repute for DPR work and accordingly they will deposit
the money with JUIDCO.
{g) NTPC requirement for this water will be after 2 to 3 years, all infrastructure will be
readied in this period.
(h) RMC will ensure secondary treated water for which tariff will be decided and paid to
RMC by NTPC,
(i) NTPC will be responsible for tertiary treated waler required for their plant.
This is for your information and action please.

Ymu‘s\ aithfully
2N

2 &
MunicipalXCommissioner

Ranchi Municipal Corporation, Ranchi
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Government of Jharkhand

Urban Development and H

ousing De artment

Minutes of Meeting of discussion on Patraty Vidyut Utpadan Nigam Ltd.
(PVUNL) proposal of utilization of the entire 37.5 MLD of treated sewage water
produced from the under construction STP y¢ Ranchi under RMC held on
18.07.2019 at 12:00 Hrs. under the Chairmanship of Secretary, UD&HD, Govt,
of Jharkhand.

Attendance: Enclosed.

The Meeting started with a welcome note from the Seeretary, UD&HD,

L. GM (Projects), NTPC has briefed the
sewage water from RM(’s upcoming
construction Power Plant at Patratu for

proposal of PVUNL of intending to use treated
37.5 MLD STP at Bargai, Ranchi for its under-
Non-potable water applications.

2. PVUNL requires tertiary

treated sewage water in place of secondar
for which the current und

y treated sewage water
er constiuction STP is desipned.

Municipal Commissioner, RMC informed that pipeline from the STP site to Patratn
Thermal Power Plant involves laying outside the Ranchi municipal boundary therefore he
suggested to involve JUIDCO in the planning and execution of all the necessary

infrastructures required to supply treated sewage water from STP to the Plant, It was agreed
upon by everyone.,

Secretary directed PVUNL, RMC & JUIDCO to jointly prepare the Terms of Reference
(ToR) that should cover the complete planning, topographical survey, land identification,
land acquisition plan, assistance in applying for various clearances (like Environmental,
Railway, Road, Forest), Impact assessments, detailed estimate, BOQ etc. based upon which

JUIDCO can appoint the Consultant for preparation of DPR and to take action for all
approvals for its execution,

(Compliance: PYUNL, RMC and JUIDCO)
6. PYUNL wants to sign a formal agreement with RMC and JUIDCO in which Secretary

directed the PVUNIL, to discuss with RMC & JUIDCO and accordingly submit the draft

agreement format that should be inline with the agreements that has already been done by
NTPC with other Municipal Corporations.

(Compliance: PYUNL)
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7. Secretary informed PVUNL that after submission of Draft Agreement format, the approval
of Hon’ble Minister, UD&HD on the proposal will be taken and thereafter further
necessary action may be taken in this regard.

The meeting ended with vote of thanks.

\
y Kumarg\l;gh\)

_ Secretary to Govt.
SMCG/UD&HD/Supply of treated water to PVUNL/2019/25.7.229.......date: 19|e2©

--------------

Copy To:- Municipal Commissioner, RMC/ DC, Ramgarh/ DC, Ranchi/Project Director

(Technical), JUIDCO Ltd./GM (Project), NTPC/ All the representatives present in the
Meeting.

D
&

Deputy Director, SUDA
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Pt A . <Y ,.-:,;' of \._) ’{\/.( N S l._._t“."- Wy
. Sudardan Chakrabarti -~ = ﬁ\ﬁd f._{:" v —b':p A ‘\ml PATRATU

Ghief E_"xecutive Officer, PVUN . { / o
J e f;’ ke / s \
&f: 9585\999\STP-01/ [ TN Dater 22.06.2019
: I N L (11 i
. i A BRI VATINAL I il
0 k } H
' . 5 ;o ,:I — (A
g The Secratary L L .
> . Urban Development R

. - - e
Dear Sir,

Patratu Vidyut Utpadan Nigam Ltd (PVUNL), a Joint Venture Company of NTPC Lid. &

JBVNL (Jharkhand Bijli Vitran Nigam Ltd) is constructing a 3 x 800 MW Coal Fired Power
Plant at Patratu (PSTPP) situated in the Ramuarh District of State Jharkhand.

The water requirement of 27 Cusecs for the proposed Power ptant is envisaged to be met
from Patratu Dam on Nalkari River and the retated work for the same is under way.

However, as per Government of India Guidelines and also one of the conditions made in
Environment Clearance for Patratu Super Thermal Power Project at Patratu, PVUNL
needs to explore the possibilities of using Treated sewage water from the Sewage
Treatment Plant of Municipality / local bodies / similar organizations located within 50 km
radius of the Power project to minimize the water drawi from surface water bodies.

In view of the above, NTPC / PVUNL approashed Ranchi Municipal Corporation (RMG) in

Oct-2016 to explore the possibility of using Treated sewage water from its upcoming 37.5
MLD STP at Bargai Ranchi,

RMC in the said meeting agreed to‘suppl'-/ the secondary Treated sewage water to
PVURNL,

Subsequently, a few rounds of discussions (ihe latest discussions held in February 2019
and in first week of June 2019) between PVUNL and RMC have taken place regarding
detailed modalities / formal agreement with respect to the said work. However, since the
crass-country pipeline from the said STP at Ranchi to Patratu Thermal Power Plant involve
considerable length {approx. 50 Kims which wili need a survey) criss-c ossing various
icipal / civic areas & districts, fie iRt prident ¢ “offiger

)

Contd. page ..2/-

Office: Patratu Vidyut Utpadan Nigam Limiied, Patraly, P.O: PTFS Patratu,

"Distt. Ramgarh, Pin - 820449
{Jharkband) Tel. No, 06653-286031, Email: sudarsanchakraborty@nipe.co.in
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The salient points of PVUNL's proposal regarding the said work are brought out below for your

kind consideration:

i : ’ i MLD STP at
« PVUNL intends to use treated sewage watal trom RMC’'s  upcoming 37.5
Bargal (Ranchi) forits under construction Fower Plant (3X800 MW) al Patratu for Non-

potable waler applications.

. Further, in line with Draft Model Agreement prepared by CEA (Central Electricity
Authority), Ministry of Power, GOl for use of Municipal sewage treated water for non-
potable use by power industry/plant, PVUNL requested RMC to look in to the possibility
of providing Tertiary treated sewage water to PVUNL in place of secondary
Treated sewage water. t may also be noted that cost of Tertiary treatment plant (which
is an additional requirement for use of treated water in power plant and can be instalied
;t\ﬁjtger at STP end or at Power plant end) both Capex and Opex would be borne by

L.

. PVUNL is to consume the entire 37.5 MLD of treated water from the STP.

«  PVUNL request RMC/ Ministry of Urban development { MOUD), GOJ to provide treated
water to PVUNL at our Plant's door-step. Ve request RMC/ MOUD(GOJ) to do this job
on behalf of PVUNL on deposit work hasis i.e. entire cost (both Capex and Opex)

tsgg;?i transportation of treated sewage: water to our plant premises shall be borne by

The cost of supply of treated water (Capex and Opex) assoclated with entire v
pf)ertasgng to transportation o.f treated sewage water {o pl)ant end will be duly a;;progg
t;c;r;u hEtF;C (Centrai) Ei_ectrlcny Regulating Authority). The cost will be discovered
hro, gl Ir_ nsparent bidding process by RMC/MOUD(GOJ) either in EPC mode or PPP
e in line with the model followed in Municipalities already in other states for NTPC.

';Qgr;n;?olmligwe%erttod of agreement for supply of treated sewage water shall be for 25
ate of start of operation & commencement of supply of treated sewage

water to FVUNL b
nerosd toms y RMC. Renewal of agreement beyond 25 years shalt be on mutually

Kindly note since the constructi | '
> st he ¢ ion of the project has already been [
the transmission pipeline works needs to be started at the ez;rli::t‘ sterted since Mareh 2015

In view of : .
the above. we request your kind support and direction for execution of the

transmission pipeline works by RM i i i
in this regard will be highly apgreciact:é?,OUD(GOJ) on deposit work and an early confirmation

Subsequently, a formal
A agreement between RIMC/MOUD(GOJ) and PYUNL ¢ sighed a
any convenient time as has been done with other Sla’[es.( an L oan be siguec <t

- With Warm Regards.

- '} L ;"‘i"'"
i
-«

(Sq &fsan Chakrabarti)
Chief Executive Officer, PVUNL
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RECQRD NOTES QF DISCUSSION

Apreliminary discussion was held betweeit Raleh) uslcipsal Cotponslon, Wkl st 81 Ui
on 14" October 2018 at Ui olfice of Musiesal Conmbsstoms WG il uny e s ild
providing Sewage treated Water {rom Nanchi Cily Sewape Trotmont aut fisy NI = Palegin S10p
(3x800 MW project.

Presence
Ranchi Municipal Corparation, Hanehl NFPEG invlted
Shri Prashant Kumar, 1AS, . Sowmtten Bhattachorype,
Munlcipal Commissioner , AGMUPE = C81), Proj Managei{Engg)
£OC NOIDA i
Shri Suresh Paswan, Chief Englnoer L Asthiing, '

AGM{PEMueeh, W], EOE NOIDA
shri Bljay Kumar 8hagat, Superintending Englieer
Shrl U.N. Thwary, Executive Engineer

Followings are the record notes of discussions in brief

1 NTPC informed that as per the Govonunant guldelings, NIPC nuads o axplore the

possibilities of using Sewage Treated Water from $TP% In Wanehi ity Jor tha upeambng Sino
MW Patratu STPP.

2 The preliminary date sought by Municipal Comissloner, IME- Renehl slout guantily of winter,

expected water quality {chemistry), peeliminary source vl water ate, for fhe proposid unity
{3x800MW) was provided by NYPC,

3 Munlcipal Commissloner, RMC-Ranchl Infurmed Ul they have atredily swardod the contigt

of sewage treatment work 10 M/s Jyotl Lalidtech ~ Lucknaw and woek on several fronts la
different parts of Ranchiis In progress.

The land where the Sewage Treatment Plant will come s dlreatly attilred, 1t will cume at
Bargal {near Booty Road) and demarcation ol land 15 already done. This propnsad locatlen wis
visited by NTPC along with englocers of Munlcipal Corporatlon of Ratel

Municipal Commissioner, RMC, Ranchi further informod that the vroposed  Sowije
Treatment Plant is of 3.5 MLD capaclty and expected Lo bhe teady by 2008 nid ey ave oty
to provide Sewage Treated Water {after Secondary Traatment) tu deslred chemiial qualily to
NTPC. They further Informed that the sscanonvies of wolwr truatient wiil fre [ thor worked
out by them and the same shall be further Jiseussed with NTC

\

\‘.‘-.‘*"}j
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NTRC requested RMC to set pp the tertiary troatment plant as required based on the
secondary treatment plant output quality for naating the water quality roguirament of
pawer plant make up at STP complex onfy and alse requested RMC to lay the cross countey
pipeline of tertiary treated water from STP vomplex to the doaarstep of Patrata Statlan of
NIPT necessary CAPEX and OPEX towards the same will be borae by NTRC. Further

ecanomics regarding this will be discussed between NTPC and RME for drawlng up the final
agreemant and terms and conditions.

Hence NTPC requasted RMC to float » separate opea tendee for TTP and associated dellvery
pipelines and pumping also to arrive at the discovered rate of water per KL basls to bo
charged by RMC o NTPC, (NTRC needs this far taking up suitably subsequently with CERC as

per the gazette notification for pranting pass ‘through in tha electricity tarllf to be charged
fram the tonsumer) '

Municipal Commissioner, RMC supgested that it.will be better If NTPC takes the sccon_dgry
treated water through pipeline 1o their promises and do the tertiary treatment In their
premises. Othenwise, the population on the way wiil tap tertlary teoated water for drinking
pEFﬁE:?e causing loss 1o NTPC. Also it will be proper that NYPC does the pipeline laying work
and erectlon of TTP on its own as it has better praject handling and D&M capabilities,

RMC would like to charge NTPC for sccondary treated sewage water based on
mutual understanding and financial modelling.

. ‘ﬁ;f\\i-k
Municipal Commissioner
, . Ranchi Municipal Corparation, Ranchi
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PROPOSED STRATEGY FOR REUSE OF TREATED SEWAGE WATER IN ADITYABUR MUNICIPAL CORPORATION
Soweraga Systany In Adityapur }uniciasl Corporation

it absence of & sewarsge sydtem, the ol of daposal of wests water consiss ol Septictonka ollownd by
saik gits o open driins for release of septic tank effluast. The sutace drains are b‘i‘ipatlai stora mater deales and
indiscriminate dizposal uniredated septic lank eHivent o (o e ot water dral n;age syatem rEsults in polltion of
the su rfﬁi:n wartr brodbes and giound water, The ,'h.mprawsr M unicipal Corporatien i propoding o oo orbeiist H1Ps
qestlar ARARLIT Schimes for effective sbatamant of pﬁll&hnn of Rwer wwman,kim and Kirarkasaind its eralngical
;{e;s,ws-nnl,im thmugh raleazs chminirmam Hows in (e fieers The disigns annfasm bo'ths HiGaEs Fuidalings,

Aftér 3 iachnos rEEORDMIc fE"lﬁi’h'{!\l'{ stucdy, i p.ir;,lsf devenlrafipad syavens s adn;}tud consiating of 4 LD STP for
Zang-l, 200 LE: _;rP Torz a7, T MED 5TR Iy Zodied and 2 ML ST Jar Fine-A, Sequenial ﬁ:&l.c,h F'r.'aémz EREcat
1echnntogy Is-aulopied fof the 5195

Revise of Trabtéd ﬁ'e‘wa.gﬁ

AS pir sms SEBREs afined by A oRUA, 20% feuse of recyclifs of the trestad tewibpa is (o buatained, e
ntazant pri:q-em it iz proposed o rduss/ sacycle Up to BO% of the treated sowage, The estinwated capacity of traatad
wtar retisa 5 3200 o ot 4 RLE, 6000 om 00 20N, 5609 cend at 140 810 and 1800 cu.zm et 2 MLD plant,
Tre ooy cling is sroposed so be done through waters tenkers oo which a pumping station dnd 20 water baskirs are
teqidred zlong withadequate manpower 1o operars the facility, The BEM revenue mogel fadicares Ehat by prittag
the racyclad waler ot redsonable rate, the mdinlenpnee axperditgng of the §TP5 pan be Fuihy CBCORRTHT.

Tlie fatgeted application uf.fgtgicled:iwa't'é_r.is as follows :

1 Adityepur Muntrlpdl carporation for waterng perks and J; arclons with ir\ the PAursdcipat Torporation lrs,

The supiity witl be thiougs wistdr Wk of 5006/ 100 liLgo !\ﬂlh'ﬂ'h'i

Locak residantial cormmunitieg and iastittians for gardening of E_hi_!ll‘ landscape zanes. These include

pﬁay\;rnﬁnﬁﬁ. edurational instizutions, commercial stablishmants and regidentiol colonias, T suppby wilt

b Eheoibh wator aiikers of rauwm&on Hrorcapasily.

3, far flushing of teilets ang urinals at il piace, commercial asiabl n:hmentq F\dﬂiaalﬂﬂni and
-govarnmant institution, Tha supebywilh be shrough waler tankers SOODFLO0B0 Tty capatibetita
speciffealle constructed simps at 1he sttes.

4. For iaduatgal processes and constraciion actiwities the supply wil be throbgha speciathy laid pipefine or
wEATEr tarkis. ' '

=

fupply af recycls ol watar to. various secters in lkely 10 be a3 shawn bilow:

L Commeiial establishimests © 5%
2. Paksand Gardans: 10%

3. Gueernmom eslabistimens 5%
4, Toucationat estabiishment; 5%
5, Loucationatestahlishmeat . 5%
B, dncustriss. pO%
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Letter No.: SPMG/UD&HD/NGT/REUSE/2019/16/. 342~

Govt. of Jharkhand
Urban Development & Housing Department

From,

Ameet Kumar, [AS
Director, SUDA,
Jharkhand.

To,

Project Director (Technical),
JUIDCO Ltd., 3" Floor, Pragati sadan,
Ranchi-834001, Jharkhand

Ranchi/Date.22f18]t9...
Sub:

Regarding preparation of Action Plan for utilization of treated waste water from the
under construction STPs of Adityapur Sewerage Project.
Ref: Hon’ble NGT Case OA No, 148/2016 (MA no. 686/2017) matter of Mahesh

Chandra Saxene Versus South Delhi Municipal Corporation &Ors, order dated
27.08.2019,

Sir,
With reference to the above-mentioned subject, in the matter OA No. 148/2016

(MA no. 686/2017) on the Hon’ble NGT Court regarding “Utilization of treated waste

water from the STPs”. The State has submitted the Action Plan, that was taken up by the
Hon'ble Court on dated 27.08.2019.

As you are aware with the fact that, under AMRUT scheme, the construction of 4
units of total 36 MLD capacity STPs at Adityapur is under construction and Since, JUIDCO
is involved in the construction of Sewerage system at Adityapur from the beginning of the
project and a fult fledge team has also been deputed at site for the successful execution of
work at site.

Therefore, It is requested to give necessary directions to your team to coordinate
with the ULB, executing agency, PMC team of M/s TCE Lid. & Industry Department and
organize a meeting with the Industrial units currently operational in Adityapur Industrial
Cluster and aware them on usage of treated waste water from the STPs in their respective
Industrial units,

The response of the Industrial units will be submitted to the undersigned within one month.
This may please be given top most priority.
Enclosure: A/A

Yours faithfully,

aéé:»\ \ 9\\ A

{Ameet Knmar)

Director.
Memo No.:- SMCG/UD&HD/NGT/REUSE/2019/16/ 32 Ranchi, Date:- 22121 />

Copy to:-Executive Officer, Adityapur Municipa! Corporation / PMC Team of M/s TCE
Ltd./Executing Agency directed to assist JUIDCOon arranging the meeting,.

B

Director

Scanned by CamScanner
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PROPOSED ACTION PLAN FOR UTILIZATION OF TREATED. MUNICIPAL WASTE WATER

1, Agricultural Reuse:

i,

Availahility of suitable irrigation fields in the vicinity of the 5MLD and 7MLD capacity
plants,

Survey of the agricultural area asd crops to be irrigated,

Construction of reservoir for the storage of treated water,

Supply of Water to agricultural Area through drain/pipeline/tankers.

Prior to allocation of treated water for irrigation purposes In any area, sobl hydraulic
tests for those areas, water requirements for the crops/vegetation in the respective
area and water dquality of irrigation water to be used in those respective areas
according to these tests should be computed. (Treated Water Parameters attached)

2. Environmental/Recreational Reuse:

iii.

The treated water shall be used by Sahibgan] U_LB for the following applications i
their ¥ministrative boundaries; ' ‘

Maintenance of parks, gardens and deve!cjping landscaping. (Ganga Vihar Park and
Sidhu Kanu Stadium),

Rejuvenation of ponds apd streams for recharging ground water during lean
seasons,

Water Supply for emergency purposad Jike Fire Brigade etc.

3. Construction Purposes:

I~
il

Sahibganj ULB may propose to use the treated water for the foliowing construction
activities:

Supply of treated water to the new construction sites/developing area through
tankers against a fixed predetermmed charge,

Locataon for setting up filling stations for treated water in tankers/!anes shali be
developed after assessment of the demand at. focal fevel.

Laving of special supply line for treated water in developing areas/new localities if
found feasible,

Stop supply of fresh water once the above infrastructure is functional and found
satisfactory by the user,

4, Dual Water Supply System in Houses/Offices/Business Establishments:

i

Hi.

Provision of dual water pipeline; independent of each other, one for potable water
supply and another for supplying treated water,

Treated water shall be used for flushing and watering the lawns/gardens,

Local LJLB shall make and endeavor to create conveyance network for supplying ‘
treated wa_t_ér'to-institutionai areas, business districts or areas having large numbers
of such users to cater to their need.
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PROPOSED USES OF TREATED WATER IN SAHIBGANY

Saheb;ganj Is the only district in Iharkhand through which River Gangss flow,
fhe Notional Thermal Poer Cﬁfpof’aﬁgn(m;ﬁc) Ld, plant at Kahalgaon was

identified for using the Treated Waste Water, however the plant Is located more
than 50 Kms away fram the Sahebgan, town hence was not viahle,

lthas been planned by the state government to use the treated water for the below
identified areas

Rallway Junction: Sahibganj is on the Sahi bgan] Loop of Eastern Railway.[6] This faop
line branches off the main line from Howrah at Khana lunction, goes through Bolpur

* (Shantiniketan), Rampurhat, Pakur, Sahibganj, Bhagalpur; Jamalpur before meeting

the main line again at Kiul Junction, It has been planned to re-use the treated water
for the water requirments such as washing, ﬂushing, maintenance r;}f the raflway
junction |
Crusher Units~Sahebganj and its periphery has many stone crushers. The trested
water shall be used against the water requirernents of theses crusher such as

sprini{}iﬂg of the dust in the crusher.

Urbsan Local Bodies(ULBs): A laige portion of the treated water is planned to be used
for against the water requirements of the ULBs. The treated water shall be used for
Solid Waste Management[swmy piaat horticulture, maintenance of parks, public
toflet flushing and other construction activitiesin the town,

i
[
3
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Letter No.: SPMG/UD&HD/NGT/REUSE/2019/16/, 343,
Govt. of Jharkhand
Urban Development & Housing Department

From,
Ameet Kumar, IAS
Director, SUDA,
Jharkhand.

To,

Project Director (Technical),
JUIDCO Ltd., 3™ Floor, Pragati sadan,
Ranchi-834001, Jharkhand Ranchi/Date2% l,’.c.".l.‘.ﬂ. .

Sub: Regarding preparation of Action Plan for utilization of treated waste water from the
STPs of Sahibganj NP.

Ref: Hon’ble NGT Case OA No. 148/2016 (MA no. 686/2017) matter of Mahesh
Chandra Saxene Versus South Delhi Municipal Corporation & Ors. order dated
27.08.2019 and Letter no. 193 dated 03.07.2019

Sir,

° With reference to the above-mentioned subject, in the matter OA No. 148/2016
(MA no. 686/2017) on the Hon’ble NGT Court regarding “Utilization of treated waste

water from the STPs”. The State has submitted the Action Plan, that was taken up by the
Hon’ble Court on dated 27.08.2019. '

Since, JUIDCQ is involved in the construction of Sewerage system at Sahibganj from

the beginning of the project and a full fledge team has also been deputed at site and currently
assisting the agency.

As already requested earlier vide letter no. 193 dated 03.07.2019 on which no
compliance is received till date, It is once again requested to give necessary directions to
your team to coordinate with the ULB, executing agency & PMC team of M/s Tractabel and
prepare the action plan on utilization of treated waste water from the STPs at various
possible options viz. Horticulture, Agriculture, rejuvenation of water bodies, Industrial,
Railways, Infrastructure projects etc. including the financial implication involved within one
month, so that the same will be implemented on site after taking necessary approvals.

This may please be given top most priority.
Enclosure: A/A
Yours faithfully,

(/\“%é,\\b\‘l

(Ameet Kumar)
Director.
Memo No.:- SMCG/UD&HD/NGT/REUSE/2019/16/.342.  Ranchi, Date:- ga-to-ld
Copy toi- Executive Officer, Sahebganj Nagar Parishad / P.MC Tean‘l of M/s Tractabel
/Executing Agency directed to assist J UIDCO team on preparation of Action Plan.

W/v\&\‘q/

Director
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Govt, of Jharkhand

Urban Development & Housing Department

From,
Ameet Kumar, LA.S
Project Dirvector,
SMCGQG, Jharkhand
To,

Shri R.K. Vasudev,

Project Director (Technical),
JUIDCQ Ltd., 3™ Floor,

Pragati Sadan, Near Kutchery Chowk,

Ranchi-834001 :
Ranchi/Date‘.Q.B./.Qf'/J 6

Sub: Regarding Sahibganj Municipal waste water project the treated water reuse .
Ref: NMCG Do no. 1-19012/10/2012-NMCG dated 17.06.2019 -

Sir,
' The Sahibganj Municipal waste water project the treated water is to be discharged

in the river Ganga as per approved DPR . To discharge treated effluent in the river Ganga
through effluent channel currently the work was missing in current scope of work . You are
requested to propose a cost effective effluent channe! construction for the aforesaid project ,
which can be used to discharge the treated water in near by drain .
As per Jharkhand Waste water policy 2017, how the treated water can be reused in
Sahibganj municipal area detail report is also required .
You are requested to direct the PMC of Namami Gange and the JUIDCO officials to
comply the NMCG direction and propose a feasible work plan with details report for effluent

channel construction and reused of treated water at Sahibganj municipal area .

Enclose- A/A.

Yours faithfully,

(Ameet Kumar)
Project Director.
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NAGAR PANCHAYAT RA/J MAHAL

Under thrle "Mission clean Ganga' no untreated Municipal sewage or industrial effluent would be allowed to be discharged
inta the river Ganga by the Year 2020, in Rajmahal, total estlmated sewage generation of the town in the year 2027 is
expected to be 3.0 entd and in the year 2047 it Is 4,35 mid. Currently, the sewerage and storm water system in Rajmahal is

under-construction. It aims to provide a complete sewerage facility in the town for which required trunk/ branch/ lateral
sewer network has been taken in this proposat, .

PROPOSSED ACTION PLAN FOR UTILIZATION OF TREATED WASTE WATER FROM THE STP

L AGRICULTURAL REUSE: .
i} Availability of suitable irrigation fields in the vicinily of the 3.5 MLD capacity plants;
il) Irrigation of agricultural areas and in farming; .
fii) Construction of reservair for the storage of treated water;

area and water quality of irrigation water to he used jn those respective areas according to these tests
should be computed. (Treated Water Pa rameters attached)

2. ENVIRONMENTAL/RECREATIONAL REUSE:

. The treated water shall be used by Rajmahat ULB for the following applications in their administrative
boundartes: '
i} Maintenance of parks, gardens and developing landscaping. (Sanghi Dalan Park And Sharan Park).
i} Rejuvenation of ponds and streams for recharging ground water during lean seasons,

3. CONSTRUCTION PURPOSES:

Rajmahal ULB may propose to use the treated water for the following construction activities; .

i} Supply of treated water to the new construction sites /developing area through tankers against a fixed
Pre-determine charge, : .

ii} Location for setting up filling stations for treated water in tankers/lories shall be developed after assessment -
of the demand at local level,

lii) Laying of spectal suppiy line for treated water in developing areas Inew localities if found feasible,

iv} Stop supply of fresh water once the above Infrastructure is functional and found satisfactory by the user,

4, DUAL WATER SUFRPLY IN HOUSES/OFFICES/BUSINESS ESTABLISHMENTS:
1. Provisions of dual water pipeline; independent of each other, one for potable water supply and another for
potable water supply and another for supplying treated water, )
il. Treated water shall be used for flushing and watering the Iawns/gardens,
il Local ULB shall make endeavour to create conveyance network for supplying treateq water to Institutional
Areas having large numbers of such users to their need-

5. URBAN LOCAL BODY (ULBs): ) .
A large portlon of the treated water is planned to be used for 3gainst the water fequirements of the

ULBs. The treated water shall be used for Solid Waste Management {SWM) plant, horticulture, maintenance

of parks, public toilet flushing and other construction activities In the town

+
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Details of Water Bodies at Adityapur, Rajmahal and Sahibgani Municipal area

Types of water Bodies

Whether restoration

S.No Name of ULBs Name of Village Name of Block/District .
required or not
G i ikel
1 Adityapur Gorai Pada amharia/Saraikela Pond required
Kharsawa
2 Rajmahal Rajmahal Rajmahal Pond required
Sakrogarh Tank-1 Sahebganj Talab({Pond) required
Madanshai tapuaa, Purani . .
Tal
sahibganj Sahebganj alab(Pond) required
Sakrogarh Tank-2 Sahebganj Talab(Pond) required
3 Sahebganj
Chota Sakrogarh Tank Sahebganj Talab(Pond) required
Chamargariya Tank Sahehganj Talab{Pond) required
Bara jirwabari Sahebganj ._.m_mc:uo:& required
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Proposed Organogram for Monitoring & Evaluation of the waste water management
operation Cell.

General Manager {(Monitoring & Evaluation)

| |
Project Manager (Monitoring and
Evaluation )

MIS Specialist

Assistant cum
Computer Operator

Deputy Project Manager IT Manager —

Assistant Assistant
Project Project
Manager Manager
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Letter No.-2/PMC/Vividh/754/2019 ....3248 ........

Water Resources Department
Government of Jharkhand

From,
Raje¢ndra Prased
Deputy Secretary (Engg.)

Ta,
Sri Vinay Kumar Choubey
Sergtary,
Urbgan Development& Housing Department
Government of Jharkhand. Ranchi.
E-mail- jhspmgngrba@gmail.com

/Ranchi, Dated .27./2.9./2:22.2
Subject:- Re?rding latest progress report on various directions issued by

Tribunal required for compliance of Hon’ble NGT Court order

related to River Ganga & its tributary river Damodar.

Ref.:- Your letter no. SMCG/UD & HD/NGT/2019/17(Part-2)/44/2020-196
dated 14.09.2020

Sir,
With reference to subject and letter mentioned above, I am directed to

convey that, the progress report during last two quarters in the year 2020-21 regarding

“Conservation of| ground water and Restoration of water bodies” in the matter of

Hon’ble NGT Case O.A. No.- 200/2014. under Water Resources Department is

enclosed herewith|for your kind information and further action.

Your’s faithfully

Encl.:- As mentioned. “. e C(
: 5 ‘ 2 9 ] Do
(Rajendra Prasad)
Deputy Secretary (Engg.)




Report in the matter of Hon’ble N.G.T. Case O.A. No.- 200/2014

1_.cw-.oww‘ m:‘:_.ﬂ.nlmmu C:..”I

Remarks

Earlier due to COVID-19
pandemic situation in the
country and later on due to
work

rainy  season,

these schemes has been

delayed.

ol

G \Node \Anand SinNGT OA Na

200 2014 -29 09 2020 doc

SI. Activity to be ﬁc:.s:m‘:m.m report as per i vwcw‘-‘..mmm during 1™ Qtr.
No. monitored direction (April-20 to June-20) (July-20 to Sep.-20)
(iv) |Steps ~ for[144 nos. Rain  Water| . .
conservation of | Harvesting (RWH) Structure
ground water | has  been  sanctioned  for
particularly with | Rs. 5.89 crores. which is under NIL NIL
reference to critical, | progress and targeted to be
Semi critical or over- | complete by June, 2021.
exploited areas.
‘?..‘v‘ | Restoration of water By Water Resources | LR AT )
bodies Department, 214 nos.
restoration of water bodies has
been sanctioned for Rs. 185.08 NIL NIL
crores, which is under progress
and targeted to be complete by
March 2021.
P4 i,_. I\ .)f ,
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OFFICE OF NAGAR PANCHAYAT RAJMAHAL

Near New Bus Stand, Matiyal, Rajmahal, Sahibganj 816108

Email ID: nprajmahal@gmail.com
e e e e —— —— = —— ]
Letter No.-....Z:?:?....../NPR
From,
Executive officer,
Nagar Panchayat, Rajmahal.

To,
Vinay Kumar Choubey, .A.S

Secretary to Govt.
Rajmahal, Dated:___gﬁ__s_gpjz_ 020

Sub: Regarding latest progress report on various directions issued by
the Tribunal required for compliance on Hon'ble NGT Court Order

related to river Ganga.

Ref: SMCG/UD&HD/NGT Lt. 199, Dated: 14.09.2020 & Hon’ble NGT Case OA
No. 200/2014 matter of M.C. Mehta Versus Union of India & Ors. Order
Dated: 18.12.2019 and 13.08.2020

Sir,

With reference to the above-mentioned subject & as per the Hon’ble

NGT Court Order dated 18.12.2019 and 13.08.2020 in the matter O.A.

200/2014, M.C. Mehta Versus Union of India & Ors. the Hon’ble NGT court is

monitoring few points related to river Ganga which has been compiled by the
ULB and prepared as a report. The report is henceforth attached for your

review.

Thanking You.

Yours faithfully,

‘0l ExecMe officer
M ! Pgw Nagar Panchayat, Rajmahal
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mpliance of Progress Report In the matter OA No. 200/2014 matter of M.C. Mehta Ver

sus Unlon of

Compliance of Progress Report In the matter OA No. 200/2014 matter of M.C. Mehta Y=22===="""=

India & Ors. order dated 18.12.2019 and 13.08.2020 related to River Ganga:

Name of the ULB: Rajmahal Nagar Panchayat, Jharkhand
Directions issued by Current progress in
Tribunalin the Comoli the last three months

Sl. No. | matter order dated omd;? lance IEpgDEas (June-August, 2020)
18.12.2019 and perdiFecton
13.08.2020

Dumping of solid waste
and other waste in and
Preventing dumping of [ around river Ganga within
1 solid and other waste in | the ULB is stopped. Door | Pictorial evidences
and around Ganga in to Door waste collection is | attached.
the ULB. active in these ghat areas
catering all the
. residentials. _
Legacy waste dumpsites
near river Ganga are
Clearing old lega cleared. A complaint
& 'g cy mechanism is Pictorial evidences
2 waste dumpsites near | .
, implemented & fine attached.
river Ganga. L
provision is there for
people littering in &
around the ghat areas. N
Public awareness and
involvement of various
stakeholders- like Social
. workers, Student
Public awareness and -
p Organisations, SHG . ; .
involvement for Pictorial evidences
3 : members, Elected
prevention and control . attached.
of pollution of Ganga. Representatives, ULB
Officials, Staffs etc, has
been done by the ULB to
keep river Ganga and
Ghats clean. s
Regulating activities on S
Activities are being . .
a ?nd ar.ound river Ganga regulated & monitored by Pictorial evidences
including Ghats and attached.
. the ULB.
other establishments.

L

M\f? Officer

W’A\‘jﬁ\mﬁo "Rlagar Panchayat Rajmahal
M
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Pictorial Evidence of the activities and work under taken with regard to keep River Ganga and
ghats clean:

1) Regular waste collection from waste bins & twin bins installed in ghat areas & attached

residential areas:

< _(_.___ i
Decimal DMS ™ g
Latitude 25052568 25:39!N| 44 [BREES Decimall DMS
" s somal! : Latitude 25054982 25'317°N
LU['I_gltUde 8?.835174 87 506 E 32C Longitude B7.828524 87°49'46"E

B ] o -
2020-06-16(Tue)  03:40(PM) B b e 2020-06-16(Tue) 03:08(pm)

2) Regular miking regarding no dumping of waste near ghat areas & Training of Sanitation Staffs to

carry cleaning activities in a better way for the city & all Ganga Ghats:
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|

3) Regular Sweeping, removal of dead animals & drain cleaning of drains leading to ghats:

i

Rajmahal

+Jharkhand
india 38°C

202004.09(Thu) 1040(AM) 100F
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4) Beautification of Ghats by developing bathing spaces, selfie points, messages & wall paintings:

<
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5) 3.5 MLD STP (Sewerage Treatment Plant with 3 SPS- Sewerage Pumping Stations) construction

work is in progress in the city to tackle 2.6 MLD waste water (Acc. Waste water DPR), currently

achieved 78% completion till Date: 24/09/2020, the work is in progress, the Fortnightly reports

are attached:

6) Development of Filtration points near drains opening to ghats to segregate sediments and solid

waste directly flowing into river & Plantation of trees with gabion:

3

Decimal DMS
Latitude 25.056372 25%322'N
Longitude 87.833709 87°501"E

2020-06-17(Wed) 11:38

Decimal DMS
L atitude 25133806 25°8'1" N

Longitude ' 87.815825 87°48'56" E

2020-06-17(Wed) 11:02
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Pictorial Evidence of all the Ghats are as under:

1) MAHAJANTOLI GHAT, Ward 2

T.% ShTa T Ty
Decimal’ DMS
P | atitude 25.05610  25'322°N
il Longitude 87.824426 B87°49127"°E

2020-09-04(Frl) 11:22

Decimal DMS
Latitude: 25054722, 25:316"N
f Longftude  87.820033' 87:4944'

Tembdh e gl i
sy o

2020-09-04(Fri) 1211

DMS

i Latitude 25.056378 25°3'22"N

Decimal

i Longitude 87.824341 87°4927°E

2020-09-04(Fri) 11:29

i
,r‘_'\' ] !

1

| | DyoRs
B Laiucer 25057281 25926

- -
s 10 T
e

SMAMLNTRLE
qpahd

| et Wit
Wi

| Longitude 87.827627" 87°4939°E

20000 04(Fd) 1211
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3) KASIM BAZAR GHAT/SURYADEV GHAT, Ward 3

Degimall DM

Lafuces 25057128 25325:N (RS
Longrtude" 87.82784" 87°4940°E  J&

20000004 1217

Decimal’ DMS &
e Latitude: 2505332 25311°N X
Longitude" 87:83456: 87:604°E  34'C

2000004 Cazipl) o

Decimal” DMS

ot Latitude: 25053325 253 11N

Longitude: 87.834867 87°50%5"E

2020-09-04(Fri) 12:43
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TRACTEBEL
Encie 1st Fortnightly Report @ September - 2020

Cllent : tharkhand Urban {IUIDCO) & States Leval Group {SPMG).

Project Management Consultant : Tractebel Engineering Prt.Lid.
Name of Contractor : Annu Infra Construct {india) Pve.Ltd.

Component wise physical progress
Total Project cast As per Agreement, Till st tormight e T
Nameotthe | Nameolthe | InRscrore/ ‘D“':l:;'l':::'m"‘;, Project Start Date Ravided Y s e T
lest i
District/uLe Project ApprovalOrder | o 0 o Crore | / 701! Duration / Estimate | QiyAsper | Achleved | Achieved | MPeTTUSSIONE | popived | Achieved
No.{ Datef Head Completion Date Major Project Companents Unit g iy x| Illurlhe ::::n S s Quantity | Percentage
Agresment PRage .
1 2 3 [ s 5 7 s 5 10 1 12 13 1 15 15
1. Sewerage Treatment Plants Jumsum L1SBR tank Center wall Shuttering work in
progress. 2 HT raom brick work. 3.PTU Slab
STP (35MLD] % 100% 6% 6% 100% % ™ &% % shurtering work.  &.E & M work In prograss.
2. UPVC & RCE Pipe netwark Mer 5454
1A] UPVC Pipe netwark M 24131 1e1a18 | 7509% 100% n 009% | 1meso | 7s2E% Work I progress
{B] HDPE Pipe network [ a2 79750 | ersax 100% [} 0.00% 7975.0 81.53%
1B] RCE Fipe network ™ 20 257200 | 115m% 100% ] 0.00% 257.00 1L57%
3. House service connections NOS. 207 1024 Percentaga Cansider as per site quantity
Zone 1 nos.
Zonez nos. ssr00 | sLaow 100% n 128% | 1owaeo | szrex Work n progress
Zane3 nos.
4. construction of manholes NOS. 1429 820 57.38% 100% ] 028% 828 S7.56% Workin pragress.
5 Road Restoration Work.  (SUE
283(1UIDCON/
§ Rs.6004Cr- | o) 07 g ps, | 92072018/21 |pasaspucea Road) UM 851092 21085 33.96% 79 122% 229021 35.7% Work In progress
Sahibgani / Rajmahal NMCGINGREA]- manths /
. 52,97,09.228. Zone 1.7ane-2 & Zone:3
Fajmahal Nagar | Municipal Waste | Rsjmanal | 2SR | 02082020
Parishad Water Project Sewerage P ensionotTme | WBM) | iusm
mountfiss e 31102020 Zone 1.Z0ne-2 & Zone-3 i )
£0,04,95,135 42 | UFTo- 31102020
5. 5PS & MPS lumsum [
5PS-01 (Zone-1) 3 1 2% 2% 100% 1% 1 &3% % Work In progress
SPS02 (Zone-2) x 1 4% [ 100% % % 5% &s% Workn pragess,
SPS-03 (Zone-3] % 1 5% 55% 100% o % 5% 5% Work In progress
MPs (zane-3) % 1 2% 6% 100% o 0% 62% 2% Work In progress
7. Raising Main Mt 1450 an 8% 100% o% 0% an B
8. Low Cost Sanitation NOS, 14 2 nas of New LCS handed over , 2 nas LCS
New work nos. 5 7% 9% 100% % o% 7% 79% completed.
Renovation work nos. f) 8% am% 100% o % 1% 7% Fvs of Rention (=t e, A oms 5
completed
9. Mallah Restoration Wark sam. 3101
Elactromechanical Works
Nos am arx 100% £ I 4% asx Workn progress
Zone-1, Zone-2 & Zone:3
Planned | Achieved o, of appendad photograph {Showing
Overall Physical Progress % % progress during current fortnight)
o 0% - -
Financial Progress {Amount spent In Rs Crare) Tndicating reasan
Spent il last | Spentin current | Tatal Amount for delay Inthe
Time spend (Year
month month Spent project time Instruction glven during the last meeting Follow up action taken
& Month)
Amount (in Amount (in Amount {in schedule and the
crores) crores) crores) lssues, It any
17 18 13 20 B = -
a8 .00 LPIE] 5 Upto RA#13 - -
Planned Achieved Including
Overall Financial i = = Note : Financial P s cansia Ravised BOQ Am
rall Financi TOgress advance+RA bl ote : Finan 'rograss is consider as per Ravi Q. ount. -
100% 20.22%
paid
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TRACTEBEL

CNGIC

Name of the Agency/Contractor

Agreement No

Contract Value

Date of start of work

Date of Completion of work

Physical progress

Financial progress

1st Fortnightly Report @September - 2020

River Front Development (RFD) — Rajmahal

: M/S Sri Ram Enterprises

: 277-1UIDCO
:Rs 8, 35, 48,010.
:16.05.2018

:15.04.2019 (EOT upto 31st December-2019)
: 100%
100 % (8.73 Cr.)upto final bill

Total Physical Cum. Physical

S.No Name of Sub-wark Status Praptins (%) Pragias (%) Remarks
1 |Singhi Dalan Ghat Campleted 100% 100%
A [Chatri
B |Ghat str.
C |Toewall
D |Miscellaneous
E |Planter
2 |Ferry Ghat Completed 100% 100%
A |RORO
Completed .
3 |Madhusudan Cremation Ghat Completed 100% 100%
A |Toe wall
B |Miscellaneous
C |Planter
D |Boundary Wall
E |River Diversion
F |Ghat Structure
G [Water Spot
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S. No

Q"‘C-ve

Name of the Agency/Contractor
Agreement No

Contract Value
Date of start of work

Date of Completion of work
Physical progress

Financial progress

| TRACTERE ————

R

*Rs 9, 35, 48,010.

:16.05.2018

1100 % (8.73 Cr.)upto final bill

1st Fortnightly Report @September - 2020

:15.04.2019 (EOT upto 31st December-2019)
1 100%

iver Front Development (RFD) — Rajmahal
: M/S Sri Ram Enterprises

1277-UIDCO

Name of Sub-work

Status

Total Physical
Progress (%)

Cum. Physical
Progress (%)

Remarks

1

Singhi Dalan Ghat

Completed

100%

100%

Chatri

Ghat str.

Toe wall

Miscellaneous

Planter

Ferry Ghat

Completed

100%

100%

RORO

Madhusudan Cremation Ghat

Completed

100%

100%

Toe wall

Miscellaneous

Planter

Boundary Wall

River Diversion

F |Ghat Structure

G |Water Spot

Completed .

(4

t '] '.,
ExXICULLYC

}Aﬁ ‘,w,

!

wunrt
Nagar pancliayit

e

lq\o‘l](”w
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NAGAR PARISHAD OFFICE, SAHIBGANJ

Ref. No. ...... isas - Date. &, \\9\9-'0?—‘0

From,
Executive Officer,

Nagar Parishad,
Sahibganj.

To,
Vinay Kumar Chaubey, [AS
Secretary to Govt.

Subject :- Regarding latest progess report on various directions issued by the tribunal
required for compliance of Hon’ble NGT court order related to river
Ganga.

Ref. :- Hon’ble NGT Case no. 200/2014 matter of M.C. Mehta versus Union of
India & ors. order dated 18.12.2019 and 13.08.2020.

Sir,

With reference to above as per the Hon’ble NGT court order dated

18.12.2019 and 13.08.2020 in the matter O.A2 200/2014, M.C. Mehta versus union of
India & Ors. the hon’ble NGT court 1s monitoring the following points related to river
ganga for your reference.

Enclosed : Current updated report

& Ganga Town report.

Nagar Parishad, Sahibgan;.

E/Nagar Parishad/Namami Ganga Letter




o

Format for preparation of compliance report in the matter O.A no. 200,2014 matter of M.C Mehta versus union of

lndla & Ors. Order dated 18/12/2018 and 13/08/2020.

Name of department /board/ULB/ company: sahibganj nagar parishad

. Current progress in the last three

months{June-august 2020)

waste in and around ganga in the ULB.

$.NO. direction issued by tribunal in the Compliance report |
matter order dated 18.12.2019 and | as perdirection
13.08.2020 =

1 Preventing dumping of solid and other

Two 1&D installed near connecting drain
for preventing solid waste and nearby
dumping has been cleared.

—

Clearing old legacy waste dump sites

ganga including ghats and other |
 establishment _ |

-cipal waste water treatment plant in
working condition

| 2 | ‘ SWM concessionaire has been

| near river ganga | appointed to remove legacy waste and
! work is in under progress.

| | _

| 3 Public awareness and involvement for Miking for cleaning activity, painting

| prevention and control of pollution of etc., seminar with district committee.

| ganga

I |

E 4- Regulating activities on and around river r daily drain cleaning, ghat cleaﬁing, muni
|

1

—_— e — R

02 _“op
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GOVERNMENT OF JHARKHAND
DEPARTMENT OF MINES & GEOLOGY

o1/2019
Letter No:- Kha. Ni. (Baithak) - 08/2820- 115 Date: 2 4-03~ 2020

From,
Secretary,
Departrment of Mines & Geology,
Jharkhand

To,
Shri Vinay Kumar Choubey, |.A.S.,
Secretary, Urban Development & Housing Dept.,
Jharkhand

Sub: Regarding latest progress report on various directions issued by Tribunal required
for compliance of Hon’ble NGT Court Order related to River Ganga & its Tributary

Damodar.
Ref: Letter No. SMCG/UD&HD/NGT/2019/17(Part-2)/44/2020-197 dated 14/09/2020
Sir,

With reference to the above-mentioned letter and as per Hon'ble NGT Court Order dated
18.12.2019 and 13.08.2020 in the matter of O.A. 200/2014, M.C. Mehta vs Union of India
and Others, please find enclosed herewith a report in tabular format on prevention of

illegal sand mining in Jharkhand for your perusal.
Thanking you,

Encl.: As Above

Yours Faithfully,

-

&7
Secretary, Depart r% & Geology
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I.ctter No. SPMG/UD&HD/NMCG/EC/149/2017- ] 4!

Govt. of Jharkhand
Urban Development & Housing Department

From;

Vinay Kumar Choubey, IAS
Sceretary to Govt.

To,

Shri Rajiv Ranjan Mishra, [AS

Dircctor General,

National Mission for Clean Ganga,

Major Dhyan Chand National Stadium,

First Floor, National Stadium,

India Gate, New Delhi-110002 o

Ranchi, Date .2 i

Sub.: Submission of "Arth Ganga" proposal under Namami Gange

programme.

Ref.: Your letter no. D.O. No. C-14/2014—15/830/NMCG (Vol-
I1), Dated-28.05.2020

Respected Sir,

e g s . oA
Jharkhand state "Arth Ganga" proposal for Sahibganj district for your kind
approval. The "Arth Ganga" proposal consist of following activities:

i, Capacity Building and skilled training.

i Agriculture/Horticulture/Forestry/Fishery
iii. Livelihood and value addition activity
iv. Water conservation activities.

v. Three years road map and action plan

With repards,

Yours I':nilhl'ull_\'
I.ncl. As above. 7

- )
L . ’ N w/
(Vinay Kun\mr (,houb(,y)
cecretary ro Govt:

Scanned with CamScanner



TR <2 e IR o)
( iSren faery i)

waiw- L0/ Riolao,
I D e,
[Sram W wind&,
NIGCEH T
afiirarn (A2,
R e T A

i [RERT R SR AL

s, Ul |

o, fere— 8" bRoL9

fawg — it i eorEdE <Ath Ganga® B WA fmra @ fog wfifa &N
i Rl A dHn e W B et F

T — R UsE—124 /3@, feAT®—12.08.2020 v @ THee el AaTe B
yFTr—1242 / [&AT6—17.06.2020

WWWWEWJHW%%WWW o

AT forem @ @erg &t JraRed o33 () Tl & 78 (eToBTR) Tal @ qAT
frprg o ferw “Arth Ganga” ¥ Fdaferd Concept Note ¥ Prfed yraumd @ ged HTd - doTT a3

T T B, W1 oHENRIET BT SHEHE ¥ Prefie—12.06.2020 1 SAge e TN AT wfafe
& fom # wdarRy & aa T

WW%W’###WH&H%Wﬂa‘fﬁmﬁaﬁm/qamfﬁa%m
} ' faggravrer

lv Y

\_—ﬁ—m — AATET |

)\
(4 L \"‘:‘-"r)

SRR GRS Y arenen,

e T |l

greais |

DADRDAVO1S-204F ANDEVELOFMEN NNy Gangad gtier Nt Sange iCavt ) doe

Scanned with CamScanner



YRR
Ml h\ :vxiuhmmmm'm in, Ph, No. - IJ()436 222005
Gatw o 1 Y2 A /R oo 1ot o 2edo
S S :‘(..;‘r;:if;rf—-.’.r;‘lr.’r

ST BN (RN

RN T g W “\llll"
B \i! u\l‘
SICE

RSO N RN b

AT iy,
\?ﬂ%-ii_’ fﬁ] i

o
i

Tug — Fais T aRArE ST “Arth Ganga” T T4 1\ BT AT ag#la'uqzm
TIEE GO © |ay H|

TET — R Fiters, aowndioso, TR fe Td e T, save, T @
TSiEH—SPMG/UP & HD/Sahibganj/Site/Reports/01-2017-124 f&=id—12.06.2020

EEIEIS

s e TF P o @ el F g o § B A T aRar
ywaifa T A B de T aW gY veag ud tdf & v e & fog “Arth Ganga” 1 S
@mammwﬁﬁﬁ,wmamaqﬁﬁmwwémmmauﬁﬁ

7T AR ¥ T anavad onieR s e b @ T 1 |
TS —AUT |

REEINMIT \
.\, ,F,)\' o
1 i \ /\ g\

Pl
a\_

49 UHSd U< rfm«mﬂ
—{E—REW T AT,
Rrom e ke,
LA |

Hp Data/File 2020/Malto

Scanned with CamScanner




foeTH—12.06.2020 ®1_H1 T IO, (TT0UONI0), Iy ati—Hn—denl, foretr i

AR, e @ g ¥ e T afiia oy sy Rier daas B Rl |

Suferfr (— dSfl & TR
vﬁumwgaamwéamﬁwﬁaaﬁw%ﬁﬁ/maﬂmm
ﬂmlamaﬁaazﬁaﬁam'mﬁmwmgq“ﬁﬂ?ﬂ#mvﬁﬁ”mzsmiﬁ:mﬁﬁ'ﬂﬁ:gaﬁ
ﬁwﬁﬁﬁmaﬂwﬁﬂwﬁmfﬁmﬁmmmﬁaﬁﬂﬁa%mmaﬁgq
W@ﬁ%wmﬁm“ArthGﬂnga”WWQ@TW%{WWW
mﬁwwmmamaﬁ@ Arth Ganga’ @&/ AT @I
g faam T |
ﬁﬁa:amw%wu"mﬁmﬂﬁrﬁr"zﬁm@maﬂmw

o1 T _ :
4
\o\(\ﬂ;" O -_()-“_“.f"”f Q/
NJ\ . C\r g m“ ) v G]‘W”p
Qi ATy ANRERL, s yreel vaTierard FUTY AT AERIAT,
RS | —E—ERY T YIS, forerr T e,
REIEEIE RIS ' GIGERER

SRR

“ : (’ ot
. \’ N \ 0
3 A W

Ay
FRiuTers i,
JgoTel U4 S@eudl 94sd,
qradi

s — 224 fie - 2ok Toke
SRR - T UHee TR, weaTe /Su fIwry SRge, ey /31, T uRve,
AR /e, TR G, IoTed / ST TeTreTd, TR kg,
R / SRIYAS  GSIRHRI, TR Y=, ITAHES / BRTTeTd A,

Yoot Td e gHed, wwend/fer g geifEen, qrRaTS /

Mo wofiq Rie, WRw FEEme, ARdie /s goE wen, Hediyl /

o TvER waTe, R, TeOW0NS, wriatior i el v oo wne

¥ M) Q
{ f/l/\’c,\\vo‘)

YA~ —ATEIAT,
|U[6<]| RN \qiﬁia,
ATRIIH |

51T arerEn ugTieEras i,
TR |

Scanned with CamScanner



hxr st — a9 wisd TR, WRWS a9 uHSd, WRdny | ¢
E- Mml — dfo-sahebganj@gov.in Ph. No. — 06436-222065
— 981 wrens /e 14 - 0C-2e00 AN

vnu'a W(ﬂ-“

g9 yHSd ugIfas,
[Nl a9 THS,
AT |
Jar H,
- ANETd,
TRRTE 3T,
cucal
fawa TR T Aot I deadid &9l @ faderd 8 Agro Forestry T
B'amb%o Mission & Gafera Qo1 1 ereras Refd v ufaes wafda & &
Y H |

T - IR WU I 99 wxerd, e, swavs, I & 9Fe — 219 GTd -
22.04.2020

Sad fawgs w3 3 wed d gfod exem ® R s
JIoATTa T deadid &9l @ fde™ § Agro Forestry Ud Bamboo Mission | ¥ferd
ST DY Organic Agriculture Department Ud Horticulture Department @ AA UdFa
(Integrated) R §Y IO §9 UF & Q1A Herd IR AGil Sff & 2|

FHUIT UIfKT WeR & W |

I ITH—glad |

N \ﬂt\g\ww
a9 yHsd UGIear),
AR a9 yHSd,

AR |

Hp Data/File 2020/DFO

Scanned with CamScanner



AR AR R OV S 6. T

A Project Proposal on
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Executive Summary
1. Present Status and Situation analysis of the Area:

The Namani Gange Project lies in the block of Sahibganj, Borio, Taljhari, Rajmahal, Udhwa and
Barharwa in Sahebganj, Jharkhand. The Project treatment covering area 5376.70 hec of 78
villages and 30 Panchayat of Sahibganj, Borio, Taljhari, Rajmahal, Udhwa and Barharwa block of
Sahebganj district.

The Project area is located under Longitude 87° 35" 55” to 87° 40’ 80 East and Latitude
240 54’ 15" to 249 59’ 55" North. The elevation of the project area ranges from 918 ft.

The Namami Gange Project Area covering 45098 Ha has total population of 166863 out of
which ST Constitutes — 0.5%, SC — 9.5%, OBC — 59% and Others 31%. Literacy rate being 56%
and has 28638 BPL families. The land holding comprises 45% marginal, 30% small, 7% large
and 18% landless. Constituting average of 0.43 hectare of land. The Landuse pattern of Project
Area covers forest land 0.034 Ha, rain fed agriculture 5213.16 Ha, irrigated 197.26 Ha,
Cultivable and Non Cultivable Waste land 163.50 Ha and 233.68 Ha respectively. In Project
villages more than 30% of the arable land is rain fed. The rain fed cordition, absence of
irrigation facilities, absent of dry land farming & unscientific farming system cause food
insecurity among marginal farmers (45%) and small farmers (30%).
The topography of the area is rolling and undulating. The water level goes below 10-12 mts
during lean period leading to acute water scarcity preblem. The annual average rain fall of the
area is 1320 mm (Last Year). with 55 to 60 rainy days. May and June are the hottest months
(40-42 deg. Cent.) and the lowest in December / January with 5 to 6 degree Centigrade.
Around 93% people in the project area depends upon agriculture, allied livelihood system and
Small Industry Labour (Stone Crusher). Erratic rainfall & subsequent drecught had resulted in
lower income for farmers from agriculture. The present agriculture scenario is unabile to provide
either sustenance or employment opportunities round the year due to low land holding
capacity, poor soil productivity, lack of irrigation facility and absence of proper agricultural
practices. The food security is only for 4-8 months annually. Ultimately it leads to unemployment
and distress migration about 10% families

2. Vision Statement

» Project has been formulated with specific vision within the stipulated time frame of 3
Years.

» Greenery environment creatien through Horticulture/Forestry Activity for 3 years.

Page 1
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» Ecosystem stability and income generation through Value Addition and Livelihood Activity.

» Increase in income level of landless farmers through various alternative Livelihood
activities in project.

> Through implementation of Natural Resource Management Activity, the irrigated area will
lead towards increase in crop productivity.

» The rainfed agriculture project area comes under Organic Agriculture through proper
management of water and new techniques, where crop productivity will be increase 2
times than the present productivity.

> Increase in irrigation command area will increase the 2" cropping area through proper

management of water resources.

» Maximum percentage of population will attain food security after implementation of the
project.

> Most of households of the project area will have access to safe and hygienic drinking
water.

» The capacity building program will enhance enough awareness, so as to sustain
development of villages after 3 years.

» The overall vision of the project is to uplift the socio economic condition of the
community through interventions of Arth Ganga project.

3. Institutional Arrangements

The Divisional Forest Office (PIA), is one of the reputed Government Organizations working in
the field of Forest development & Management, Natural Resource Based and forest based
Livelihood project implementation. The Organization is under the aegis of Ministry of
Environment, Forest and Climate Change Department, Govt. of Jharkhand. The Organization
has Implementing Office in each districts of Jharkhand, headed by Van Bhawan at Ranchi. The
Organization is working successfully since its establishment & has implemented many project in
respect to forest & rural development as well as Eco Sensitive zone for helping poor community
and forest dependent community.
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The role of Divisional Forest Office (PIA) is to facilitate the program by supporting Community
Based Organization (CBO) like Farmers Groups, Self Help Group (SHG), JFMCs and User's
Group (UG).

4. Salient Project Activities

Rapport building and awareness generation of community memkers is the first stage for
building self confidence to take decisions for implementation of activities. The broad head
includes Capacity Building, EPA, Hosticulture, Forestry, Agriculture, Value Addition Activity
Natural Resources Management, Livelihood promotion, Productivity Enhancement and Micro
Enterprises, Exit protocol etc. The major proposed activities are Entry point Intervention (cost =
Rs. 10.15 lakhs), Capacity Building (Cost = Rs. 20.865C00 Lakh), Agriculture, Horticulture,
Fishery, Floriculture, Forestry Activity (cost = Rs. 795.89 lakhs), Livelihood and Value Addition
Activity for asset less section (cost = Rs. 56.52500 lakhs) and Natural Resource Management
(cost = Rs. 72.24 lakhs). A comprehensive training and Capacity building Plan (which constitutes
project fund) have been cesigned for various CBO like SHG, Farmers Group, UG, and Other. The
basic aim of this training programmme will be for Project Orientation as well as Skill Improvement.

5. Convergence with Various Schemes

The aim of the Corvergence is tc saturate the possible Agriculture, Horticulture, Fecrestry,
Livelihood and NRM activities in the project area which is planned under Arth Ganga concepts.
The activates for some of the intervention like Check Dam special proposals will be made and
submitted at Soil Conservation / Irrigation Deptt etc. other line departments.
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CHAPTER 1

Introduction and Background

Introduction

Bhagirathi is the source stream of Ganga. It emanates from Gangotri Glacier at Gaumukh
at an elevation of 3, 892 m (12,770 feet). Many small streams comprise the headwaters of
Ganga. The important among these are Alaknanda, Dhauliganga, Pindar, Mandakini ard
Bhilangana. At Devprayag, where Alaknanda joins Bhagirathi, the river acquires the name
Ganga. It traverses a course of 2525 km before flowing into the Bay of Bengal. It has a large
number of tributaries joining it during this journey.

Namami Gange programme is an integrated Ganga conservation mission with a vision to
restore the wholesomeness of the Ganga River by ensuring Aviral Dhara and Nirmal Dhara, and
maintaining geo-hydrological and ecological integrity of the river. This programme focuses on
several aspects such as sustainable agriculture, basin management and ecological restoration in

order to conserve the Ganga River as one whole river ecosystem.

The Arth Ganga Programme envisage to improve the overall human well-being in Ganga
Basin through sustainable economic development and equitable resource allocation. The
Programme aims to garner people’'s partidipation for Ganga conservation by promoting
sustainable development so as to contribute about 3% to the GDP from the Ganga basin. It is
proposed to achieve this by working on the following objectives, (a) Strengthen the loca!
economy in the basin, (b) Enhancing resource use efficiency, (c¢) Sustainable forestry, (d) Water
Conservation, (e) Biodiversity conservation, (f) Strengthening capacity and public awareness,
and (g) Promote multi-sectoral coordination. The focus areas of intervention will be (a)
agriculture, including horticulture and floriculture, (b) fisheries, (c) tourism and culture, (d)
handicrafts, including artisans in village subsistence industries, (e) renewable energy, (f)
sustainable forestry, and (g) biodiversity and wetland conservation.

The ideal village concept is a community village with a self sustaining income producing
prcject/s, independent electrification system gererated from non-fuel based device, clean water
facility for drinking including water for irrigation, quality but affordable housings, school, nmedical

facilities for human beings and animals, proper sanitation system, information center, bank,
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police station, retail outlet for household ard agriculture needs, phone facility, connecting roads
to nearby villages and towns, legal councilor. Such community villages can contribute te the
economic growth of a province and even at national level. A prosperous village can result in less
political problems for governments and enhance the standard of living of the people. On the
surface, it looks like we need multi-millions of dollars to implement such a program but in reality
this is not. The funding for developing such a concept must first come from the government in
the beginning after one such community is successfully implemented funds from other sources
such as aids organizations, charitable foundations, development banks, the world bank, donor
countries as well as private donors will flow in because these organizations will know that the
government is committed to provide good management and proper governance. Conceptually,
such a village is very ideal, it will be quite a task but it is not impossible. The concept must be
tailored to available resources in the project area but the most important criteria that will make
the project a success is that there must be commitment and good management from the
sponsor of the project as well as full support from village residents to maintain these.

Improve the overall human well-being in Ganga River Basin through sustainable economic
development.
Global studies and experiences indicate that health of the river in a country is a mirror-image of
the economic condition of the vast population inhabiting the basin. Among several other techno-
social factors responsible for the present state of the river, it is the high incidence of poverty and
lack of economic opportunities for the people of Ganga. In spite of the US$ 700 billion of GDP
accounted for by the basin, this fertile Ganga basin is also home to some of the poorest sections
of India’s population, with more than 200 million people living below the national poverty line
(World Bank, 2016). To sustainably improve the health of the river and the basin, we must strive
to substantially improve the economic condition of the vast population of the farmers and
agricultural labourers, industrial workers and artisans, youth and women and casual labourers
and even presently unemployed people inhabiting the basin. There is an urgent need to realise
the economic potential of the river and the basin, while maintaining or even improving the
spirituality of the Ganga and its entire ecosystem and the landscape. Fortunately, the new
environment of economic dynamism, high aspirations of the youth, good success rate of the new
start-ups, greater role being played by the technology and innovations both in industry and
agriculture and strong commitment of the government to the cause, all present good
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opportunities to transform the economic condition of the people of Ganga through the Prime
Minister’s visionary concept of “Arth Ganga”.
PROGRAMME OBJECTIVES

» Strengthen the local economy and human well-being

- Promote sustainable agricultural practices such as organic farming, agroforestry, and fish
farming.

- Premote value added products and skill development for subsistence based industries (e.g.
such as handloom, handicrafts, agarbatti making, etc. from locally sourced products).

- Develop protocol for food processing and regional branding.
- Establish market linkages for floricultural, horticultural, and value-added products.
- Enhance local livelihood through eco-tourism and other innovative interventions.

* Enhancing resource use efficiency

- Promote renewable energy (wind, solar and bicgas) for powering agricultural practices, rural
households and cottage industries.

- Creating awareness among communities for sustainable resource use.
- Minimize solid waste generation and use of plastics.

e Sustainable forestry

- Increase forest cover and green belts around human habitations.
- Raising nurseries as a source of saplings.

- Plantation drives promoting native species.

e Water Conservation

- Restoring water bodies - wetlands, rivers and streams.

- Improving watershed management.

- Groundwater recharge by increasing riparian forest cover.

» Biodiversity conservation
- Biodiversity assessment to identify priority areas.

- Habitat improvement for aquatic spedes by minimising anthropogenic disturbances in priority
areas.

- Create a platform for interaction and dialogue with the dependent communities on the model
of Ganga Prahari.

- Site specific strategies to align income generatior with conservation priorities.
- Estuarine flows for protecting estuaries aquaspecies

 Strengthening capacity and public awareness

- Village Development Committee, Eco-development Committees, Forest Protection Committees,
Panchayat Samitis.

- Target universities and research institutions.

¢ Promote multi-sectoral coordination
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- Strengthen rural institutions and local governance.
- Strengthen dialogue among multiple sectors.

- Leverage knowledge, expertise, reach and resources through Cemmunity Facility Centres
(CFCs).
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CHAPTER 2

Project Area Background

Background of the project implementation area

STATE

The newly constituted state of Jharkhand has a predominant population comprising of tribal &
the backward class community. The state comes under the pusview of the 5th Scheduled of the
constitution. The villages are scattered in the hilly and dense forest cover. The people are
simple, peace loving and hard working and are attached to their societal structure and ‘Jal,
Jungle ana Jameen’ form the base of their existence.

Background under Namami Gange Project (District).

The River after traversing a distance of 2525 Kms. from its source, meets the Bay of Bengal at
Ganga Sagar in West Bengal. During the course of its journey frem the Hill to sea. It covers 83
Kms total length traversing. 6 Blocks, 30 Pamchayat and 78 Villages situated on the bank of
River Ganga has been identified to be covered under Arth Ganga Project.

DISTRICT PROFILE

Set within the lush green region, the district of Sahibganj, with a predominantly tribal populaticn
is a part of Santhal Pargana division and forms the eastern most tip of the division. The
Rajmahal and Pakur subdivisions of old Santhal Pargana district were carved out on 17th May,
1983 to form Sahibganj district. Subsequently Pakur sub-division of Sahibganj district was carved
out on 28th January, 1994 to constitute Pakur District.

GEOGRAPHICAL LOCATION:-

The district of Sahibganj lies approximately between 24%42' north and 25%1' north lattitude and
between 87925' and 87°54 east longitude. Sahibganj is the administrative headquarter of the
district and situated on the bank of the river Ganges at 25%15' north lattitude and 87938 east
longitude . The geographical area of the district is 1599.00 sq. km.
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It is bounded on north by the river Ganges and district of Katihar, on the south by the district
Godda, or: the east by Maldah and Murshidabad districts of the state of West Bengal, and cn the
west by Bhagalpur and Godda districts.

The total number of Block 9 Namely Barharwa, Barhait, Pathna, Udhwa, Rajmahal, Manrdrao,
Sahebganj, Taljhari & Borio, 166 Panchayat and villages in the district is 1819. Of these, 1307
are inhabited (chiragi) and 512 uninhabited (bechiragi).

PHYSICAL ASPECTS :-

A large part of the district is hilly. The vast tract of land enclosed between hill ranges had been
assigned a name- Damin-I-koh, which is a Persian word means Skirts of the hills. The region on
the bank of the Ganges is fertile and richly cultivated. The district may be divided into two
natural divisions on the basis of its geographical location and cultivable land.

First region consists of Borio, Mardro, Barhait, Pathna and Taljhari blocks and lies under Damin-
I-koh area. The hills and slopes are covered with forests, once dense but scanty now. The
valleys have cultivable lands, yielding mostly paddy. The inhabitants of this region are generally
Paharias, Mal Paharias and Santhals. The inhabitants on the hill top cultivate Barbatti and maize

using rain water.

The second region consists of Sahibganj, Rajmahal, Udhwa and Barkarwa blocks. This plain
region consists of the uplands, undulation along ridges and depressions. The Ganges, Gumani
and Bansloi rivers flow through this region. This area has plenty of fertile lands and is richly
cultivated. The inhabitants of this regior are mainly middle class people of different castes,
Paharias and Santhals.

Rivers:-

The river Ganges forming the northern boundary of the district enters at its north western
comer and journeys eastward up te Sakrigali where it takes a turn to the south and forms the
southern boundary of the district up to a little beyond Radhanagar in Rajmahal sukdivision. The
river has been drifting gradually to the north and the Sahibganj town, which was once on the
riverbank, is now about a mile away. The average width of the Ganges in the district is about 4
and half kilometers. It generally swells during the rains and inundates the lowlands lying east of
the Railway loop line. There are ferry services across the river between Sahibganj ghat in the
Sahibganj district on this side and Manihari ghat in the Katihar district on the other side and
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Rajmahal ghat in the Sahibganj district and Manikchak ghat in the Maldah district of West
Bengal. Ceuntry boats also ply in the river.

River Gumani emerges from the southern region of the Rajmahal hills. It flows in a north-
easterly direction up to Barhait valley where it is joined by the river Mural. The joint stream
takes a south-eastern turn and joins the Ganges a little beyond the district boundary.

FOREST:-

Owing to large scale unscrupulous felling the region once known for its thick and extensive
forests is now bereft of much of its jungle wealth. The Forest department has undertaken
afforestation of these areas. The most common tree found in the district is sal (Shorea Robusta).
Some teak, though not of good quality, is also found. Some other trees found in the district are
Jackfruit, Murga, Simal, Bamboo, Asan and Satsal. Sal and Simal logs and Jackfruit are exported
in large quantities to the neighboring districts and also to the places outside Jharkhand.

LIVESTOCK :-

Despite a large population of cattle, yield of milk in the district is very poor. In order to grade up
the cattle quickly and also at low cost, artificial insemination centers and sub-centers have been
opened at various places in the district.

FISHERIES:-

The extensive bed of the Ganges at Sahikganj and Rajmahal offers one of the best fields in the
state for collection of fish spawn and fishing. The spawn of Rohu, Katla, Mirga, Catfish and Hilsa
is collected from the Barhait valley.

MINES AND MINERALS:-

The Rajmahal Hills are the source of building and road stones. Most of the quarrying is done by
the side of the loop line of the Eastern Railway. Pakur chips are quite well known and are used
extensively all over Jharkhand, Bihar and parts of West Bengal. Kaolin is found near Mangal Hat
in Rajmahal subdivision. Bentonite available in some places is used by women-folk as hair
washing material and now a days it is getting pepular among urban ladies as Multani Mitti.
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INDUSTRY :-

The traditional cottage and village industries practiced by the Santhals and the Paharias
constitute tasar rearing, village black-smithy, carpentry, handloom weaving, rope making, bidi
making, earthen ware making, stone ware making, etc. There is no large-scale industry available
in the area mainly due to lack of infrastructure support. A number of small-scale industries have
been set up in the district. Most of these are based on mining and related querrying activities.
There is a good potential for setting up china clay industries.

TRADE AND COMMERCE:-

Sahibganj is by far the most important place for trade and commerce in the district. Wholesale
trading in foodgrains is mostly carried on in Sahibganj. The main imports of the districts are
linseed, mustar¢ seed, tobacco, raw cotton, sugar, refined and unrefined molasses, salt,
kerosere oil, coal, ccke, gunny bags, gram, wheat and maize. The main exports are paddy,
jawar, sabai, grass, stone chips, hides, fibers, kaolin and bentonite.

COMMUNICATION:-

a) Roads :- The district has good network of roadways. The river Ganges provides water link
also for such purposes. No important place in the district is left unconnected by a metalled road.
The Jamtara-Dumka-Sahibganj road provides a link with Assam after ferry across the Ganges.
The road between Farakka and Bhagalpur has been upgraded as National Highway.

b) Railways :- The district is deprived of adequate railway communication as it lies on the
Howrah-Bhagalpur loop line. Both the sub-divisional headquarters have railway stations.
Presently there is rail connection for Howrah, New Delhi and Patna.

c) Waterways :- The only navigable waterways is the river Ganges. There are ferry services
across the river Ganges between Sahibganj ghat to Manihari Ghat in Katihar district of Bihar,
which is directly linked to the Guwahati highway and between Rajmahal ghat to Manikchak ghat
in Maldah district of West Bengal.
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ELECTRICITY AND POWER :-

The district receives most of the power supply from the Super Thermal Power Station at
Kahalgaon. While all the main areas of the district have been electrified still the supply of power
in the rural areas is not yet sufficient and is an area of major concern.
Topography

The topography of the watershed area reveals undulating topography with Laterite
capping the ridge potion. The altitude of the watershed project region varies from 2234 ft to
2255 ft above mean sea level. Down the gentle slope the soil depth increases with changes in
soil types. Down to the valley fill area the soil having fine texture. Some places along the river
banks, gullies are seen. All throughout the area there is the coverage of agriculture land except
the Ridge where either wasteland or forest cover is present. There is absence of any rocky
outcrop in the project area. It is mainly the denuded region of Ranchi Plateaw with a height of
600 to 900 mts above sea level.

The topography of the area is rolling and undulating and moderate to steep slope.
Presiding 5 years on an average ,the average rainfall in mm is 1240 only. The water level
goes below 10-14 mts during lean period leading to acute water scarcity problem. With 55 to
60 rainy days. May and June are the hottest months (40-42 deg. Cent.) anc the lowest in
December / January with 5 to 6 degree Centigrade. Around 95% people in the project area
depends upon agriculture and allied livelihood system. Due to erratic rainfall, subsequent
drought the farmers are getting least interested in agriculture. The present agriculture
scenario is unable to provide -either sustenance or employment opportunities round the
year due to low land holding capadity, poor soil productivity, lack of irrigation facility and
absence of proper new techniques for the agricultural practices. The food security is only
for 4-8 months annually. Ultimately it leads to unemployment and distress migration about
12% of families.

Soil type of the area is sandy,sandy loam and laterite type.Major crops cultivated are

Paddy in an area of 3250ha,Wheat in 1500ka , Pulses of 250 ha and Vegetables of 750 ha only.

The tepegraphy of the Project area can be divided into the following terrain classification

The land structure of the watershed area is as follows:

Land Characteristics
Structure
Don-I It is swampy land and continually wet throughout the year, with slope less
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than 2%. Kharif rice, Summer rice, vegetables, and pulses are produced
here.

Don - 1II

It is moderately wet land with moisture availability for 9 months above the
Don - I land. The slope is generally 2% to 3 %. The winter crops, such as
wheat, vegetables etc. along with kharif paddy are produced here.

Don — III

The land higher to don — II with availability of moisture for 7 months an
annually, with slope of 3 to 4 %. Horticulture and timber plantation site
with interculture of upland crops (ol, Sweet Potate, Potato, Onion etc).
Where the gravels are present the soil and moisture conservation activity

must be implemented to increase land productivity.

Tanr

The region represents the rocky and Laterite formation mainly wasteland
and the highest point in the terrain cross section, no soil cover.

Climate

The Watershed project area falls under Central and North easterr: Plateau Agro Climatic Region.

The climatic characteristic reveals that of the Project area represents salubrious climate.

Temperature ranges from maximum 37 to 20 °C during summer, and minimum of 22 to 10 °C
during winter. The annual rainfall is about 1320 mm. About 80% of rainfall falls between July to
September every year.

Landuse

The Land use represents mostly agricultural land unirrigated, where Kharif paddy is done.

Other major landuse includes small patches of irrigated agricultural lands along the rivers. The

wasteland is found in patches where the is presence of Lateritic soils. There is forest cover

mixed deciduous type in the project area mainly in the ridge section.
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CHAPTER 3

General Description of Project Area

PROJECT AREA DEMOGRAPHY DETAILS

1 2 3 4 5 CASTE STATUS
S.No | Feature Male | Female | Total
1 | Population
sC 8719 | 7133 | 15852 .
ST 459 375 834 i
OBC 47636 | 49979 | 97615 Wont
General 28909 | 23652 52561 ¥ General
Total 85722 | 81140 | 166862
2 | Children(0-
14 years) | 15318 | 14717 | 30035
3 | Literacy OCCUPATION STRUCTURE
Literates 50576 | 42193 | 92769
Illiterates 35146 | 38947 | 74093
4 | Work Force u Agriculture
Agriculture 19716 | 12982 32698 B Industrial
Industrial 857 811 1669 u Service
Service 771 | 406 | 1177 misoes
Labourers | 22288 | 20285 | 42573

EDUCATION STATUS

H Literacy @ llliterates
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Area under Arék Wasteland
Arth Ganga Rainfed y
Sl. No Area ijed. Tr::::l:rnle F:rr::t Agri ;:r'?:::l Cultivabl Non-
Geographical i land ulivable | cultivable
area
1 All 78 Village 5807.6481 5376.701 0.034 5213.16 197.26 163.5073 233.68
4% LANDUSE PATTERN
| Forest
M Rainfed Agri. Land
| Irrigated Agri. Land
m Cultivable Wasteland
| Non-cultivable
Wasteland
1 2 3 4 5
No. Land Holding (Ha)
S. Total | of Rain fed Irrigated
No Type HHs | BPL g
HHs SC ST Others | SC ST Others
1 | Marginal (0.5 acres to
1.5 acres) 20294 | 8726 938 626 1564 16 4 20
2 | Medium Farmers (1.5
acres to 5 acres) 13529 | 219 469 313 782 24 6 30
3 | Big farmers (above 5
acres) 3157 0 156 104 261 39 10 49
4 | Landless 8118 | 8118 0 0 0 0 0 0
Total | 45098 | 17063 1564 1043 2607 79 20 99
LAND HOLDING STATUS

® Marginal (0.5 acres to 1.5
acres)

® Medium Farmers (1.5 acres
to 5 acres)

ki Small Farmer

H Big farmers (above 5 acres)

| Landless
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APL - BPL RATIO

mAPL mBPL

38%
62%

HOUSEHOLD ENGAGED IN AGRICULTURE PATTERN

®| Rainfed Agriculture

™ Irrigated Agriculture

4%
A\
I 96%

1 2 3 4 5 6 7
No. of persons migrating No. of Maior Distance of Income from
Sl da s or reas c;]n (s) destination Occupation such
' ySP of migration during :
No. M F Total year of for . occupation
.. L from the migration
migration | migrating village (km) (Rs.)
Agriculture
labour,
Drought, Masonary
1 12148 | 9545 | 21692 180 Landless, | 300 - 4000 1abou 780918840
poverty Mistry, Small
Business
MIGRATION STATUS
m Migrated  ® Not Migrated
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Season | Crop Type Crop Arsa (?-Ic:f)e rage I’l;ogtt:;;:n :;?:g‘i:lmta{ ngi’ggn
s./Ha
Kharif Cereals Paddy 4327 52356 12 25000
Maize 261 2867 11 15000
Rabi Cereals Wheat 69 967 14 20000
Pulses Urad 24 76 3.2 8000
Arhar 51 180 3.5 8000
Vegetables Potato 47 10415 220 40000
Gourd 11 4004 350 10000
Cucumber 12 3787 320 12000
Others 30 8285 280 15000
Summer | Cereals Maize 39 395 10 15000
* As per local project area
1 2 3
S. No Crop Area
classification (Ha)
1 Single crop 4171
2 Double crop 197
3 Multiple crop 118
Crops
Rain fed
Season Crop Crop Area Coverage P_roduction P rocli;:;gvity Clﬁ?i::az:)n
Type (Ha,) inQufyr. | Qu/Ha* | RsJHa*
Kharif Paddy 4327 52356 12 25000
Cereals | Maize 261 2867 1 15000
Wheat 69 967 14 20000
Rabi PUl Urad 24 76 3.2 8000
ulses
Arhar 51 180 35 8000
Crops
Irrigated
Season | Crop Type | Crop Area ((';‘izv;:rage I?;\o(dltlllc;ion P“Ocllal;i:wty Ctﬁ:,i\sf;:i‘:)n
: A | QusHa* Rs./Ha *
Cereals | Wheat 69 967 14 20000
Piilses Urad 24 76 3.2 8000
Arhar 51 180 3.5 8000
Rabi Potato 47 10415 220 40000
Vegetables Gourd 11 4004 350 10000
Cucumber 12 3787 320 12000
Others 30 8285 280 15000
Summer Cereals Maize 39 395 10 15000
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LocATION MAP OF THE PROJECT AREA

INDIA

States and Union, Territories:
N

PAKISTAN

i

Port Biair
Y

ANDAMAN & NICOBAR ISLANDS
&

Mapnd o Scale

Jharkhand

a7ss’ I

er o
FIG—1
.4
-
i
A}
.
A,
|22 -
15 s
.
1
.
A}
i
G
~
i)
ot Pt
’ i
- \
D ] ,‘ -
N -
~"0 ] Y
i BORIO® ¥ \
o 0 s \
]
D !
_l
j2=-] y’f
s s o, . A
X SN
Au‘ i > -
y 4 - g
LA ;
y r -
| I}
-~ \‘ IJ
|
= ‘f\é 4‘
" \ e
.. BERHAIT
- ’
y ’J\-. P
| gt L
QT «\'._vf\
P ?
t— -
LN DE X A
2
e PR
[ ] i [ # ] memcna
[ [pa— ] re
[ ] omase [T ] comonmmr wan
&7 o

ADMINISTRATIVE DIVISION OF
SAHEBGANJ DISTRICT

(NOT TQ SCALE)

Rampur English

i

—_——— Y

Kalyvani

Kanhaiya Sthan I

Sridhar

R Y
A
e
¥ -
¥
2 /
’ul ‘f
4 FATHNA!
£l r’
/
/
|
$ o
d. cb("
1
! “
14
-~ " :
- N ) . Ganeshpur |24
s '~ ~ [+5]
K N g 5 )

arfas’

Project Area

______________________________________|
Page 18

Scanned with CamScanner



O
Karmaprayag
Wshnuarayag

f Nandaprayag

bk — &=
lﬁn
Uttarakhand Himalayas . -

I!

Rudraprayag
‘ meﬂs meds mms ~
Gangotri glacier | emanates
at Gaumukh

at
ﬂ ﬁr— meets +
from

DQCORIES

(GErainan)
b ;m..

( Sukhi (near Rishikesh) |

| T

turmns mthwardsy
origin v

L p CT

— diverted into —#| Upper Ganga Canal
tums s?m“

Sind  kindon

Bijnor | — barragc—bdlverted into—» Madhya Ganga Canal |

Narora |— barrage —a| a1l purpose |— water diverted to—s| Lower Ganga Canal

— Ganga st ¢——-nows (past Bareilly]
joins at

=+ s

7
(varanasi]

meets Ganga — (S0 - flows —» (past Lucknow)
[ &
Ghazipur [4— m—i at Kaithi |
_.—
G5, —~-\ oo R« —+ ot sy
Rajmahal Hills q—xnoss—-'_‘ Ganga :\--’mm from—

near
Kathmandu
Burhi Gandhak
S
hesd o deta -, “SobibE2n] ) in — (ERETRARE)
border of Bangaladesh «—at —w— in—
—has™
I R
\‘ joins . largest distributary
- -'—ﬂt shivataya ™ -" ~* of the Brahmaputra
tumi southeast-
s wras oo —— (D
Bhagirathi
winds mull;nnards Inta
v
(Bay of Bengal|
Page 19

Scanned with CamScanner



TN IUNE) A

INDEX MAP

JHARKHAND

Scale
50 [ 50 100 Kilometers

10 Kilometers

Page 20

Scanned with CamScanner



LAND USE / LAND COVER MAP

Legend
[ village Boundary
Landuse/ cover Type
11311 Brickiln Area
Il Settlement
Agricultural Land
Plantation
[ River/ Waterbody

0 300 600 m

Scale

Page 21

Scanned with CamScanner



627

18 2093

4 460
157159104

o]

o2

~ 0118417 120
155‘08’09“0 n|Bv7 <
228126/ 125

277 779280 AN : LEGEND
“ 286 - 3

= = 219218 . J A\ Waste Collection Bin
<0288 2268 217215

290,224, 256 22T lo3 ) Roads
s 4 220 J

247 4 ¥ >
22,4y 281 oAl 458 167 ¥ —— Rail Line
248 gartappt G { TR D Plot Boundary

255 S Sz B54 I

25612501 <*#< ' £ 148/ 3 t

o 28! > > 3 er Body

299 o 7 i i
321318 [ 3000 : 405 7 AT T Dvnllage Boundary
308

. 1
317 334 8 [
b L ~ - Forest plot
CAl 4
oy 332 337
27 vl
328331338538 - Govt plot

Page 22

Scanned with CamScanner



Details of 78 Village wise Data

1 Bara Madanshahi 318 343 661 129 1091 3
) 2 Sitachoki khuthari 205 197 402 219 663 2
1| Bara Madansahi | o - Madanshahi | 167 198 365 80 602 4
1 1 Borio 4 Chota Pangro 90 143 233 117 384 3
5 Bara Taufir 173 127 300 58 495 3
2 Bara Taufir 6 Sitachoki Pangro 221 115 336 50 554 2
7 Gopal chouki 0 40 40 8 66 1
Sub Total 1174 1163 2337 661 3856 18
8 Barari 595 200 795 121 1312 1
9 Ganeshpur 105 79 184 72 304 2
10 Paharpur 109 39 148 106 244 3
2 2 Barharwa 3 Barari 11 Bhagwanpur 168 52 220 40 363 5
12 Pipra 131 62 193 7 318 3
13 Mahattapur 32 38 70 5 116 4
14 Maslandpur 64 30 94 5 155 3
Sub Total 1204 500 1704 356 2812 21
15 Ghatjamni 206 183 389 26 642 4
3 3 Rajmahal 4 Ghatjamni 16 Yogichak 185 263 448 245 739 3
17 Ghat salempur 142 135 277 66 457 2
18 Bhudwariya 123 88 211 162 348 3
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5 East 19 East Narayanpur 668 594 1262 467 2082 5
Narayanpur
Middle Middle

6 Narayanpur 20 Narayanpur 977 541 1518 488 2505 3
7 Nar\g/zsr:pur 21 West Narayanpur 956 96 1052 327 1736 4
22 Kasba 802 112 914 436 1508 2

23 Arizi Mokimpur 150 54 204 58 337 2

8 Kasba

24 Sayeed Bazar 65 18 83 9 137 3

25 Ray Bazar 77 23 100 24 165 4

26 Saidpur Bajrang 290 89 379 48 625 5

27 Kanhai Aasthan 168 348 516 304 851 6

9 Saidpur 28 Derghama 275 31 306 109 505 2
29 Sobhapur 100 81 181 100 299 6

30 Malahi Tola 150 51 201 52 332 4

31 Sobhapur 297 637 934 325 1541 3

10 Mokimpur 32 Jayrampur 82 48 130 33 215 2
33 Panchkathiya 57 109 166 11 274 1
Sub Total 5770 3501 9271 3290 15297 64

11 Sridhar 34 Sridhar 947 224 1171 783 1932 2
12 | South Plasgachi 35 South Plasgachi 1424 640 2064 445 3406 3
13 West Pranpur 36 West Pranpur 619 651 1270 357 2096 4
37 Khasmahal 417 416 833 69 1374 4

14 Middle Piyarpur 38 Middle Piyarpur 700 100 800 396 1320 3
Udhwa 15 | North Plasgachi 39 North Plasgachi 1100 700 1800 661 2970 2
16 South Piyarpur 40 South Piyarpur 1056 200 1256 773 2072 2
17 Aamanat Diara 41 Aamanat Diara 892 570 1462 347 2412 3
42 East Pranpur 227 177 404 408 667 2

18 East Pranpur 43 Jalbalu 96 66 162 70 267 3
44 Jeet Nagar 101 35 136 2 224 4

45 Hussainabad 123 104 227 1 375 3
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46 Hamidpur 152 125 277 0 457 2
19 North Piyarpur 47 North Piyarpur 1200 250 1450 336 2393 2
Sub Total 9054 4258 13312 4648 21965 39
20 Bari Bagiamari 48 Paltanganj 75 23 98 23 162 2
49 Kalyani 283 204 487 189 804 3
) 50 Dhanbad 52 285 337 155 556 3

21 Kalyani -
Taljhari 51 Mer.mdlpur 76 77 153 37 252 2
52 Maharajpur Bazar 108 74 182 76 300 3
53 Maskalia 151 156 307 44 507 2
22 Maskalia 54 Balapokhar 225 169 394 158 650 4
55 Fatehpur 119 13 132 30 218 2
Sub Total 1089 1001 2090 712 3449 21
23 | Genea dZ?éEaSt 56 Mahadevganj 887 590 1477 233 2437 3
24 |Gonga e West| 57 | Gangapd. Part | 1088 562 1650 134 2723 2
58 Bholiya Tola 321 211 532 878 2
25 Hajipur East 59 Bari Kodarjanna 558 450 1008 410 1663 4
60 Naya Tola 150 33 183 302 3
26 Ganga Pd. East 61 Ganga pd. East 1062 326 1388 115 2290 2
62 Diyara 333 147 480 260 792 4
Sahibganj | 27 Hajipur West 63 Dihari 234 143 377 69 622 3
64 Rajgaon 165 53 218 46 360 5
28 | Ganga Pd. West 65 Ganga pd. West 871 595 1466 168 2419 3
i Ma;ﬂ,g:t?:pur 66 Mai"‘]f#asﬁ) " 392 359 751 w08 1239 4
67 Makhmalpur 412 372 784 1294 5
30 Makhmalpur 68 Makhmalpur Part 740 558 1298 164 2142 3
South 69 Lalbathani 293 56 349 127 576 2
31 Kishan prasad 70 Kishan prasad 725 383 1108 373 1828 3
32 Sakrigali 71 Rampur 218 231 449 182 741 3
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72 Samda Siz 249 169 418 130 690 4
73 Samda Nala 152 165 317 15 523 3
74 | GopalRverBlock | 637 315 952 474 1571 3
75 Sakri Bazar 116 45 161 5 266 2
76 Topra Rampur 101 181 282 1 465 3
33 Har Prasad 77 Rampur 346 67 413 210 681 2
78 Haji Nagar 297 26 323 1 533 3
Sub Total 10347 6037 16384 3615 27034 71
Total 28638 16460 45098 13282 74412 234
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CHAPTER 4
Project Implementation Overview

Implementation of alternate energy linked livelihoods initiatives for Ganga Rejuvenation in
Sahibganj district of Jharkhand.

The primary objective of the project is to reduce dependency on mono cropping and
diversify their income by enabling them through SHG formation, productivity enhancement by
promotion of semi intensive rearing, strengthening vet care services and promoting Livestock
activity.

- It will create a platform for effective implementation of NAMAMI Gange and other initiatives.
- Ease accessibility of the community to government and other schemes through SHG platform.
- Reduce animal mortality and morbidity by strengthening vet care infrastructure and
accessibility.

Emphasis on Sustainable Livelihoods

The main aim of the project is to reduce dependency on mono cropping and diversify
their income by enabling them through SHG formation, productivity enhancement by promotion
of semi intensive rearing strengthening vet care services and promoting Livestock activity. The
department along with the community members/SHGs will focus on comprehensive and inclusive
health, education and livelihood training in order to promote sustainable economic well being,
equality and basic human rights of the community regardless of gender, age and ability.
Improve the lives of women and children by providing them clean cooking technologies and
reducing health hazards like TB caused due to indoor pollution arising from traditional cooking
practices. The project will promote cost-effective, appropriate local, low cost, easy to manage,
technologies using local resources to ensure improved access, sustained use and maintenance of
infrastructure created for effective management of cow dung as alternate energy and solid and
liquid waste.

Gender Focus

The project will promote the participation of beth men and women from the target village.
Community participation is an integral part of the project. Community members will actively
participate in all the phases of the project initiation from project planning and designing till its

monitoring and evaluation. The project will ensure active participation of womer members in
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decision making. 243 SHGs will be formed with 95% bank linkages at the end of the project.
Women SHGs will also be involved in planning implementing and managing the project activities.

OBJECTIVES OF THE PROPOSED PROJECT-

1. To improve the level of participation of the community members in All selected activities
fnitiative and in decision making for its further development of the village or tola.

2. To develop Green infrastructure (Horticulture/Forestry/Floriculture and etc.) in the village
so as to increase the Environment/Social/Economic development.

3. To increase the income level of the land less family /poor farmers / agricultural labours
through livelihood activities /production system & micro enterprises.

4. To ensure all resource availability to the farmers in need for agricultural purposes round
the year. To improve the employment in the village or Tola through development of
primary and agro- based activities

5. To utilize west land and develop fallow land for agriculture purpose through NRM activity
and enhance land capability.

6. To ensure Need based Skill development training for unemployed youth in the village or
Tola so as to increase the rate of employment.

METHODOLOGY
Need assessment in the village and mapping out strategy for all respective activities is
implementation on the project area by the community members themselves.

Department is very close to the reality of the life of the rural people and hence it can
prioritize the actual needs of the village people.

Page 28

Scanned with CamScanner



(Dron View of Namami Gange Project villag ada-nsah-i with Community)
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CHAPTER -5

PROPOSED PROJECT ACTIVITIES

PRA and Meeting

Village Wise/Activity wise Survey

Mativation exercise Plan

Plants Distribution and Home Garden
Plantation

Total =

7a) Preparatory Phase Awareness &
Orientation Program for 1 day

@150/Person/day
b)Training to SHG members or Landless

farmers om Livestock for 03 Days
@Rs400.00/Person/Day

c)Agricultural Literature For Farmers as IEC
Materials

d) Farmers exposure and demonstration on
Agriculture Crops & Organic Farming And
other instrument used in new agriculture
technology@(600/person)for 2 days

e) Training on Mushroom Cultivation for 3
day @ 200 / person

f)Skill Development training to SHG

2 Capacity Building and Skilled Based Training members Account Keeping for 02 Days
@Rs200.00/Person/Day

g) Skill Development training to farmers on
Organic Agriculture Activity for 03 Days
@Rs400.00/Person/Day

h) Training on Vermicomposting for 3 day @
200 / person

1 Entry Point Intervention

i) Training on Floriculture for 3 day @ 200 /
person

j) Training on Bamboo Craft Making for 3
day @ 200 / person

k) Training on Agarbati Making for 3 day @
200 / person

I) Training on Pattal Plate Making for 3 day
@ 200 / person

Mango Plantation
Papaya Plantation
Guava Plantation

Sahjan Plantation

Jack Fruits Plantation
Custard Apple Plantation
Sub total

Horticulture
3 | Agriculture/Horticulture/Forestry/Fishery
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Forestry
Activity

Agro Forestry Plantation

Bamboo Plantation

Forestary Plantation
(Arjun/Karanj/Gamhar/Sisam/Sagwan/Semal
and etc)

Nusery Raising

Sub total

Medicinal
Plantation

Alovera

Tulsi

Geloy

Ashwagandha

Neem

Sub total

Floriculture

Mary Gold

Gulmohar

Amaltash

Palash

Lily

Other Flower Cultivation

Sub total

Fisheries
Activity

Pond Renovation

Fish Jira Distribution

Fish Production Unit

Fish Market Unit through Group

Sub total

Agriculture
Activity

Vegetable Cultivation
(Barwati/Parwal/Brinjal/Sim and etc.)

Vegetable Cultivation by Organic Farming

Pulses Cutivation (Urad/Mung/Arhar/Chana)

Chili Cultivation

Sub total

Livelihood and Value Addition Activity

Livelihood
activity

Goatry

Piggery

Poultry

Duckery

Sub total

Production
and Value
Addition
Activity

Patal Making Unit

Mushroom

Vermi Composting

Bamboo Handicraft Making

Fish Market Unit through Group

Agarbati Making

Vegetable Marketing Mandi

Food Processing Unit
(Jam/Jelly/pickel/Hurbs Processing)

Total

Water Conservation Activity

Field Bunding

Trench Cum Bund

New Pond

Nala Repairing
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Strateqy for Project Implementation

1. Need Based assessment through different survey.
. Prepared Need Based Activities Report of the Project area.
. Project Staff Recruitment & Training
. Awareness & Mobilization of the Project area

2
3
4
5. Formation of SHG, UG & Unemployed youth group
6. Capacity building Training for every group

7. Net Planning for Activities through PRA

8. Implement NRM Activities through rich to valley process in every year

9. Implement Livelihood activities through SHG & land less.

10.Implement Production system & Micro enterprises through farmers

11.Implement Community based activities on the basis of needs.

12.Monitoring & evaluation Process in every year by the funding agency as well as other

organization

Exit strategy and sustainability of the programme

A Group of SHG, UG, Unemployed youth and Entrepreneurs would be formed before completion
of the programme. This group with capacitated will provide substantial support to the upcoming
projects. These units of group will work as resource community group for the future. Department
will coordinate the function of group & provide supplementary support to them. This is 3 years
project with an aim to develop self-sustaining model village of the country.
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Self Sustaining Model village
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Proposed activity budget (Year wise)
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fA#-18/06/2019 ' 12:00 I HET VAT, FRGUs, T A Feqerar # doiwe fafes,
yal, I Rua war-we # g FR REE deeeata 59 w9 wipfa @@fa (State
Level Sanctioning Committee-SLSC) &Y Ed ¥FF A FETE:-

f1%-18/06/2019 & 12:00 Fof AL Ffd, FRWUS, U & AT # Uroiae fafesa,
gat, I foud wenwe & g N s dedeaid o w0 Wefa @i (State
Level Sanctioning Committee-SLSC) &r 31'@?!’ IEH TFITA gél
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e HEAT-1
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YEdE HE&AT-2
@ i a¥ 2018-19 F gueEd N Fug Asn9fd §g 3R wET (@A
) dieer 1 Hifds vd icdg 3uafey qur 39Aifear yamor-uy & i

Fo 3aaqd Hifdes aeT (g0) | ifas 3uafsy (®e)
1 | 39 s gomer 9218 2621.45
2 | BT oo s gomar 9218 1356.03
Fel IIT- 18436 3977.48
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RaT$ GOl & $FTE AT & 55% AU T UM & AU 459, Ed Haew
UG ST FT AU 60:40 FAT AJANTFT I 35%, S T JHR -
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CAE) HiFard TSI AaREd g Tl el
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Drip Irrigation System 14180 5670 7318.46 232732 1551.48 2561.48 878.18

Mini Sprinkler [rrigation 5664 6124.60 1947.70 1298.49 2143.60 734.81
System

14165

Administrative Expenses = z 622.64 22498 150.00 247.64

11334 14065.70 | 4500.00 2999.97 4952.72 1612.99
Grand Total -
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State: Jharkhand (Micro Irrigation)

Annual Action Plan 2019-20

gRfarse-1

Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

(Rs. in Lakh)

sN| District Crop _.énﬂw Category | Number | System Area (ha) Total Cost Mandatory Assistance Additional Hoﬁ: _um_..Em_..
Irrigation of of Farmer| Cost/ha Central Govt. | State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 ikl 12 13 14
HavG At Drip S&M 1250 1.29073 500.00 645.37 212.97 141.98 225.88 580.83 64.54
Drip Others 313 1.29073 125.00 161.34 43.56 29.04 56.47 129.07 32.27
1 Ranchi Agriculture Mini S&M 1250 1.08132 500.00 540.66 178.42 118.95 189.23 486.60 54.06
Mini Others 313 1.08132 125.00 135.17 36.50 24.33 47.31 108.14 27.03
Sub-Total 3126 1250.00 1482.54 471.45 314.30 518.89 1304.64 177.90
Hattiaultire Drip S&M 720 1.29073 288.00 371.73 122.67 81.78 130.11 334.56 37.17
Drip Others 180 1.29073 72.00 92.93 25.09 16.73 32.53 74.35 18.58
2 Khunti Agriculture Mini S&M 720 1.08132 288.00 311.42 102.77 68.51 109.00 280.28 31.14
Mini Others 180 1.08132 72.00 77.86 21.02 14.01 PRATAD 62.28 15.58
Sub-Total 1800 720.00 853.94 271.55 181.03 298.89 751.47 102.47
Hantianitnm Drip S&M 610 1.29073 244.00 314.94 103.93 69.29 110.23 283.45 31.49
Drip Others 153 1.29073 61.00 78.73 21.26 14.17 27.56 62.99 15.74
3 | Lohardaga Agriculture Mini S&M 610 1.08132 244.00 263.84 87.07 58.04 92.34 237.45 26.39
Mini Others 153 1.08132 61.00 65.96 17:81 11.87 23.09 KT 13.19
Sub-Total 1526 610.00 723.47 230.07 153.37 253.22 636.66 86.81
s s Drip S&M 340 1.29073 136.00 175.54 57.93 38.62 61.44 157.99 17.55
West Drip Others 85 1.29073 34.00 43.88 11.85 7.90 15.36 35.11 8.77
4 Singhbhum | Agriculture Mini S&M 340 1.08132 136.00 147.06 48.53 32.35 51.47 132.35 14.71
Mini Others 85 1.08132 34.00 36.76 9.93 6.62 12.87 29.42 7.34
Sub-Total 850 340.00 403.24 128.24 85.49 141.14 354.87 48.37
TRl e Drip S&M 590 1.29073 236.00 304.61 100.52 67.01 106.61 274.14 30.47
Bt Drip Others 148 1.29073 59.00 76.15 20.56 13.71 26.65 60.92 15.23
5 Kharsawan | Agriculture Mini S&M 590 1.08132 236.00 255.19 84.21 56.14 89.32 229.67 25.52
Mini Others 148 1.08132 59.00 63.80 17.23 11.48 22.33 51.04 12.76
Sub-Total 1476 590.00 699.75 222.52 148.34 244.91 615.77 83.98
Kinpttaitite Drip S&M 550 1.29073 220.00 283.96 93.71 62.47 99.39 255.57 28.39
East Drip Others 138 1.29073 55.00 70.99 1907 12.78 24.85 56.80 14.19
6 Singhbhuns | - Agrleulture Mini S&M 550 1.08132 220.00 237.89 78.50 52.34 83.26 214.10 23.79
Mini Others 138 1.08132 55.00 59.47 16.06 10.70 20.81 47.57 11.90
Sub-Total 1376 550.00 652.31 207.44 138.29 228.31 574.04 78.27
R Drip S&M 1220 1.29073 488.00 629.88 207.86 138.57 220.46 566.89 62.99
Drip Others 305 1.29073 122.00 157.47 42.52 28.34 55.11 12597 31.50
7 Gumla Agriciltire Mini S&M 1220 1.08132 488.00 527.69 174.14 116.09 184.69 47492 52.77
Mini Others 305 1.08132 122.00 131.92 35.62 23.75 46.17 105.54 26.38
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Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

State: Jharkhand (Micro Irrigation)

Annual Action Plan 2019-20

(Rs. in Lakh)

o Micro [ Category| Number | System Mandatory Assistance Additional Total Farmer
S RIRrict: fin Irrigation of of Farmer| Cost/ha afea ) Fotaloas Central Govt. | State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Sub-Total 3050 1220.00 1446.96 460.14 306.75 506.43 1273.32 173.64
Wt Drip S&M 390 1.29073 156.00 201.35 66.45 44.30 70.47 181.22 20.13
Drip Others 98 1.29073 39.00 50.34 13.59 9.06 17.62 40.27 10.07
8 [ Simdega Agtioulture Mini S&M 390 1.08132 156.00 168.69 55.67 edrfalis 59.04 151.82 16.87
Mini Others 98 1.08132 39.00 42.17 11:39 7.59 14.76 33.74 8.43
Sub-Total 976 390.00 462.55 147.10 98.06 161.89 407.05 55.50
Harbieiiltire Drip S&M 390 1.29073 156.00 201.35 66.45 44.30 70.47 181.22 20.13
Drip Others 98 1.29073 39.00 50.34 13.59 9.06 17.62 40.27 10.07
9 Dumka Agrioultiure Mini S&M 390 1.08132 156.00 168.69 55.67 3701 59.04 151.82 16.87
Mini Others 98 1.08132 39.00 42.17 11.39 7.59 14.76 33.74 8.43
Sub-Total 976 390.00 462.55 147.10 98.06 161.89 407.05 55.50
Bsiiailbig Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 1291 3.49 2132 4.52 10.33 2.58
10| Jamtara Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 195 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
e Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 452 10.33 2.58
11| Sahibganj Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
s il Drip S&M 120 1.29073 48.00 61.96 20.45 13.63 21.69 55.77 6.19
Drip Others 30 1.29073 12.00 15.49 4.18 2.79 5.42 12.39 3.10
12 Pakur Agricultute Mini S&M 120 1.08132 48.00 51.90 17.13 11.42 18.17 46.72 5.18
Mini Others 30 1.08132 12.00 12.98 3.50 2.34 4.54 10.38 2.60
Sub-Total 300 120.00 142.33 45.26 30.18 49.82 125.26 17.07
Wartiltine Drip S&M 420 1.29073 168.00 216.84 71.56 47.70_ 75.89 195.15 21.69
Drip Others 105 1.29073 42.00 54.21 14.64 9.76 18.97 43.37 10.84
13| Latehar Alvialtie Mini S&M 410 1.08132 164.00 177.34 58.52 39.01 62.07 159.60 17.74
Mini Others 100 1.08132 40.00 43.25 11.68 7.79 15.14 34.61 8.64
Sub-Total 1035 414.00 491.64 156.40 104.26 172.07 432.73 58.91
Homicultire Drip S&M 430 1.29073 172.00 222.01 73.26 48.84 77.70 199.80 22.21
Drip Others 108 1.29073 43.00 55.50 14.99 9.99 19.43 44.41 11.09
14| Palamu Agrealtirs Mini S&M 430 1.08132 172.00 185.99 61.38 40.92 65.10 167.40 18.59
Mini Others 108 1.08132 43.00 46.50 12.56 8.37 16.28 37.21 9.29
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State: Jharkhand (Micro Irrigation)

Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

Annual Action Plan 2019-20

(Rs. in Lakh)

i Micro | Category | Number | System Mandatory Assistance Additional Total Farmer
YRl Diatriot GRap Irrigation of of Farmer| Cost/ha aranha) Tt Central Govt. | State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Sub-Total 1076 430.00 510.00 162.19 108.12 178.51 448.82 61.18
Monioaits Drip S&M 380 1.29073 152.00 196.19 64.74 43.16 68.67 176.57 19.62
Drip Others 95 1.29073 38.00 49.05 13.24 8.83 17.17 39.24 9.81
15| Garhwa Agriculture Mini S&M 380 1.08132 152.00 164.36 54.24 36.16 57.53 147.93 16.43
Mini Others 95 1.08132 38.00 41.09 11.09 7.40 14.38 32.87 8.22
Sub-Total 950 380.00 450.69 143.31 95.55 157.75 396.61 54.08
Hortiealtire Drip S&M 750 1.29073 300.00 387.22 127.78 85.19 135.53 348.50 38.72
Drip Others 188 1.29073 75.00 96.80 26.14 17.42 33.88 77.44 19.36
16 | Hazaribagh Agriculture Mini S&M 750 1.08132 300.00 324.40 107.05 7137 113.54 291.96 32.44
Mini Others 188 1.08132 75.00 81.10 21.90 14.60 28.39 64.89 16.21
Sub-Total 1876 750.00 889.52 282.87 188.58 311.34 782.79 106.73
Hirdetlime Drip S&M 500 1.29073 200.00 258.15 85.19 56.79 90.35 232.33 25.82
Drip Others 125 1.29073 50.00 64.54 17.43 11.62 22.59 51.64 12.90
17| Ramgarh Agriculture Mini S&M 500 1.08132 200.00 216.26 71537 47.58 75.69 194.64 21.62
Mini Others 125 1.08132 50.00 54.07 14.60 9.73 18.92 43.25 10.82
Sub-Total 1250 500.00 593.02 188.59 125.72 207.55 521.86 71.16
Hoptialiure Drip S&M 580 1.29073 232.00 299.45 98.82 65.88 104.81 269.51 29.94
Drip Others 145 1.29073 58.00 74.86 20.21 13.47 26.20 59.88 14.98
18 Chatra Anrieultare Mini S&M 580 1.08132 232.00 250.87 82.79 55.19 87.80 225.78 25.09
Mini Others 145 1.08132 58.00 62.72 16.93 11.29 21.95 50.17 12.55
Sub-Total 1450 580.00 687.90 218.75 145.83 240.76 605.34 82.56
Bértitultie Drip S&M 400 1.29073 160.00 206.52 68.15 45.43 72.28 185.86 20.66
Drip Others 100 1.29073 40.00 51.63 13.94 9.29 18.07 41.30 10.33
19| Dhanbad Agriculture Mini S&M 400 1.08132 160.00 173.01 57.09 38.06 60.55 155.70 17.31
Mini Others 100 1.08132 40.00 43.25 11.68 7.79 15.14 34.61 8.64
Sub-Total 1000 400.00 474.41 150.86 100.57 166.04 417.47 56.94
Horticulture Drip S&M 530 1.29073 212.00 273.63 90.30 60.20 95.77 246.27 27.36
Drip Others 133 1.29073 53.00 68.41 18.47 12.31 23.94 54.72 13.69
20| Bokaro Agficulture Mini S&M 530 1.08132 212.00 229.24 75.65 50.43 80.23 206.31 22.93
Mini Others 133 1.08132 53.00 57.31 15.47 10.32 20.06 45.85 11.46
Sub-Total 1326 530.00 628.59 199.89 133.26 220.00 553.15 75.44
Hianlis Drip S&M 400 1.29073 160.00 206.52 68.15 45.43 72.28 185.86 20.66
Drip Others 100 1.29073 40.00 51.63 13.94 9.29 18.07 41.30 10.33
21| Giridih Agritultime Mini S&M 400 1.08132 160.00 173.01 57.09 38.06 60.55 155.70 17.31
Mini Others 100 1.08132 40.00 43.25 11.68 7.19 15.14 34.61 8.64
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Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

State: Jharkhand (Micro Irrigation) .

Annual Action Plan 2019-20

(Rs. in Lakh)

b Micro | Category| Number | System Mandatory Assistance Additional Total Farmer
ZH DIMSTict Grép Irrigation of of Farmer| Cost/ha area () ROELCOHS Central Govt. State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Sub-Total 1000 400.00 474.41 150.86 100.57 166.04 417.47 56.94
Hortiultire Drip S&M 370 1.29073 148.00 191.03 63.04 42.03 66.86 171.93 19.10
Drip Others 93 1.29073 37.00 47.76 12.90 8.60 16.72 38.22 9.54
22| Deoghar Agriculture Mini S&M 370 1.08132 148.00 160.04 52.81 35.21 56.01 144.03 16.01
Mini Others 93 1.08132 37.00 40.01 10.80 7.20 14.00 32.00 8.01
Sub-Total 926 370.00 438.84 139.55 93.04 153.59 386.18 52.66
Horteulbire Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 4,52 10.33 2.58
23 Godda Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
toitiagltie Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 4.52 10.33 2.58
24| Kodarma Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 292 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 3772 25.15 41.51 104.38 14.22
b aulpre Drip S&M 11340 | 1.29073 4536.00 5854.77 1932.09 1288.04 2049.17 5269.30 585.47
Drip Others 2840 1.29073 1134.00 1463.69 395.23 263.44 512.31 1170.98 292.71
Agriculture Mini S&M 11330 | 1.08132 4532 4900.55 1617.18 1078.13 1715.19 4410.50 490.05
Mini Others 2835 1.08132 1132.00 1224.05 330.52 220.36 428.41 979.29 244.76
Sub-Total 28345 11334.00 13443.06 4275.02 2849.97 4705.08 | 11830.07 1612.99
Training Programme
Administrative 622.61 224.98 150.00 247.64 622.61 0.00
Grand Total 28345 11334.00 14065.67 4500.00 2999.97 4952.72 12452.68 1612.99

\
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State: Jharkhand (Micro Irrigation)

Annual Action Plan 2019-20

gRfArse-1

Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

(Rs. in Lakh)

sN|  District Crop l\./[icr.o Category | Number [ System Area (ha) Total Cost Mandatory Assistance Additional T.otal Far.mer'
Irrigation of of Farmer| Cost/ha Central Govt. State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Horticulture Drip S&M 1250 1.29073 500.00 645.37 212.97 141.98 225.88 580.83 64.54
Drip Others 313 1.29073 125.00 161.34 43.56 29.04 56.47 129.07 32.27
1 Ranchi Agriculture Mini S&M 1250 1.08132 500.00 540.66 178.42 118.95 189.23 486.60 54.06
Mini Others 313 1.08132 125.00 135.17 36.50 24.33 47.31 108.14 27.03
Sub-Total 3126 1250.00 1482.54 47145 314.30 518.89 1304.64 177.90
Horticulture Drip S&M 720 1.29073 288.00 371.73 122.67 81.78 130.11 334.56 37.17
Drip Others 180 1.29073 72.00 92.93 25.09 16.73 32.53 74.35 18.58
2 Khunti Agriculture Mini S&M 720 1.08132 288.00 311.42 102.77 68.51 109.00 280.28 31.14
Mini Others 180 1.08132 72.00 77.86 21.02 14.01 27.25 62.28 15.58
Sub-Total 1800 720.00 853.94 271.55 181.03 298.89 751.47 102.47
Horticulture Drip S&M 610 1.29073 244.00 314.94 103.93 69.29 110.23 283.45 31.49
Drip Others 153 1.29073 61.00 78.73 21.26 14.17 27.56 62.99 15.74
3 | Lohardaga Agriculture Mini S&M 610 1.08132 244.00 263.84 87.07 58.04 92.34 237.45 26.39
Mini Others 153 1.08132 61.00 65.96 17.81 11.87 23.09 52.77 13.19
Sub-Total 1526 610.00 723.47 230.07 153.37 253.22 636.66 86.81
Horticulture Drip S&M 340 1.29073 136.00 175.54 57.93 38.62 61.44 157.99 17.55
West Drip Others 85 1.29073 34.00 43.88 11.85 7.90 15.36 35.11 8.77
4 Singhbhum | Agriculture Mini S&M 340 1.08132 136.00 147.06 48.53 32.35 51.47 132.35 14.71
Mini Others 85 1.08132 34.00 36.76 9.93 6.62 12.87 29.42 7.34
Sub-Total 850 340.00 403.24 128.24 85.49 141.14 354.87 48.37
Horticulture Drip S&M 590 1.29073 236.00 304.61 100.52 67.01 106.61 274.14 30.47
Seraikela- Drip Others 148 1.29073 59.00 76.15 20.56 13.71 26.65 60.92 15.23
5 Kharsawan | Agriculture Mini S&M 590 1.08132 236.00 255.19 84.21 56.14 89.32 229.67 25.52
Mini Others 148 1.08132 59.00 63.80 17.23 11.48 22.33 51.04 12.76
Sub-Total 1476 590.00 699.75 222.52 148.34 24491 615.77 83.98
Horticulture Drip S&M 550 1.29073 220.00 283.96 93.71 62.47 99.39 255.57 28.39
Fast Drip Others 138 1.29073 55.00 70.99 19.17 12.78 24.85 56.80 14.19
6 Singhbhum | Agriculture Mini S&M 550 1.08132 220.00 237.89 78.50 52.34 83.26 214.10 23.79
Mini Others 138 1.08132 55.00 59.47 16.06 10.70 20.81 47.57 11.90
Sub-Total 1376 550.00 652.31 207.44 138.29 228.31 574.04 78.27
Horticulture Drip S&M 1220 1.29073 488.00 629.88 207.86 138.57 220.46 566.89 62.99
Drip Others 305 1.29073 122.00 157.47 42.52 28.34 55.11 125.97 31.50
7 Gumla Agriculture Mini S&M 1220 1.08132 488.00 527.69 174.14 116.09 184.69 474.92 52.77
Mini Others 305 1.08132 122.00 131.92 35.62 23.75 46.17 105.54 26.38




State: Jharkhand (Micro Irrigation)

Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

Annual Action Plan 2019-20

(Rs. in Lakh)

sN|  District Crop Mich) Category | Number | System Area (ha) Total Cost Mandatory Assistance Additional T.otal Far.mer.
Irrigation of of Farmer| Cost/ha Central Govt. State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Sub-Total 3050 1220.00 1446.96 460.14 306.75 506.43 1273.32 173.64
Horticulture Drip S&M 390 1.29073 156.00 201.35 66.45 44.30 70.47 181.22 20.13
Drip Others 98 1.29073 39.00 50.34 13.59 9.06 17.62 40.27 10.07
8 | Simdega Agriculture Mini S&M 390 1.08132 156.00 168.69 55.67 37.11 59.04 151.82 16.87
Mini Others 98 1.08132 39.00 42.17 11.39 7.59 14.76 33.74 8.43
Sub-Total 976 390.00 462.55 147.10 98.06 161.89 407.05 55.50
Horticulture Drip S&M 390 1.29073 156.00 201.35 66.45 44.30 70.47 181.22 20.13
Drip Others 98 1.29073 39.00 50.34 13.59 9.06 17.62 40.27 10.07
9 Dumka Agriculture Mini S&M 390 1.08132 156.00 168.69 55.67 37.11 59.04 151.82 16.87
Mini Others 98 1.08132 39.00 42.17 11.39 7.59 14.76 33.74 8.43
Sub-Total 976 390.00 462.55 147.10 98.06 161.89 407.05 55.50
Horticulture Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 4.52 10.33 2.58
10| Jamtara Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
Horticulture Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 4.52 10.33 2.58
11| Sahibganj Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
Horticulture Drip S&M 120 1.29073 48.00 61.96 20.45 13.63 21.69 55.77 6.19
Drip Others 30 1.29073 12.00 15.49 4.18 2.79 5.42 12.39 3.10
12 Pakur Agriculture Mini S&M 120 1.08132 48.00 51.90 17.13 11.42 18.17 46.72 5.18
Mini Others 30 1.08132 12.00 12.98 3.50 2.34 4.54 10.38 2.60
Sub-Total 300 120.00 142.33 45.26 30.18 49.82 125.26 17.07
Horticulture Drip S&M 420 1.29073 168.00 216.84 71.56 47.70 75.89 195.15 21.69
Drip Others 105 1.29073 42.00 54.21 14.64 9.76 18.97 43.37 10.84
13| Latehar Agriculture Mini S&M 410 1.08132 164.00 177.34 58.52 39.01 62.07 159.60 17.74
Mini Others 100 1.08132 40.00 43.25 11.68 7.79 15.14 34.61 8.64
Sub-Total 1035 414.00 491.64 156.40 104.26 172.07 432.73 58.91
Horticulture Drip S&M 430 1.29073 172.00 222.01 73.26 48.84 77.70 199.80 22.21
Drip Others 108 1.29073 43.00 55.50 14.99 9.99 19.43 44.41 11.09
14| Palamu Agriculture Mini S&M 430 1.08132 172.00 185.99 61.38 40.92 65.10 167.40 18.59
Mini Others 108 1.08132 43.00 46.50 12.56 8.37 16.28 37.21 9.29




State: Jharkhand (Micro Irrigation)

Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

Annual Action Plan 2019-20

(Rs. in Lakh)

sN|  District Crop Mich) Category | Number | System Area (ha) Total Cost Mandatory Assistance Additional T.otal Far.mer.
Irrigation of of Farmer| Cost/ha Central Govt. State Govt. | State Govt. | Assistance | Contribution

1 2 3 4 5 6 7 8 9 10 11 12 13 14

Sub-Total 1076 430.00 510.00 162.19 108.12 178.51 448.82 61.18

Horticulture Drip S&M 380 1.29073 152.00 196.19 64.74 43.16 68.67 176.57 19.62

Drip Others 95 1.29073 38.00 49.05 13.24 8.83 17.17 39.24 9.81

15| Garhwa Agriculture Mini S&M 380 1.08132 152.00 164.36 54.24 36.16 57.53 147.93 16.43

Mini Others 95 1.08132 38.00 41.09 11.09 7.40 14.38 32.87 8.22

Sub-Total 950 380.00 450.69 143.31 95.55 157.75 396.61 54.08

Horticulture Drip S&M 750 1.29073 300.00 387.22 127.78 85.19 135.53 348.50 38.72

Drip Others 188 1.29073 75.00 96.80 26.14 17.42 33.88 77 .44 19.36

16 | Hazaribagh Agriculture Mini S&M 750 1.08132 300.00 324.40 107.05 71.37 113.54 291.96 32.44

Mini Others 188 1.08132 75.00 81.10 21.90 14.60 28.39 64.89 16.21

Sub-Total 1876 750.00 889.52 282.87 188.58 311.34 782.79 106.73

Horticulture Drip S&M 500 1.29073 200.00 258.15 85.19 56.79 90.35 232.33 25.82

Drip Others 125 1.29073 50.00 64.54 17.43 11.62 22.59 51.64 12.90

17| Ramgarh Agriculture Mini S&M 500 1.08132 200.00 216.26 71.37 47.58 75.69 194.64 21.62

Mini Others 125 1.08132 50.00 54.07 14.60 9.73 18.92 43.25 10.82

Sub-Total 1250 500.00 593.02 188.59 125.72 207.55 521.86 71.16

Horticulture Drip S&M 580 1.29073 232.00 299.45 98.82 65.88 104.81 269.51 29.94

Drip Others 145 1.29073 58.00 74.86 20.21 13.47 26.20 59.88 14.98

18 Chatra Agriculture Mini S&M 580 1.08132 232.00 250.87 82.79 55.19 87.80 225.78 25.09

Mini Others 145 1.08132 58.00 62.72 16.93 11.29 21.95 50.17 12.55

Sub-Total 1450 580.00 687.90 218.75 145.83 240.76 605.34 82.56

Horticulture Drip S&M 400 1.29073 160.00 206.52 68.15 45.43 72.28 185.86 20.66

Drip Others 100 1.29073 40.00 51.63 13.94 9.29 18.07 41.30 10.33

19| Dhanbad Agriculture Mini S&M 400 1.08132 160.00 173.01 57.09 38.06 60.55 155.70 17.31

Mini Others 100 1.08132 40.00 43.25 11.68 7.79 15.14 34.61 8.64

Sub-Total 1000 400.00 474.41 150.86 100.57 166.04 417.47 56.94

Horticulture Drip S&M 530 1.29073 212.00 273.63 90.30 60.20 95.77 246.27 27.36

Drip Others 133 1.29073 53.00 68.41 18.47 12.31 23.94 54.72 13.69

20| Bokaro Agriculture Mini S&M 530 1.08132 212.00 229.24 75.65 50.43 80.23 206.31 22.93

Mini Others 133 1.08132 53.00 57.31 15.47 10.32 20.06 45.85 11.46

Sub-Total 1326 530.00 628.59 199.89 133.26 220.00 553.15 75.44

Horticulture Drip S&M 400 1.29073 160.00 206.52 68.15 45.43 72.28 185.86 20.66

Drip Others 100 1.29073 40.00 51.63 13.94 9.29 18.07 41.30 10.33

21 Giridih Agriculture Mini S&M 400 1.08132 160.00 173.01 57.09 38.06 60.55 155.70 17.31

Mini Others 100 1.08132 40.00 43.25 11.68 7.79 15.14 34.61 8.64




State: Jharkhand (Micro Irrigation)

Pradhan Mantri Krishi Sinchai Yojana (PMKSY)-Per Drop More Crop

Annual Action Plan 2019-20

(Rs. in Lakh)

sN|  District Crop Mich) Category | Number | System Area (ha) Total Cost Mandatory Assistance Additional T.otal Far.mer.
Irrigation of of Farmer| Cost/ha Central Govt. State Govt. | State Govt. | Assistance | Contribution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Sub-Total 1000 400.00 474.41 150.86 100.57 166.04 417.47 56.94
Horticulture Drip S&M 370 1.29073 148.00 191.03 63.04 42.03 66.86 171.93 19.10
Drip Others 93 1.29073 37.00 47.76 12.90 8.60 16.72 38.22 9.54
22| Deoghar Agriculture Mini S&M 370 1.08132 148.00 160.04 52.81 35.21 56.01 144.03 16.01
Mini Others 93 1.08132 37.00 40.01 10.80 7.20 14.00 32.00 8.01
Sub-Total 926 370.00 438.84 139.55 93.04 153.59 386.18 52.66
Horticulture Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 4.52 10.33 2.58
23 Godda Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
Horticulture Drip S&M 100 1.29073 40.00 51.63 17.04 11.36 18.07 46.47 5.16
Drip Others 25 1.29073 10.00 12.91 3.49 2.32 4.52 10.33 2.58
24| Kodarma Agriculture Mini S&M 100 1.08132 40.00 43.25 14.27 9.52 15.14 38.93 4.32
Mini Others 25 1.08132 10.00 10.81 2.92 1.95 3.78 8.65 2.16
Sub-Total 250 100.00 118.60 37.72 25.15 41.51 104.38 14.22
Horticulture Drip S&M 11340 | 1.29073 4536.00 5854.77 1932.09 1288.04 2049.17 5269.30 585.47
Drip Others 2840 1.29073 1134.00 1463.69 395.23 263.44 51231 1170.98 292.71
Agriculture Mini S&M 11330 | 1.08132 4532 4900.55 1617.18 1078.13 1715.19 4410.50 490.05
Mini Others 2835 1.08132 1132.00 1224.05 330.52 220.36 428.41 979.29 244.76
Sub-Total 28345 11334.00 13443.06 4275.02 2849.97 4705.08 | 11830.07 1612.99
Training Programme
Administrative 622.61 224.98 150.00 247.64 622.61 0.00
Grand Total 28345 11334.00 14065.67 4500.00 2999.97 4952.72 | 12452.68 1612.99
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]“(\Rl(ll/\ND URBAN INFRASTRUCTURE DEVELOPMENT COMPANY LIMITED
. (A Government of Jharkhand Undertaking)
3 Floor, Pragati Sadan, Kutchery Chowk, Ranchi-834001

E-Mail 1d - pdtjuideo@gmail.com, juidcolimited @gmail.com -' g ’ D CG

Ph no. - 0651-2243203; CIN: U45200]112013SGC001752 T

lmm no: JUIDCO/NIT*/SBG)/STP/2014-16/173/Part-VIIl/2018/ 9¢ 24

Date: Lz’ 67 )90 20

To.
Sccretary,
Urban Development & Housing Department,
Government of Jarkhand, 4™ Floor, Project Building,
Dhurwa, Ranchi, Jharkhand.
Ranchi, Date 7’?70‘9/90%
Sub.: Regarding latest progress report on various directions issued by Tribunal
required for compliance of Hon’ble NGT Court Order related to River Ganga
& Its tributary river Damodar.
Ref: Hon’ble NGT Case OA No. 200/2014 matter of M.C. Mehta Versus Union of India
&Ors. and UD&HD letter no. SMCG/UD&HD/NGT/2019/17 (Part-2)/44/2020/201
dated 14.09.2020.
Sir,

With reference to above, the latest progress report on various directions issued by the
Hon’ble NGT court in the case OA No. 200/2014 related to JUIDCO is hereby enclosed with this
letter.

Enclosure: A/A

Yours faithfully,

Project Director (Technical)
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Jrpmee

Sr.
No

Direction issued by a
tribunal in the matter
order dated 18.12.2020
and 13.08.2020

Compliance report as per the direction

Setting up of STP's
Interception and
Division (I&D) up drains
preventing  untreated
sewerage and effluents
in the River Ganga for
Sahibganj

. MWWPro]uci'.S;ilﬂb(;im]iScbhun‘lscs

of two Sewerage Treatment Plant
(STP) of 5 and 7 MLD capacity cach,
5 nos. of Sewerage Pumping Stations
(SPS), 2 nos. of Main Pumping
Stations (MPS), 3 nos. of I1&D
Structure and 55 km. of Sewerage
Network,

e The construction of the project
started from April 02, 2016 and
completed on August 31, 2019,

e The Project is under operation and
maintenance phase from September
01, 2019.

Setting up of STP’s
Interception and
Division (1&D) up drains
preventing untreated
sewerage and effluents
in the River Ganga for
Rajmahal.

e MWW Project Rajmahal is comprisé;

of one Sewerage Treatment Plant
(STP) of 3.5 MLD capacity, 3 nos. of
Sewerage Pumping Stations (SPS), 1
no. of Main Pumping Stations (MPS),
4 nos. of |&D structures and 34 km.
of Sewerage Network.

e The construction of the project
started from July 02, 2018 and the
construction work is under progress.

e The timeline for completion of the
project as per agreement is 24
months i.e. 02.07.2021.

e Approximately 69% of physical
progress have been achieved till
15.09.2020.

e Due to Covid-19 Pandemic Nation
wide lockdown, the work at site was
stopped for almost 2-3 months.\

e The work at site has been started
and the expected date of completion
of the project is 31.10.2020.

. Preliminary

e Direction for construction of

Current progfcés I‘nrl-;i;'(.:-l-as;t- i’ﬁ?&é’"
months (Junc-August-2020)

e [Both STP's O&M Is In process.

e Regular maintenance of sewer
line, O&M structures, pumping
stations are done by O&M
agency. (l.e. M/s Toshiba Water
Solutions Pvt, Ltd.)

e Sewage collected from the I&D
structure is diverted to the
nearest  manhole  chamber,
through the pipeline to both
STP for further treatment.

treatment  unit
constructed and under
operational for primary
treatment at 4 nos. of Nalla
sewerage.

Permanent I&D structure given
to the agency and survey work
of the same will be done once
flood water subsides in river
Ganga.

Use of treated water
from STPs of Sahibganj.

e Propsed action plan for utilization of
treated Municipal wastewater from
the STPs under opearational at
Sahibganj is under preparation in
coordination wih Sahibgan] Nagar
Parishad.

¢ Action plan for utilization of

e Treated water is

treated waste water from
operation STPs at Sahibganj is
under preparation in
consultation with  Sahibganj
nagar Parisahd.

presently

discharge into river Ganga
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| As per the discussion with ULB, prior to ‘

Nagar Pc'z~nc._, b sed upon the |

geogrephical location of the area and
current activitiesfinfrastructure
evelopments going onin the nearby

0,

eas
eic 1+ified in which treated waste

water from STP can be utilised:-

m

1. Agriculture.

of ULB following possiale areas |

' zliccation of treated water for irrigation |

| the ns/vegetation in the respective |
and water q""'r" of irrigation |

e e O S P

on
1=
d ¢
/

"

-4y
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-
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2. Ranhvay]unctmn.
Re-use treated water shall be used for
washing, flushing, maintenance of the
Railway junction.

3. Crusherunit
The treated water sheall be used against
the water requirement of crusher such
as sprinkleing of the dust.

4. Urban local bodies.
The treated water shall be used for solid
waste management plant, horticulture,
maintenance of the park, puplic toilet
flushing and other construction activites
in the town.

5. Enviromental/Recreational

reuse.

Mzintensnce of parks, gerdens and

developing landsping
6. Construction Purpose.
Supply of treated water to the new

' construction  sites/developing  area
| through tankers ageinst a fixed

redetermined charge

oses in any ares, soil hydraulic tests |
ose aress, .'.E-tc—.' requirements for |

4

through the Outfall structure a5
per specified norms.

pd

| Use of sludge manure
| from the STPs of
| Szhibganj.

e Sludge manure is not yet generated
in STPs.

Sludge manure is not vyet
generated in STPs.

As per DPR, sludge will be used
as manure and accordingly
proposal is under preparation
by O&M agency.
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Installing Continuous
Online Monitoring
System (OCEMS)

i
Vide CPCB |ogt

10.08.2020 f,
received from cpcp,

llowing directions are

The OCEMs System at outlet of STps
Parameter flow, PH, BOD, COD, TSS,
Ammoniacal Nitrogen and Nitrate
and provide connectivity of the same
with SPCB and cpcp servers for 24X7
data transmission shall be installed
within six months from the date of
issuance of the direction i.e. before
10.03.2021,

Compliance; Necessary direction to
the agency (i.e. M/s Toshiba Water
Solutions) currently doing the 0&M
of STPs has been given in which
proposal to install OCEMS is
requested from Agency.

Relevant correspondence between

JUIDCO & agency is enclosed as
Annexure -1

Environmental lab shall be set up at
STPs within six months from the date
of issuance of the direction for daily
analysis of pH, BOD, COD, TSS, Total
Nitrogen and Faecal coliform and
MLSS and DO, in case STPs having
aerobic treatment process, and for
total Phosphorus in case of discharge
into ponds of lakes.

Compliance: Environmental lab has
been already installed at both the
STP plants of 5 MLD and 7 MLD
capacity respectively at Sahibganj
and regular effluent monitoring of
various parameters like pH, BOD,
COD, TSS, total Nitrogen, Faecal
Coliform etc. has been ensured by
the O&M agecy and JUIDCO.

Logbook of analysis results shall be
duly maintained.

Compliance: Logbook is duly
maintained by O&M agency M/s
Toshiba Water solutions Pvt.Ltd.

Action plan for setting up on
environmental lab, installation and

_—
€r no. B-190200 dated

m,
190200 dated 10.08.2020 in which
various directions are received from
CPCB.

Necessary direction has given from
the competent authority of JUIDCO
via letter no.
JUIDCO/NIT/SBG/STP/MWW/2014-
16/1 73/part. Vili/2008/2348,
Doated-28.08.2020 enclosed as
Annexure-1,
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connectivity of OCEMS shall be
submitted to CPCB within 30 days.
Compliance: Necessary direction to
the agency (i.e. M/s Toshiba Water
Solutions) currently doing the O&M
of STPs has been given in which
proposal to install OCEMS is
requested from Agency.

Relevant correspondence between
JUIDCO & agency is enclosed as
Annexure -1

Documentary evidence regarding
status of installation on online
continuous  Effluent  monitoring
system and its connectivity to
CPCB/SPCB servers.

Compliance: That will be shared
with CPCB and JSPCB after
installation.
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g JHARKHAND URBAN INFRASTRUCTURE DEVELOPMENT COMPANY (JUIDCO) LIMITED
Y (A Government of Jharkhand Undertaking) Qﬁ
— 3" Floor, Pragati Sadan, Kutchery Chowk, Ranchi-834001 JIDCO
i Ph no.- 0651-2243203, £-Mail 1d- juidcolimited @gmail.com Rt
CIN: UA52001H20135GC001 752,

Letterno. JUIDCO/NIT/SBG)/STR/MWW/2014-16/1 73/Part Vi /2018 £ 2hg  bate 9£)68) 9oz

To,
L. "Toshiba Water Solutions Pvi.nad,

Municipal waste water projects Sahibganj, Jharkhand,
2. Annu Infra Constract India Pvi.lad.
Municipal waste water project Rajmahal, Jharkhand.
of the Environment (Protection) ACT,1986 for installation of

Subject: - Regarding Under seetion 5
online continuous cfMuent monitoring system (OCEMS) at sewerage treatment plants (STP) for

Municipal waste water projects Sahibganj and Rajmahal.

Dear Sir,
With reference to the above subject the project “Municipal waste water projects in Sahibganj and Rajmahal
under Namami Gapge in Jharkhand’” in location of sahibganj 2 nos STPs completed and Rajmahal | nos STP

is under construction and further as per the order from Central Pollution Control Board reference File no B-

190200/STP/WOQ-1I/CPCB/2020-21 dated on 10.08.2020. The requesting is need to inculcate habit of self-
monitoring within the sewerage treatment plant for complying with the prescribed standards and this can be
achieved by the methods like installing online continuous Effluent Monitoring System (OCEMS) and for
strengthening the monitoring and compliance t};rough self-regulatory mechanism, OCEMS need to be
installed and operated by the agencies responsible for operation management of STPs on polluter payed
principle.
Therefore, you are instructing to here to submit a proposal of online monitoring system (OCEMS),

o The proposal of OCEMS system at outlet of STPs parameter flow, pH, BOD, COD, TSS,
Ammoniacal Nitrogen and Nitrate and provide connectivity of the same with SPCB and CPCB

servers for 24X7 data transmission within six months from the date of issuance of the direction.

Environmental Jab shall be set up at STPs within six months from the date of issuance of the direction

for déily érialysis of pH, BOD, COD, TSS, Total Nitrogen and Faecal coliform and MLSS ah_d DO,
in case STPs having aerobic treatment process, and for total Phosphorus in case of discharge into
ponds of lakes. Logbook of analysis results shall be duly maintained.

Action plan for setting up on environmeqtal lad, installation and connectivity of OCEMS shall be

submitted to CPCB within 30 days.
Documentary evidence regarding status of installation on online continuous Effluent
PCB servers shall be submitted to CPCB.

\/‘/s

Scanned with CamScanner

monitoring

system and its connectivity to CPCB/S



above the points to following when you going to be designed OCEMS system for CPCB. and for your more

information and reference 1 attached here the order file (letter) CPCB and the revised Guidelines for Real
time Effluent Quality Monitoring System.

1 expect you to submit the proposal of OCEMS and show a professional attitude and offer solutions to fix the

discussed issues.

Please treat this as urgent so that the balance works to complete at the carliest.

D
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% ;

94\

(Radhakant Singh)

Project Manager
Copy to:
1.Alok Mandal (DGM)
2.Sudipta Surya Sengupta (GM)
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9/22/2020 Gmail - Fwd: Regarding Under section 5 of the Environment (Protection) ACT, 1986 for installation of online continuous effluent monitorin...

M Gma” prabhjot singh <dpm.ps.juidco@gmail.com>

Fwd: Regarding Under section 5 of the Environment (Protection) ACT,1986 for
installation of online continuous effluent monitoring system (OCEMS) at sewerage

treatment plants (STP) for Municipal waste water projects Sahibganj and Rajmahal
1 message

ABHISHEK DEY <dpm.ad.juidco@gmail.com> Fri, Sep 18, 2020 at 12:57 PM
To: dpm.ps.juidco@gmail.com

---------- Forwarded message ---------

From: Radhakant singh <pm.rk.juidco@gmail.com>

Date: Fri, 28 Aug 2020, 12:48 pm

Subject: Regarding Under section 5 of the Environment (Protection) ACT,1986 for installation of online continuous effluent
monitoring system (OCEMS) at sewerage treatment plants (STP) for Municipal waste water projects Sahibganj and
Rajmahal

To: Rajan Nandlal <rajannandlal@gmail.com>, Dilip Kumar Shrivastava <shrivastavadilipkumar@gmail.com>, Anwar
<anwar@toshiba-water.com>

Cc: anil kumar Mandal <anilkumarmandal210690@gmail.com>, <dgm.juidco@gmail.com>, Sudipta Surya Sengupta
<gm.wss.juidco@gmail.com>, dpm.ad.juidco <dpm.ad.juidco@gmail.com>, ANIL KUMAR <apm.ak.juidco@gmail.com>,
Rajesh Yadav RE PMC <rajesh1700@rediffmail.com>, Serma Kumar <serma.kumar@tractebel.engie.com>

Dear Sir,

With reference to the above subject the project “Municipal waste water projects in Sahibganj and Rajmahal
under Namami Gange in Jharkhand” in location of sahibganj 2 nos STPs completed and Rajmahal 1 nos STP is
under construction and further as per the order from Central Pollution Control Board reference File no B-
190200/STP/WOQ-II/CPCB/2020-21 dated on 10.08.2020. The requesting is need to inculcate habit of self-
monitoring within the sewerage treatment plant for complying with the prescribed standards and this can be
achieved by the methods like installing online continuous Effluent Monitoring System (OCEMS) and for
strengthening the monitoring and compliance through self-regulatory mechanism, OCEMS need to be installed
and operated by the agencies responsible for operation management of STPs on polluter payed principle.
Therefore, you are instructing to here to submit a proposal of online monitoring system (OCEMS),

e The proposal of OCEMS system at outlet of STPs parameter flow, pH, BOD, COD, TSS, Ammoniacal

Nitrogen and Nitrate and provide connectivity of the same with SPCB and CPCB servers for 24X7 data

transmission within six months from the date of issuance of the direction.

e  Environmental lab shall be set up at STPs within six months from the date of issuance of the direction

for daily analysis of pH, BOD, COD, TSS, Total Nitrogen and Faecal coliform and MLSS and DO, in case STPs

having aerobic treatment process, and for total Phosphorus in case of discharge into ponds of lakes.

Logbook of analysis results shall be duly maintained.

. Action plan for setting up on environmental lad, installation and connectivity of OCEMS shall be
submitted to CPCB within 30 days.
° Documentary evidence regarding status of installation on online continuous Effluent monitoring

system and its connectivity to CPCB/SPCB servers shall be submitted to CPCB.
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9/22/2020 Gmail - Fwd: Regarding Under section 5 of the Environment (Protection) ACT, 1986 for installation of online continuous effluent monitorin...

above the points to following when you going to be designed OCEMS system for CPCB. and for your more
information and reference | attached here the order file (letter) CPCB and the revised Guidelines for Real-time
Effluent Quality Monitoring System.

| expect you to submit the proposal of OCEMS and show a professional attitude and offer solutions to fix the
discussed issues.

Please treat this as urgent so that the balance works to complete at the earliest.

¥ibco

Visip, o
"2y Urban Develo?™

Thanks and Regards
Radhakant Singh
pm.rk.juidco@gmail.com|
M 4919582277075

3 attachments

ﬂ OCEMS.pdf
778K

ﬂ Revised Guidelines for Real-time Effluent Quality Monitoring System.pdf
864K

ﬂ Jharkhand Urban Infrastruture Development.pdf
3545K
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